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1. Introduction:

The Hon'ble NGT vide order dated 16.01.2019 in O.A.N0.606 of 2018 in the matter of
Compliance of Municipal Solid Waste Management Rules, 2016 passed various
directions to all the States.

Incompliance with the directions of the Hon'ble NGT order dt. 29.04.2019, the State is
filing quarterly reports on the progress of implementation covering thematic areas as
directed vide order dt.12.09.2020 and dt.30.11.2021.

The latest compliance status for the quarter of January, 2022 to March, 2022 is as

follows: -

2. Status of compliance of Solid Waste Management Rules, 2016 including
Legacy Waste:

2.1 Details of Solid Waste Management in State:

implemented (No)

S.No ITEM | COMPLIANCE

1 Numbers of ULBs 142

2 Over all waste management
status in State/UTs

a Quantity of MSW generated (TPD) 10318

b Quantity of MSW Collected (TPD) 10318

o Quantity of MSW segregated & |4024 TPD ( 39%). The waste
transported (TPD) generated is segregated at source

during the present quarter.

d Quantity of MSW processed (TPD) 7872 TPD

e Quantity of MSW disposed in secured | 1115 TPD inert disposed after
land fill site (TPD) processing of MSW

f Gap in Solid waste Management | 2446
(TPD) [2(a)-2(d)-2( e) ]

g Solid waste Management Plan Submitted.

3 Waste Collection

a ULBs in which waste door-to-door | 142
collection is implemented (No)

b ULBs in which segregation of waste is | 142. However, 100 % source

segregation is not achieved. Only
39% of waste generated is
segregated at source in 142 ULBs.
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| S.No ITEM COMPLIANCE
C ULBs in which Transportation of
segregation of waste is implemented | 147
(No)
4 Waste Processing
a Material Recovery facilities
0 Total Capacity (TPD) 2365
(ii) | Number 244
(i) Number of ULBs Coverad 142
b Recycling
(i) | Total Capacity (TPD) 600.8
(ii) | Number 3
Number of ULBs Covered
iii) 3
c Composting
(i) | Total Capacity (TPD) 5120
(i) | Number 225
(iii) | Number of ULBs Covered 142
d Bio-methanation
Total Capacity (TPD) 21 (Siddipet Municipality proposed
() Bio-gas plant with 10 TPD capacity.
Work is under progress)
(ii) | Number 7
(iii) Number of ULBs Covered 5
e RDF
(i) | Total Capacity (TPD) 2400
(i) | Number 1
(iii) | Number of ULBs Covered 1
f Waste to Energy Plants
(i) | Total Capacity (TPD) 78.4 MW. However, only one WtE
plant of capacity 24 MW is under
operation utilizing 1700 TPD of
RDF.
(ii) | Number
(iii) | Number of ULBs Covered
5 Waste Disposal
a Landfill
(i) | Total Capacity (TPD) 1115
| (i) | Number 1
(iii) | Number of ULBs Covered 1
6 Legacy Waste Management
a Number of Dumpsites (No) 152
b Quantity of Waste dumped at Jawaharnagar (GHMC)- 12 million
dumpsites (Tons) tons; Other 141 ULBs- 71,16,306
tons
C Number of Dumpsites Cleared(No) 1 (Dommara Pochampally) cleared
and one Scientific capping takenup
for Jawaharnagar site after




S.No

ITEM

COMPLIANCE

maximum recovery. Capping work
completed.

As per the Directions of Hon’ble
NGT, GHMC has floated tenders for
bio-mining of the capped site.

In other ULBs 1,18,639 MTs of
waste processed.

Number of Dumpsites in
biomining has commenced (No)

which

123 ULBs commenced bio-mining.

Time frame for clearing all Dumpsites

Biomining and Processing of legacy
waste for 123 ULBs grouped into
09 clusters.

123 ULBs commenced bio-mining.
18 months for 123 ULBs.

Work order has been given to 07
bidders on  25.02.2022 for
commencement of work in ULBs.
Work already commenced at
GWMC, Karimnagar, Bhongir,
Suryapet, Dundigal and Ameenpur
ULBs and around 1,18,639 MTs of
legacy waste has been processed.

Other Information

Information regarding development

of model Towns/cities/Villages

In compliance to the orders of the
Hon'ble NGT, the State has
identified the following:

a) Three major cities selected for
Model Cities:

1. Greater Hyderabad Municipal
Corporation

2. Greater Warangal Municipal
Corporation

3. Karimnagar Municipal
Corporation

b) Three major towns selected for
Model Towns:

1. Siddipet Municipality
2. Sircilla Municipality
3. Boduppal Municipality

C) 96 villages @ three villages each
in 32 Districts (except Hyderabad
District) have been identified.

The model cities/towns/villages are
implementing the SWM rules.

Creation of Environmental Cell

Yes
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S.No |

ITEM

COMPLIANCE

Standardization of  rates for
procurement of
services/equipment(to do away with

the tendering process)required for | Yes
solid waste Management
Improvements Since Last Hearing
Sl.No Item Present Status
1 Door-to-Door Collection (%) 100%
2 Source segregation of waste (%) 39%
3 "Waste processing (TPD) 7872
4 Dumpsites capped(No) 1 No. Scientific capping of
Jawaharnagar dumpsite (GHMC)
completed with a cost of Rs.144
Crores.
5 Dumpsites Bio-remediated(No) Biomining and Processing of legacy

waste for 123 ULBs grouped into
09 clusters.

123 ULBs commenced bio-mining.
18 months for 123 ULBs.

Work order has been given to 07
bidders on 25.02.2022 for
commencement of work in ULBs.

Work already commenced at
GWMC, Karimnagar, Bhongir,
Suryapet, Dundigal and Ameenpur
ULBs and around 1,18,639 MTs of
' legacy waste has been processed.




2.2 Current status,

5

desirable level of compliance and proposals for attending

the gaps:
Item Current Desirable Gap Proposals for
Status level of between attending the gaps
Compliance current with time lines
in terms of | statues and
statutes desired
levels

Identification | 142 ULBs have To be Completed Completed
of  suitable | identified completed by
sites for | suitable  sites| 31.10.2019
setting up | for setting up of
solid waste | SW processing
processing facilities.
facilities

All the Gram

Panchayats

(12770)  have

identified lands.
Ensure door | ¢100% by ULBs | 100 % door Achieved Completed
to door | «100 % Door to to door
collection of | door collection | collection by
segregated achieved in all | 31.10.2019
waste and its| GPs.
transportation
in covered
vehicles  to
processing or
disposal
facilities.
Enforcing ¢ 39% of source 100% of 61% of Waste Generators are
waste segregation is source source properly educated to
generators to | achieved. segregation segregation | practice the
practice ¢100 % source in ULBs. segregation of waste
segregation segregation by conducting various
of bio | achieved in all awareness program.
degradable, the GPs. The program is
recyclable, conducted with Street
combustible, vendors, SLFs, SHGs
sanitary for single use plastic
waste ban, ODF, Home
domestic composting etc.
hazardous
and inert
solid wastes
at source,
Setting up of | 16 ULBs that| As per SWM Secured All 142 ULBs are
solid waste |are close to| Rules, 2016, | landfills have | doing composting of
processing Hyderabad, processing to be the wet waste.
facility —and | send the waste | facilities and | provided by | DRCCs are available
sanitary to MSW | landfill have 139 ULBs. |in all 142 ULBs for
landfill processing to be Regional level | processing dry waste.
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Item Current Desirable Gap Proposals for
Status level of between attending the gaps
Compliance current with time lines
in terms of | statues and
statutes desired
. levels
facilities facility at | provided by - | Sanitary Biomining and
Jawaharnagar. 14 ULBs Landfill Processinc of legacy
5 ULBs at| which have |facility needs | waste for 123 ULBs
Suryapet, more than |to be set-up | grouped into 09
Medchal, 100000 in Telangana. | clusters.
Jawaharnagar, | population by Work order has been
Kompally and| 31.03.2018 given to 07 bidders on
Dammaiguda and 25.02.2022 for
have scientific| remaining commencement of
facility for| 126 ULBs, work in ULBs.
processing wet | which have Apart from above,
& dry waste. less than Work already
Total -291 100000 commenced at
DRCCs population by GWMC, Karimnagar,
established in ' 31.03.2019 Bhongir, Suryapet,
141 ULBs (140 Dundigal and

ULBs - 206 Nos

and GHMC- 85
DRCCs).

Waste
processing
facility of 7000
TPD  capacity
with  scientific

landfill is in
operation at
Survey No. 173,
Jawahar Nagar
Dumping Site,
Kapra Mandal,
Medchal
Malkangiri
district for
GHMC area.

Ameenpur ULBs and
around 1,18,639 MTs
of legacy waste has
been processed.

18 months for 123
ULBs grouped into 09
clusters.

Sanitary Landfill
Facilities:

ULBs are being
clustered (at

regional/district level)
for setting up Sanitary
Landfill facility. Land
identification and
tender for setting up
and operating SLF will
be subsequently
taken-up.

Waste to Energy
Plants:

One Waste to energy
plant of capacity 24
MW is under
operation utilizing
1700 TPD of RDF
from GHMC area and
Obtained
Environmental
Clearance for
expansion of capacity
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Item Current Desirable Gap Proposals for
Status level of between attending the gaps
Compliance current with time lines
in terms of | statues and
statutes desired
levels
to 48 MW for utilising
3000 TPD of RDF.
Another 14.5 MW is
under construction at
Dundigal.
Bio- There is no To be . Capping works
remediation legacy waste in | completed by completed at
or capping of | 16 ULBs — that | 31.03.2021. Jawaharnagar
old and | are close to dumpsite. As per the
abandoned Hyderabad, as Directions of Hon'ble
dump sites. the waste in NGT, GHMC has
these ULBs s floated tenders for
regularly bio-mining of the
processed. capped site.
71,16,306 MT Legacy dump
of legacy dump treatment (Bio-
is located in mining) in 123 ULBs
123 ULBs. has commenced.
12 Million Tons
of Legacy waste 1,18,639 MT's of
in legacy waste
Jawaharnagar. processed till date.
Legacy dump
treatment (Bio-
mining) in 123
ULBs has
commenced.
Ensure Action Plan has | As per SWM | In rest of the | For establishment of
separate been prepared | Rules Municipalities | construction and
storage, by the ULBs for | Ensuring the estimated | Demolition processing
collection and | C&D waste | separate quantity of | plants CDMA had
transportation | management. storage, C&D waste is | invited tenders for
of collection and | less. It is | selection of
construction | Separate  site | transportation | submitted agency/concessionaire
and for storing C&D | of that out of jfon PPP mode -
demolition waste is | construction | 139 ULBs in | DBFOT basis covering
wastes. earmarked by | and the State, | 65 ULBs grouped in 6
all ULBs. In | demolition 127 ULBs | Clusters, but no
GHMC about | wastes by | have bidder participated. .
46,602 TPD of | 08.04.2018. population
C&D waste less than
were collected 1,00,000 and
and transported | on an
from  various | daverage
parts of city to generate
recycling plants 2TPD — 3
and 46211 has TPD  C&D
waste.

been recycled in

the quarter
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#tem Current Desirable Gap Proposals for
! Status level of between attending the gaps
Compliance current with time lines
in terms of | statues and
statutes desired
levels
ending with
March, 2022.
Two ~ C&D
recycling plants
with 500 TPD

capacities each
at Jeedimetla

and
Fathullaguda
are under

operation. ‘ ]
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2.3 Status of compliance with Rule 22 & 24 of the Solid Waste Management
Rules, 2016, regarding time frame for implementation.

The Status of compliance with Rule 22 & 24 of the Solid Waste Management Rules,
2016 is as follows:

S. Activity - Time limit | Present status of compliance by

No. from the the State of Telangana

date of
notificati
on of
Rules

1 Identification of suitable 1 year All 142 ULBs have identified suitable
sites for setting up solid sites for setting up of suitable
waste processing facilities processing facilities.

All the Gram Panchayats have
identified lands for setting up solid
waste processing facility and sanitary
landfill facilities individually or on
cluster basis.

2 Identification of suitable 1 year ULBs are being clustered (at regional /
sites for setting up district level) for setting up Sanitary
common regional sanitary Landfill facility. Tender for setting up
landfill facilities for suitable and operating SLF will be
clusters of local authorities subsequently taken-up.
under 0.5 million
population and for setting All the 96 identified model Gram
up common regional Panchayats have identified lands for
sanitary landfill facilities or setting up solid waste processing
standalone sanitary landfill facilities. All 12770 GPs (100 %) have
facilities by all local completed construction of compost
authorities having a cum segregation shed.
population of 0.5 million or
more.

3 Procurement of suitable 2 years | All ULBs have identified suitable sites
sites for setting up solid for setting up of processing facilities.
waste processing facility ULBs are being clustered (at Regional
and sanitary landfill / District Level) for setting up Sanitary
facilities. Landfill facility. Tender for setting up

and operating SLF  will be
subsequently taken-up.

All the 96 identified model Gram
Panchayats have identified lands for
setting up solid waste processing
facilities.

12770 GPs (100 %) have completed
construction of compost cum
segregation shed.

4 Enforcing waste generators | 2 years | The % of segregation achieved from

to practice segregation of
bio degradable, recyclable,

Jan'2022 to Mar'2022 is 39%.
IEC activities are regularly conducted
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processing facilities by
local bodies and census
towns below 100000

populations.

S. Activity Time limit | Present status of compliance by |
No. from the the State of Telangana
date of
notificati
on of
Rules
combustible, sanitary to inform, educate anc motivate
waste domestic hazardous waste generators to practice the
and inert solid wastes at segregation of waste.
source,

5 Ensure door to door| 2years | Completed.
collection of segregated
waste and its
transportation in covered
vehicles to processing or
disposal facilities.

6 Ensure separate storage, 2 years For establishment of construction and
collection and Demolition processing plants CDMA
transportation of had invited tenders for selection of
construction and agency/concessionaire on PPP mode —
demolition wastes DBFOT basis covering 65 ULBs

grouped in 6 Clusters, but no bidder
participated.

In GHMC, Two processing plants of
capacity-500 TPD each are under
operation.

In GHMC about 46,602 TPD of C&D
waste were collected and transported
from various parts of city to recycling
plants and 46,211 has been recycled
in the quarter ending with March,
2022.

Tenders for two additional C&D waste
recycling plants has been called on
licensing model. After the realization
of proposed project, the total
recycling capacity will be augmented |
to 2000 TPD.

7 Setting up solid waste| 2vyears |7 agencies have been shortlisted for
processing facilities by all processing of fresh waste.
local bodies having 100000 |
| or more population Establishment of processing Plant in

8 Setting up solid waste| 3years | Vikarabad is under progress.

Other 4 ULBs GWMC, Narsampet,
Parakala and Wardhannapet will be
floating the tenders separately.

' Siddipet Municipality is in the process
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S. Activity Time limit | Present status of compliance by

No. from the the State of Telangana

date of
notificati
on of
Rules
of establishment Bio-gas plant with 10
TPD capacity.

9 Setting up common or| 3vyears |ULBs are being clustered (at Regional
standalone sanitary / district level) for setting up Sanitary
landfills by or for all local Landfill facility.
g(r)dnlnecfrehs\o/:)nu%at(i)éi fgqr'”tlﬁg Currently, GHMC is Qisposing inerts
disposal of only such generated by processing of was!:e_ to

. landfill located at Integrated Municipal
residual wastes from the )

processing facilities as well Solid Waste Management Plant,

as untreatable inert wastes Jawaharnagar.

?{ilegermtted eler 7 Sanitary landfill with designed capacity
of approx. 19,43,922 MT is under
operation which is already filled with
1,09,050 MT inerts are dumped in the
quarter from Jan’2022 to March’ 2022.

10 |Setting up common or |3 years ULBs are being clustered at Regional /
regional sanitary landfills district level) for setting up Sanitary
by all local bodies and Landfill facility. Land identification and
census towns under 0.5 tender for setting up and operating
million population for the SLF will.be subsequently taken-up.
disposal of  permitted
waste under the rules.

11 | Bio-remediation or capping 5years |Capping of Jawaharnagar dumpsite

|of old and abandoned completed with a cost of Rs.144
dump sites. Crores. As per the directions of
Hon’ble NGT, GHMC has floated
tenders for bio-mining of the capped
site.
Legacy dump treatment (Bio-mining)
in 123 ULBs having legacy waste has
commenced.
Total — 1,18,639 MT’s of Legacy waste
processed.
12 | Legal Frame Work SWM Policy for the State as per clause
11 (a) of the SWM Rules has been
' Notified on 24th September, 2018.
|
13 | Annual Report Annual Reports for the year 2020-21

submitted on 27.07.2021.
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Rule Duties / Compliance status
Responsibilities
23 | Formation of State Level

Advisory Body

State Level Advisory Body has been constituted
by the State Govt. vide G.O.Rt.No.447, MA,
dated 26.07.2017 under the chairmanship of

Principal Secretary to Government, MA&UD
Department.
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3. Status Report on Compliance to Plastic Waste Rules, 2016 (as amended in

2021).

> 3.1 Compliance on PWM rules, 2016:

Rules .
. Plastic Waste Management
provis Rules Provision Status
ion
Every local body shall be responsible 38 Dry Resource Collection Centres
for development and setting up of (DRCCs) established through two
infrastructure for segregation, agencies namely ITC-WOW, Godrej ,
collection, transportation, processing UNDP-HCCWBL in GHMC area.
and disposal of the plastic waste
either on its own or by engaging 142 ULBs are having 244 DRCCs (141
agencies or producers ULBs-206 + GHMC- 38 DRCCs).
6 (1)
12770 GPs (100 %) have completed
construction of compost cum
segregation shed.
600 TPD capacity plastic recycling unit
is established at Integrated Solid Waste
Management Project, Jawaharnagar.
Ensuring  segregation, collection, The plastic waste are transported to
storage, transportation, processing processing and disposal site at
and disposal of plastic waste. Jawaharnagar. The lighter density
plastics are stored as Refused Derived
Fuels (RDF) and used as fuel in the 24
6(2)a. MW Waste to Energy plant using
incineration process and another WtE
plant of 24 MW at Jawaharnagar & 14.5
MW at Dundigal is under construction to
utilise RDF.
Ensuring that no damage caused to Ensuring no damage to environment by
the environment during this process. doing the disposal of plastic as per the
activities mentioned above.
6(2)b. Ensuring that no open burning of plastic
waste take place by conducting various
IEC activities and penalizing the
violators.
Ensuring channelization of recyclable | > By disposing the plastic waste through
plastic waste fraction to recyclers DRCCs and also by processing plant at
6(2)c. Jawaharnagar ensuring the
channelization of recyclable plastic
waste fraction
Ensuring processing and disposal on | > Plastic segregated at DRCCs is send to
non-recyclable fraction of plastic various recyclers for processing as per
| waste in accordance with guidelines the CPCB guidelines
6(2)d. | issued the Central Pollution Control

Board

> The plastics which cannot be recycled

are transported to co-processing. The
lighter density plastics are stored as
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Refused Derived Fuels (RDF) and used
as fuel in Waste to Energy plant and 13
Acres of area allocated for its storage.

The 24 MW capacity was commissioned
in December 2020 and currently under
operation. Obtained Environmental
Clearance & CFE for expansion of
capacity to 48 MW for utilising 3000
TPD of RDF. The plant is under
construction.

Another, WtE plant of capacity 14.5 MW
is proposed to be established at
Dundigal. TSPCB issued CFE to the
facility.

The remaining inerts produced in the
process are disposed in scientific
landfills.

6(2)(e)

all |
their

Creating awareness
stakeholders
responsibilities

among
about

>

Regularly organizing workshops,
campaign and rallies against the use of
plastics and constantly creating
awareness among waste pickers
through the companies working in this
field under Extended  Producer
Responsibility/CSR. Information
Education and Behaviour Change
Communication (IEBCC) activities are
being conducted regularly.

6(2)(F)

Engaging civil societies or groups
working with the waste pickers

Supported around 6300 waste pickers
by allotting 3150 waste collection autos
(Swachh Auto Tippers).

6(2)(9)

Ensuring that open burning of the
plastic waste does not take place

Public awareness campaigns are
regularly conducted by GHMC in all 30
circles involving Resident Welfare
Associations, Schools, Senior Citizens,
NGOs

Keeping a strict monitoring on burning
of waste (which includes plastics) and
imposing penalties on defaulters.

GHMC registered 0 instance for open
burning of plastic waste for this
Quarter. However, GHMC registered
280 cases for using plastic carry bags
below 75 microns thickness during this
quarter and levied a penalty of Rs.
3,71,700/-
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6(3)

The local body for setting up of
system for plastic waste
management shall seek assistant of
producers and such system shall be
set up within one year from the date
of final publication of these rules in
the official gazette of India.

Involved the producers such as ITC and
Godrej in plastic waste management by
establishing DRCCs.

Engaged M/s. Amazon Transportation
Services Pvt. Ltd. under Extended
Producer  Responsibility for the
collection and recycling of packaging
waste  (cardboards and plastic
packaging bags) from its customers.

6(4)

The local body to frame bye-laws
incorporating the provisions of these
rules.

\4

GHMC prepared the draft Solid Waste
Management byelaws and submitted to
Govt. for approval

16

State Level Advisory Committee

State Level Advisory Committee
constituted vide G.O. (Ms). No. 79
dat=d 31.12.2016 of EFS&T.

17(3)

Submission of Annual Report

» Annual report for the year 2020-21

submitted on 28.07.2021.
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3.2 The Hon'ble NGT in 0.A.No.247 of 2017 in the matter of Plastic Waste
Management directed to furnish the status. The Action taken report for the
Quarter Jan, 2022 to March, 2022 is as follows:

| S.No.

Item

Quantity |

1.

What is the quantity of plastc waste
generated, (Annual Repcrt form VI pt.2,6)
(TPD)

1439 TPD during the
present quarter.

Number of registered plastic manufacturing
units

251

Capacity of registered plastic manufacturing
units (TPD)

587 TPD |

Total no. of ULBs

142

Percentage of ULBs which have set-up of
plastic waste management system as per
Rule 6(2)? (including collection, segregation,
Channelization & processing of plastic waste)

142 ULBs
segregation
segregate

from MSW.

waste
that
waste

have
units,
plastic

Percentage of ULBs having facilities for
Collection of Segregated waste

142 ULBs have facilities for
collection of segregated
waste.

Percentage of ULBs having Material Recovery
facility

142 ULBs have provided
244 MRF units.

Total number of Gram Panchayat (GPs)

12,770

Percentage of GPs which have setup of
plastic waste management system as per
Rule?7?

All 12770 GPs (100 %) have
completed construction of
compost cum segregation
shed.

Percentage of GPs having facilities for
Collection of Segregated waste

All 12770 GPs are having
facilities like tricycles with
partition for Collection of
Segregated waste.

Percentage of GPs having Material Recovery
facility

12770 GPs (100 %) have
completed construction of

compost cum segregation
shed.

No. of registered Producers/brand owners/
importers as per Rules 9 & 13 of PWM
Rules?

316

Percentage of Producers/brand owners/
importers which have engaged with ULBs for

8 Nos

Percentage of ULBs which have set up system
for plastic waste management with assistance
of producers been set —up? Rule (6(3))?

4 Nos

Number of registered plastic waste recyclers

130

Capacity of recyclers (TPA)

136.08 TPD

Status of Utilization of plastic waste (Annual

Plastic

waste  collected

 through DRCCs, WMA and |
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S.No. Item Quantity
Report form VI pt.4) processing plant are
channelized for recyclers.
b | Quantity of plastic Waste utilized in recycling | 224 TPD channelized for
(TPD) recycling during present
quarter (Waste
Management agencies-203
TPD+ DRCCs- 17 TPD +
365 tons recycled at
Jawahar nagar.)
C | Quantity of plastic waste utilized in recycling | --
Road Construction
d | Quantity of waste Co-processed in Plastic | 11700 tons (130 TPD)
Waste in Cement kilns during present quarter.
e | Quantity of waste utilized in production of | One integrated solid waste
RDF management  facility s
located in Telangana with
processing capacity of 7000
TPD at Jawaharnagar (V).
Presently, the facility
generating 3800 TPD of
RDF out of which 734 TPD
of plastic is part of RDF.
f | Quantity of plastic waste used in production | 46 TPD during present
of Waste to oil quarter
g | Quantity of plastic waste used in other | Present Utilisation of Plastic
purpose (please specify) waste in WEE plants as part
of RDF — 340 TPD
8. | a | No. of Registered Compostable plastic unit Six compostable plastic
units located in the State
b | Total Capacity of registered Compostable | 1800 TPA
plastic unit
9 a | No. of unregistered "plastic manufacturing or | Nil
recycling units (Annual Report format
pt.7)
10 |a | Whether local bodies have framed bye-laws | Yes
' [Rule 6(4)]?
11 | a | Whether plastic carry bags & plastic sheet of | Completely banned plastic
thicknesss<75 micron banned or not [Rule | carry bags & plastic sheet of
4(c)]? thicknesss <75 micron in
the state as per MoEF&CC
notification.
12 |a | Has complete ban on plastic carry bags been | Plastic carry bags & plastic

imposed (Annual Report format pt.3)

sheet of thicknesss <75
microns banned and
implementing prohibition as
per MOEF&CC notification
from 12.08.2021.
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| S.No.

Item

Quantity

13

Status of action taken on non-compliance of
PWM Rules (Annual Report format pt.9)

GHMC registered 0 instance
for open burning of plastic
waste for this Quarter.
However, GHMC registered
280 cases for using plastic
carry bags below 75
microns thickness during
this quarter and levied a
penalty of Rs.3,71,700/-.

14

Status of marking & labelling on plastic
carrybags & multi layerec¢ packaging (Rule
11)

Marking & labelling on
plastic carry bags & multi
layered packaging being
enforced.

15

Whether State Level Advisory Committee is
constituted or not? [Rule 16] If yes, details
of number of meetings conducted in a year
and implementation of suggestions of
committee in the last two years.

Yes.

No meeting conducted
during this quarter.

16

Status of phasing out of manufacture and use
of muilti-layered plastic which is non-
recyclable or non-energy recoverable or with
no alternate use of plastic in two years time
[Rule 9-3]

Directions issued to
manufacturers for phasing
out of manufacture and use
of multi-layered plastic
which is non-recyclable or
non-energy recoverable or
with no alternate use of
plastic

17

NGT Directions (para 14 d) of 247/2017
order dated 06.12.2019

Has institutional mechanism as per para 14 d
been established (Y/N)

Yes.

Confirmation that no, unregistered plastic
manufacturing/recycling unit is operated in
the State/UT (Y/N)

Yes

Conformation that no plastic carry bags/films
<75 microns thickness is manufactured,
stocked, sold and used in cities/towns of
State/UT (Y/N)

Yes

Confirmation that  thermocol/polystyrene
cups, plates, etc are not used extensively and
are not haphazardly littered (Y/N)

Yes

Confirmation that has Special Environmental |

Squad been set up for enforcement to
oversee and ensure that no litter of plastic
waste takes place at historical, religious,
public places.

Special Environmental
Squad been set up for
enforcement to oversee and
ensure that no litter of
plastic waste takes place at
historical, religious, public
places in each ULBs and
penalties are being levied

on defaulters.
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Item

Quantity

|

Confirmation that no dumping of plastic
waste on drains river bank and on burning of
plastics in open take place in State/UT (Y/N)

Yes. Penalties has been
imposed for violation of
rules.
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4. Status of compliance of Construction & Demolition Waste Rules, 2016:
» The Construction and Demolition (C&D) Waste Management Rules, 2016 were
notified on 29th March, 2016 by the Ministry of Environment, Forest and Climate
Change (MoEF&CC).

» Two C&D recycling plants with 500 TPD capacity each at Jeedimetla and
Fathullaguda are under operation in GHMC area.

> In GHMC about 46,602 TPD of C&D waste were collected and transported from
various parts of city to recycling plants and 46,211 has been recycled in the quarter
ending with March, 2022.

» Tenders for two additional C&D waste recycling plants has been called on licensing
model. After the realization of proposed project, the total recycling will be
augmented to 2000 TPD.

» GHMC registered 106 instances of illegal debris dumping during this quarter and
levied penalty of Rs. 2,72,500/-

> For establishment of construction and Demolition processing plants CDMA had
invited tenders for selection of agency/concessionaire on PPP mode — DEFOT basis

covering 65 ULBs grouped in 6 Clusters, but no bidder participated.

> Balance 77 ULBs, with smaller quantities of C&D waste shall process C&D waste
independently.

» Annual Reports for the year 2020-2021 submitted on 28.07.2021.
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5. 5. Status of compliance of Bio-Medical Waste Management Rules, 2016

5.1 Status of Health Care Facilities (HCFs) in Telangana:

The total number of Health Care Facilities (HCFs) are 7,273 and 7,035 HCFs are having
Bio-medical Waste (BMW) Authorization. 7266 HCFs have tied up with Common Bio-
medical Waste Treatment Facilities (CBWTFs). Out of which 3,792 are bedded hospitals
and remaining 3,481 are non-bedded which includes Clinics, Dispensaries, Dental
Hospitals, Pathological Labs, Veterinary and Ayush. The hospitals with in-patient
facilities are having 1,19,135 beds.

5.2 Compliance of the Rules:

5.2.1 Submission of Annual Reports: (Rule 24)
Annual Report in Form — IVA for the calendar year (Jan 2021 to Dec 2021) was
submitted to CPCB.

5.2.2 Status of State Level Advisory Committee: (Rule 11)

The Health Medical & Family welfare Department has Constituted State Advisory
Committee vide G.O.Rt.N0.329, dt. 15.04.2017 for implementation of BMW Rules in the
State. State Advisory Committee meetings are regularly held under the Chairmanship of
the Spl. Chief Secretary HM&FW department.

5.2.3 Status of District Level Monitoring Committee (DLC): (Rule 11)

The HM&FW department issued G.0.Ms.No.28, dt.16.01.2018 constituting District Level
Monitoring Committee (DLC) with District Collector as the Chairman and DM&HO as the
Member Convener and Concerned Regioral Officer as the Member for effective
implementation of the provisions of the Bio-Medical Waste Management Rules. The DLC
meetings are conducted regularly.

5.3 Category wise Bio-Medical Waste:

The details of Daily average Bio Medical Waste generated as per the annual reports for
the years 2017, 2018, 2019 & 2020 are as follows:

Category | 2017 2018 2019 2020 ]
(in (in (in Kg/day) (in Kg/day)
Kg/day) | Kg/day) COVID | General | Total
Red 3688.5 3023.2 5,085 285 4783 5068
Yellow 9899 11035 12,016 1994 13554 | 15548
| Blue 2035.5 1378.2 2,729 11 2485 | 2496
| White 96 807 642 75 623 698
Total: | 15719 | 16,243 | 20,472 | 2,365 | 21,445 | 23,810




22
5.4 Bio-Medical Waste Treatment Facilities (CBMWTFs) in Telangana:

In the Telangana, presently there are 11 Common Bio Medical Waste Treatment
Facilities (CBMWTF) are in operation in the state, which are presently sufficient to serve
the HCFs operating in the state. Every occupier of HCF is required to become member
of respective CBMWTF for disposal of Bio-Medical Waste. Occupiers of non-complying
institutions are liable for prosecution under the provisions of Environmental Protection
Act and Rules.

a) All the 11 CBMWTFs had upgraded Seccndary chamber of Incinerator to meet

new emission standards for stack and retention time of 2 sec.

b) All the Common Bio Medical Waste ~reatment Facilities (CBMWTFs) have
installed online continuous stack emission monitoring system (OCEMS] as per the
CPCB guidelines and the data is connected to the CPCB & TSPCB servers. The
concentration of CO,, CO, NO, NO,, O, Primary and Secondary temperatures are
being monitored and are connacted to CPCB & TSPCB servers for continuous
monitoring. Further, TSPCB is &lso carrying out regular monitoring of CBMWTFs
to check the compliance. CBMWTFs have provided IP Cameras to record the
operation of the Incinerator.

c) TSPCB has communicated design details of modular STPs suitable small, medium
and large HCFs to the Stake holder departments.

d) CBMWTFs are collecting COVID Biomedical waste separately using
“COVID19BWM” developed by CPCB iri compliance to the Guidelines issued
CPCB.

e) In light of COVID pandemic and increase in volumes of BMW Waste, three
proponents were issued with in principle permission to setup new CBMWTFs for
catering Hyderabad & surrounding Districts in addition to the existing 11
Facilities.

5.5 Authorization from the Board:

The total number of Health Care Facilities (HCFs) are 7,273 and 7,131 HCFs are
having Bio-medical Waste (BMW) Authorization. 7266 HCFs have tied up with Common
Bio-medical Waste Treatment Facilities (CBWTFs). Notices are issued to Health Care
Facilities to obtain the authorisation.

5.6 Hon’ble NGT Orders in the matter of 0.A.No0.710 of 2017:

The status of implementation of the Hon’ble NGT order dated: 15.07.2019 on key
performance indicators for assessing treatment and disposal of BMW and effectiveness
in implementation of BMW Rules, 2016 is as follows:
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Sl. Key performance Status

No. indicators

1. | Inventory of all Health Care | In co-ordination with DM&HOs and CBMWTFs
Facilites and Biomedical inventory of HCFs was carried out. There are
waste generation. 7,273 number of HCFs operating in the State out

of which 3,792 are bedded hospitals and
remaining 3481 are non-bedded which includes
Clinics, Dispensaries, Dental Hospitals, Pathological
Labs, Veterinary and Ayush. The hospitals with in-
patient facilities are having 1,19,135 beds.

2. | Authorisation to all Health | TSPCB has implemented online  software
care facilities including non- | application developed by NIC, Delhi for grant of
bedded HCFs. BMW Authorisation to HCFs including Non-Bedded

HCFs. Powers are delegated to Regional Officer
and Zcnal Officer to grant authorization to HCFs
having below 50 beds.

7273 Health care Facilities including non-bedded
HCFs have covered under BMWM Rules.

3. | Facilitate setting-up | 11 Common Bio Medical Waste Treatment
adequate number of | Facilities (CBMWTFs) are operating for collection
common Bio-Medical Waste | and safe disposal of Bio Medical Waste. More
Treatment Facilities | number of Hospitals are existing in the districts of
(CBMWTFs) to cover entire | Hyderabad, Rangareddy and Medcnal-Malkajgiri.
state or all HCFs. Four CBMWTFs are operating for these 3 districts

for collection and safe disposal of Bio Medical
Waste. Remaining 7 CBMWTFs are providing
services to the HCFs located in remaining districts.

4. | Constitution of State Level | State Advisory Committee was constituted vide
Advisory Monitoring | Health Medical & Family welfare Department
Committee and  District | G.O.Rt.N0.329, dt.15.04.2017. State Advisory
Level Monitoring | Committee meetings are conducted as and when
Committee. needed.

District Level Monitoring Committee (DLMC) with
District Collector as the Chairman and DM&HO as
the Member Convener were constituted vide
HM&FW department G.0.Ms. No0.28,
dt.16.01.2018. DLC meetings are conducted.

5. | Implementation status of | The Board has developed centralized “Online Bio-
Barcode system. Medical Waste Manifest and Bar Code System” as

per CPCB guidelines. Online tracking of BMW
collection vehicles of CBMWTFs is also integrated
in this software. All the 11 CBMWTFs are
implementing Bar-coding system through the
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Facilities other than
hospitals/clinics such as
veterinary Hospitals, Animal
Houses, and AYUSH
Hospitals etc.

Sl. Key performance | Status

No. indicators
online application of the Board. HCFs have
registered in the online Bar-coding Manifest
application. 11 CBMWTFs are collecting BMW from
their member HCFs using GPS fitted vehicles 66
Nos.

6. | Monitosing of Health Care | Authorisations are granted to 10 Animal Houses, 3

Veterinary institutions. 6 AYUSH Hospitals have
obtained authorization.

|
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5.7 Follow-up on the Action Points of TSPCB pertaining to compliance of
BMWM Rules and NGT orders in Telangana State:

| a
' Apc:i':;' Particular Progress report of the State
1 Complete inventory  of  HCFs | Inventory is complete

generating biomedical waste.

SPCB should ensure authorization to
all non-bedded HCFs like clinics,
laboratories, research institutes as
well as veterinary hospitals etc.
identified in inventory of HCFs with'n
3 months.

Telangana SPCB has taken up action to
ensure that every HCF is authorized
under BMWM Rules, 2016. 7273 Health
care Facilities including non-bedded
HCFs have covered under BMWM Rules.

3(i)

Ensure adequate number of Commcn
Facilities and to cover all HCFs in the
state. [Also to ensure adequate
number of Common Biomedical Waste
Treatment Facilities]

At present 11 nos. of CBMWTFs
operating in the state are adequate for
treatment & disposal of biomedical
waste.

In light of COVID pandemic and
increase in volumes of BMW Waste,
three proponents were issued with in
principle permission to setup new
CBMWTFs for catering Hyderabad &
surrounding Districts in addition to the
existing 11 Facilities.

(i)

Restriction of Deep Burial pits [should
be permitted only if necessary and to
ensure that they are constructed as
per standards given under BMWM
Rules, 2016].

Deep burial is not permitted in the
State.

Constitution of State and District
Advisory Committees

Complied & meetings were held.

'Implement Barcode system in every

HCF and CBMWTFs

11 CBMWTFs operating in the state
have implemented Bar-coding system
developed by the Board. All the HCFs
have registered with the online system.

Monitoring of Healthcare Facilities
other than hospitals/clinics-Veterinary
Hospitals, Animal Houses, AYUSH
Hospitals, blood blanks, Pathological
labs etc.

These HCFs have tie-up with CBMWTFs
and registered with online software for
disposal of BM Waste. Board Officials
are monitoring HCFs, during processing
of authorization applications.

Ensure availability of adequate
infrastructure with SPCBs/PCBs to
monitor compliance.

The Board is equipped with adequate
laboratory facilities to test efficacy of
treatment equipment for disinfection,
compliance to emission and discharge
norms by CBMTWFs and HCFs, except
for analysis of Dioxins and Furan
(Equipment for monitoring is available).
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compliance of BMW Management as
per District Environmental Plan

f:i'g: Particular ‘ Progress report of the State

8() |Training and capacity Building of The Board conducted workshops at
officials of Health Department and ‘ State and District level on “Bio-Medical
SPCBs Waste Management” to all the

Stakeholders. Regular hands on training
programs on compliance mechanism of
BMW Rules are also conducted in all 33
Districts Head Quarters to create
awareness  in management  of
Biomedical Waste. Stress was made on
applying for authorization by all HCFs
including veterinary institutes, ayush,
clinics & labs.

Awareness was created through the
means of posters, short films, All India
Radio, etc.

8(ii) | To ensure training and capacity | The Board has conducted 2910 training
Building of Healthcare workers in | during the previous year. CEMWTFs are
HCFs also providing trainings to the

healthcare workers of member HCFs in
co-ordination with the Field officers of
the Board. Officers are designated in
Regional offices & Zonal Offices for
monitoring of HCFs and compliance of
BMWTFs.

9 Installation of OCEMS by CBMWTFs as | All the 11 CBMWTFs have installed
a tool for self-monitoring and  OCEMS and connected to CPCB &
compliance verification by | TSPCB server and Data transmission is
SPCBs/PCCs. being monitored.

10 Submission of Annual Reports to CPCB | Complied.  Annual Reports  are

submitted within stipulated date of
31.07.2021.

11 To ensure compliance to standards by | Monitoring of CBMWTFs is conducted
CBMWTFs regularly.

12 To monitor compliance of HCFs [for | Officers are designated in Regional
on-site segregation, pre-treatment of | offices for monitoring of HC=s operating
infectious  waste-yellow, separate | in the State.
storage space for BMW and treatment
of wastewater] Special Teams are constituted for

surprise inspections as and when
needed for regular monitoring of HCFs
to ensure compliance for a specific
period.

13 District Magistrates to  monitor | District Level

Monitoring Committees
constituted for monitoring of
compliance of BMW Rules are reviewing
the  implementation of  District
Environmental Plan.
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6. Status of compliance of Hazardous Waste (Management) Rules:

>

The Ministry of Environment & Forests (MoEF&CC), Government of India notified
Hazardous Waste Management Rules in the year 1989 for managerent of
hazardous waste in the country.

These Rules were amended from time to time and the MoEF&CC, Gol, vide
notification dated 04.04.2016, notified latest Hazardous & Other Wastes
(Management and Transboundary Movement) Rules, 2016.

In the amended Rules focus is on the Reuse & Recydling of hazardous waste.

The Telangana State is having one Integrated Common Treatment Stcrage &
Disposal Facility (TSDF) for Hazardous Waste, namely M/s. Hyderabad Waste
Management Project (HWMP) at Dundigal (V), Medchal-Malkajgiri District. The
facility has

e Incinerator of capacity 1.5 TPH
e Engineered landfill facility
» Pre-processing facility for preparing alternate fuel for cement industries.

The Board has also permitted other five pre-processing facilities with a processing
capacity of 2,25,000 TPA and presently four facilities are under operation.

The Board has permitted 46 recyclers of hazardous waste with authorized capacity
of 2,29,965 TPA.

As per the Hazardous Waste annual report furnished to CPCB for the year 2020-21,
the total number of hazardous waste generating industries in the State are 3179 and
the following quantities of hazardous wastes is generated:

Recyclable Waste (TPA) 92,562
Incinerable Waste ( TPA) 2324
Utilisable waste (TPA) 1,27,103
Landfillable Waste (TPA) 1,11,344
Total: 3,33,334

The Hon'ble NGT in the matter of OA No. 804 of 2017 filed by Rajiv Naryana & Anr. Vs.

Union of India & Ors. vide order dt. 30.07.2018 constituted the Monitoring committee

for Management. The Monitoring Committee submitted its report on Management of

Hazardous Waste.

The Hon’ble NGT vide order dt 29.01.2021 disposed the matter directing the CPCB and

SPCBs to comply with the recommendations of the Monitoring Committee. The
Compliance status on the observations and recommendations of the State and TSPCB
as per the format is annexed at Annexure-I.
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7. Status of compliance of E-Waste (Management) Rules:

> The E-Waste Management Rules, 2016 came into force w.e.f. 1st October, 2016 in

supersession of the E-Waste

(Management and Handling) Rules,

2011.

Subsequently, the MoEF&CC, Gol issued E-Waste (Management) Amendment Rules,
2018 vide Notification dt. 22.03.2018.

> There are 12 nos. of E-Waste Dismantling units and 3 nos. of E-Waste Recycling

units In the State of Telangana. The TSPCB has issued Consents to these units. The

details are as follows:
Dismantlers:
'S. | Name & Address | CFO Validity | Permitted
No. _ Capacity
1. | M/s. Enviro Collection Centre (Dismantling | 31.12.2025 |  2TPD
Unit), Plot No.1-185/2/A, Sy.No.298 Part,
Phase-I, IDA Jeedimetla, Medchal-Malkajgiri
District.

2. | M/s. Ramky E-Waste Recycling Facility, | 30.09.2025 7,840 TPA
Hardware Park, Kancha, Raviryal (V),
Maheswaram (M), Rangareddy District.

3. | M/s. Earthbox Ventures (P) Ltd., (E-Waste | 30.04.2022 10 TPD
Dismantling Unit), Sy.Nos.29, 30 & 85,
Uddemarri (V), Shamirpet (M), Medchal-
Malkajgiri District

4. | M/s. NAP Recycling, Sy.No.3, | 31.05.2022 7.2TPD
Kethireddypally (V), Balanagar (M),
Mahaboobnagar District.

5. | M/s. Bellus E Waste, 31.12.2023 0 TPD
Sy.No.4-120, Ramachandrapuram (GP),
Kondurg (M), Rangareddy District.

6. | M/s. Shreem Mythri Enterprises, Plot No.50, | 22.03.2023 | 600 TPA
Phase-III, IDA Cherlapally, Kapra (M),
Medchal-Malkajgiri District

7. | M/s. TES AMM India Pvt. Ltd., Plct No.79, | 31.03.2023 5TPD
Sy.No.847, IDA Medchal, Medchal (M),
Medchal-Malkajgiri District

8. M/s. Earthbox Ventures Private Lim ted, Plot | 31.01.2026 6.5 TPD
No.S-2/12, Sy.No. 114/1, E-City, Raviryala
(V), Maheshwaram (M), Rangareddy District

9. | M/s. Green Wave E-waste Recycling, Sy. No. | 31.12.2024 23.3TPD
1880E, 1880EE, Nandigama (V&M),
Rangareddy District
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110. | M/s. Kamal Electronics Refurbishing of E- | 30.11.2025 15.0 TPD
waste Solutions, Sy No: 227/LU, 227/E1,
22782, 227/E/2/1,Atmakur (V), Sadasivpet
(M), Sangareddy District.

11. | M/s. Chilkuri Enterprises, Sy.No.14, Keesara | 31.12.2025 1.5TPD
(M),Medchal-Malkajgiri District

12. | M/s. Reboot Resources Private Limited, | 31.01.2026 26.30 TPD
Sy.No.113 Part, Patelguda V),

i Ibrahimpatnam (M), Rangareddy District
Recyclers:

Sl. | Name & Address ' CFO Permitted

No. ‘ Validity Capacity

1. | M/s. Earth Sense Recycle Pvt., Ltd., | 31.12.2024 22,775 TPA (62.4
Plot No.37 APIIC Industrial Park, TPD)

Mankal  (V), Maheswaram (M),
| Rangareddy District.
|

2. | M/s. Z Enviro Industries Pvt., Ltd., | 30.06.2025 20,000 TPA (10,000
Sy.No.106 & 107, Pulimamidi (V), TPA dismantling &
Kandukur (M), Rangareddy District. refurbishing ) +

(10,000 TPA for
recycling)

3. | M/s. Silicon Planet Recycling Pvt. Ltd., | 06.03.2022 Dismantling &
Sy.No.811/A, Ankireddypally (V) & Recycling -1000 TPA
Grampanchayat, Keesara M), (2.73 TPD
Medchal-Malkajgiri District.

Extended Producer Responsibility:

»Every producer of Electrical and Electronic Equipments (EEEs) listed in Schedule-I
have to obtain EPR (Extended Producer Responsibility) Authorisation from the
Central Pollution Control Board (CPCB).

*The producers shall have arrangements with authorised dismantlers/recyclers

either individually or collectively or through a Producer Responsibility Organisation

(PRO) or E-Waste Exchange system as per EPR Plan which is approved/
authorised by CPCB.

» The CPCB has issued EPR Authorizations to 29 nos. of producers in the State.

> As per Rule 17 of E-Waste (Management) Rules, 2016 under Schedule-1V, TSPCB
carried out Inventorisation in the State of Telangana through M/s EPTRI in the year

2016.

> As per the Inventorization report, the projection for E-Waste generation in HMDA for

five years (in Metric Tons) is as follows:
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2017-18 ‘ 2018-19 2019-20 2020-21 202i-22

33,425.3 | 37,456.6 40,230.5 ‘ 44,945.2 50,335.6

> As per the Annual Report 2020-21, the totel E-Waste processed by the authorised
dismantlers and recyclers is 38346.163 T Metric Tons.

> Bulk Consumers: During the year 2020-21, e-waste data pertaining to 1209 Nos. of
Bulk Consumers was obtained. These Bulk consumers have generated E-Waste of

11763.16 MT which was sent to authorized Dismantling / Recycling units for safe
disposal.

> Awareness among the consumers of EEEs is required to regulate the e-waste
collection.
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7.1 Compliance of Hon'ble NGT Order in OA No. 512 of 2018:

The Hon'ble NGT disposed the case vide order dt. 15.01.2021 directing to take
further steps for scientific enforcement of EWMR and to focus on the following
major areas:

Enforcement of EWM Rules,

Implementation of authorization regime,

Implementation of EPR regime,

Bridging the gap between collection target and collection,
Enhancing the installed dismantied capacity to match the e-waste generation,

Implementation of environmental compensation regime,

Constant Vigilance and monitoring,

Creation of awareness amongst masses and collectors / handlers /

dismantlers / recyclers.

The compliance status on the action plan submitted by CPCB to the Hon'ble NGT in
OA No. 512 of 2018 is as follows:

| S. Challenges/ | Stakeholder Action Action Taken
No Activities responsible
for
implementa
-tion | ,

a. | Inventorization | SPCBs/PCCs | SPCBs / PCCs to | Inventerization of E-Waste
of e-waste complete  this | in the State of Telangana
generation activity  within | was carried out through

one year. M/s.EPTRI, Hyderabad in
the year 2016.

b. | Identification CPCB, This is a|The TSPCB has been
of Producers Custom continuous coordinating with
who have not | department, | activity for | Commercial Tax Dept., for
obtained, EPR | Ministry of which  support | identification of Producers
Authorisation | commerce of SPCBs /PCCs | in the State. The details of

and Ministry | / Custom dept / | companies were obtained
of electronics | Ministry of | and letters were addressed
telecommunic | commerce, to the companies
ation Ministry of | informing  about  EPR
electronics and | Authorization to be
telecommunicati | obtained as per the
on is required. E-Waste Management
Rules, 2016.

C. | Verification of | CPCB/SPCBs/ | This is a The CPCB has issued EPR
quantity of e- | PCCs continuous Authorizations to 29|
waste collected activity. All the | Producer organizations in
by producers EPR Authorised | the State of Telangana.

Producers will The compliance status
be verified per | being reported to CPCB for
year. further action.

d. | Verification of | CPCB/SPCBs/ | This is a|There are 29 EPR
systems PCCs continuous Authorizations issued by
provided by activity. All the | CPCB in the State of
producers for EPR Authorised | Telangana. The
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' S. | Challenges/ | Stakeholder Action Action Taken
No Activities responsible
for
implementa
-tion
collection and Producers  will | compliance  status  of
provided by be verified per | collection points is being
producers year. verified and submitted to
channelisation CPCB regularly for further
of e-waste action.

e. | Verification of | SPCBs/PCCs/ | This is a| The TSPCB has issued
facilities of | CP continuous Consents to 12
dismantlers activity. All the | Dismantling & 3 Recycling
and recyclers EPR Authorised | units. These units are
for their Producers  will | being inspected and
infrastructure be verified per reports submitted to CPCB
anc records year. on regular basis.

f. Checking of | SPCBs/PCCs/ | SPCBs/PCCs in | NGT orders communicated
informal District coordination to all the District Collectors
trading, Administratio | with District | and  the Board is
dismantling, n Administration coordinating with District
and recycling has to carry out | Administration for checking
of waste quarterly drive | of informal trading,
| for checking of | Dismantling & Recycling of

this activity. E-Waste.
Surprise inspections being
conducted to verify illegal
dismantling, and recycling
of e-waste.

g. | Facilitate SPCBs/PCCs/ | State The Government of
collection and | District Government to | Telangana has introduced
disposal of e- | Administratio | formulate E-Waste Management
waste n/ mechanism for | Policy, 2017 by giving

CPCB collection  and | incentives for setting up of
for incentivising | Dismantlers / Recycling
setting up of | facilities.
recycling
facil ties.

h. | Governance SPCBs/PCCs/ | Monitoring to be | The TSPCB has designated
frame work for | District ensured at | Nodal Officers at District
monitoring Administratio | city/district and | levels and State level to
compliance n/ state levels for | ensure  monitoring  of

CPCB which nodal | compliance.
officers  (state
environmental
secrefary,
Dist-ict
Collector, CMD/
Commissioners)
to be
designated.
Time Frame -
Three (3)
months.

i Capacity SPCBs/PCCs/ | Special E-Waste dismantlers &
building at | District wor<shops  to | recyclers are directed to
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' S. | Challenges/ Stakeholder Action Action Taken

No Activities responsible
' for

implementa
-tion

district/State/C | Administratio | educate conduct awareness
PCB level n/ functionaries in | programmes. The District
CPCB government /| Level officers are being
NGOs be run|sensitized about the E-
Ovér cne year. |waste Rules during the
review meetings conducted
by the District Collectors

on NGT issues.

J- |IEC plan be | SPCBs/PCCs/ | State The TSPCB is coordinating
firmed up and | District Government to | with stake holder
executed Administratio | firm up IEC plan departments and District

n/ for educating | Administration for Creating
CPCB public at large | awareness among the

about the | public. '

system of

collection,

incentive

structure  and

facilities for

recycling.

Time Frame —

Three (3)

months. The

IEC Plan to be

executed over

one year.

k. | Strengthen SPCBs/PCCs/ | Quarterly review | The E-waste facilities are
system of | District of violations and | being inspected on regular
enforcement Administratio | enforcement basis to verify compliance.

I/ a;tion_s ! at The Board has been
CPCB city/district/stat submitting Quarterly
e level and CPCB
quarterly reports to .
reports to be|The CPCB is regularly
filed with CPCB. | reviewing the action taken

on quarterly basis.
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8. Status of compliance with directions of the NGT passed in 0.A.No.673 of
2018, dated 20.09.2018 in the matter of news item published in “The Hindu”

authored by Sri Jacob Koshy, titled “more river stretches are now critically

polluted”.

8.1 CPCB has identified the following river stretches of Telangana State

based on the BOD levels and priority criteria for restoration of river quality.

' BOD range /
S.No. | River name Stretch Identified Max. value in | Priority
mg/L

1. | Musi Hyderabad to Nalgonda 4.0 - 60.0 I
(Osmansagar to Wadaoally)

2. | Manjeera Gowdicharla to Nakkavagu 5.0-26 II

3. | Nakkavagu | Gandilachapet to Seva al 26 II
Thanda
(Bachugudem to Confluence
point of Nakkavagu and
Manjeera)

4. | Karakavagu | Along Palvancha 18 III

55 " Maneru Warangal to Somanpalli 6-20 I1I
(Karimnagar LMD to
Somanpalli)

6. | Godavari Basar to Khammam 4.0-9.0 v
(Basar to Bhadrachalam)

7. | Kinnerasani | Along Palvancha 10 v

8. | Krishna Thangadi to Wadapally 5.0-6.0 vV

8.2 Compliance of the Hon’ble NGT order dt.14.02.2020:

The Hon’ble NGT directed the following:

e Interim measures for phyto-remediation / bio-remediation etc., for 100% sewage

to reduce pollution load on recipient water bodies by 31.03.2020.
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e Untreated / raw sewage discharged into water bodies needs to be stopped.
Commencement of STPs shall be taken up by 31.03.2020 and commissioned by

31.03.2021.

> The Compliance of the action plan and the Hon’ble NGT directions as on 31.12.2021

are as follows:

Action Points

Compliance status

Interim

measures for

phyto-
remediation  /
bio-remediation
for 100%

sewage to

etc.,

reduce pollution
load on recipient

water bodies.

In-Situ Remediation:

The NEERI has prepared DPRs for In-situ remediation for 5
drains and for one drain at Kokapet was awarded to NEERI. The
NEERI has yet to commence the work and delay is reported to
be due to Covid -19 surge.

i) Feacal Sludge Septage Management(FSSM) as

interim measure:
Existing facilities:

o Co Treatment Facilities: 7 nos with 70KLD facility in the a.
Priority -1 stretch (1.

Peddacheruvu, 4. Miralam, 5. Khajaguda 6. Nanakramguda

Amberpet, 2. Nallacheruvu, 3.
and & 7.Nagole). So far treated 45.3 million litres of faecal
sludge in scientific manner.

HMWSSB has empanelled 87 Septic Tank Cleaning Vehicle
Operators for transportation of septage and safe disposal at co-
treatment facilities at existing STPs. These operators are
provided training for safe handling of septage and issued safety
equipment.

e FSTPs: 11 no.

One number with 40KLD capacity at Nalla Cheruvu in Priority-I
stretch

16 FSTPs have been established on Priority stretch III-V with
570KLD capacity. The details are Siddipet-20KLD, Bhongir-
15KLD, Nalgonda-75KLD, Kamareddy-30MLD, Shadnagar-25KLD,
Nirmal-30KLD, Boduppal-15KLD, Korutla-25KLD, Adilabad-
35KLD, Jagityal-35KLD, Jangaon — 20 KLD, Medchal — 10 KLD,
Khammam - 95 KLD, Peerzadiguda — 15 KLD, Jagityal — 35 KLD,
Nizamabad - 90 KLD
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Action Points

Compliance status

Under Construction: 14 no.s as detailed below

a. Co-Treatment Facilities: 1 no with 10KLD facility in the
Priority —I stretch at khajikunta

b. Feacal Sludge Treatment facilities: 14 no.s as detailed below
\ Ieeja — 10KLD, Meerpet — 35 KLD, Badangpet — 20KLD, Gajwel —
15 KLD, Gadwal — 20 KLD, Narayanapet — 10 KLD, Mahbubnagar
— 50 KLD, Yellandu- 10 KLD, Suryapet — 35 KLD, Ramagundam —
60 KLD, Vemulavada — 10 KLD, Metpally — 20 KLD, Bhainsa — 15
KLD, Bodhan - 20 KLD

Proposed FSTP:

Tenders has been invited for construction of FSTP in another 68
newly formed ULBs, with 495 KLD capacity for Rs.140.00 Crs.

Bids have been received and the same are under evaluation.

| Rain guard / wet land construction on Kukatpally nala which
joins Hussainsagar lake pilot project is taken-up by HMDA for a
length of 300 RMT to reduce the BQOD load of the water passing
through it.

' » The Public Health Dept., carried out detailed study of the

‘ drains in the above river stretchzs. The following conditions
are not conducive fcr proposing in-situ remediation on the
drains
«  Flow <5 MLD
- Flat terrain is not available

> Due to above reasons and funding constraints which were

become more severe due to COVID conditions, in-situ
remediation may not se conducive.

' Commencement
of STPs shall be
taken up by
31.03.2020 and
commissioned
by 31.03.2021

Details of existing STP in the State: Details are placed at
annexure-II

Details of under construction STPs in the State: 48 STPs
1458.9MLD

¢ Polluted River Stretches: Works commenced for
construction of the STPs in HAM model for 17 STPs (15
(349.5MLD) under Priority —I and 2 STPs (27MLD) under
Priority-1I) with a capacity of 376.5MLD.

e 14 STPs with a capacity of 883 MLD an estimate of
Rs.2585.34 crores in Priority-I for which administrative

sanction is issued and tender process is being initiated
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Action Points

Compliance status

under HAM mode.

o Other than Polluted River Stretches: 17 STPs with
a capacity of 210.4 MLD are under different stages.

Details of proposed STPs in the State: Total 82 STPs with a
capacity of 655.50MLD

o DPRs Ready- 52 STPs with a capacity of 555.67 MLD
(includes Priority-1II to Priority-V)

B PHED-42 STPs with a capacity of 215.17MLD,
® HMWSSB-10 STPs with a capacity of 340 MLD

o DPRs under preparation - 30 STPs with a capacity
of 99.85MLD

The Hon'ble NGT vide order dt. 29.06.2020 directed the following :

e The monitoring is expected with reference to ensuring that no poliution is

discharged in water bodies and any violation by local bodies or private persons are
dealt with as per mandate of law as laid down in orders of the Hon’ble Supreme
Court and this Tribunal without any deviation from timelines.

Every State/UT in the first instance must ensure that at least one poliuted river

stretch in each category is restored so as to meet all water quality standards upto

bathing level. This may serve as a model for restoring the remaining stretches.

The Action plan for treating the sewage entering the water bodies is under

implementation. The Monthly progress report furnished to NMCG in the format is
annexed as Annexure-I1.
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9. Non-attainment cities in 0.A.No0.681 of 2018.

> Hon'ble NGT orders in 0.A.N0.681/2018, dated 08.10.2018: The Hon'ble
NGT issued order in O.A.N0.681/2018, dated 08.10.2018 about time bound
preparation and implementation of the Action Plan for lowering the ambient air
pollution in the non-attainment cities. CPCB has identified 132 non-attainment
cities out of which, Telangana has 4 non-attainment cities/areas (Hyderabad,
Patancheruvu, Nalgonda and Sangareddy). The action plan has to be prepared by
a 6 member committee called Air Quality Monitoring Committee (AQMC) under the
overall supervision and coordination of Principal Secretary, Environment of the
concerned State/Union Territory and may be further supervised by the Chief
Secretaries concerned.

Gist of the Orders ‘ Remarks

Time bound preparation and | Action Plan prepared and submitted

| implementation of the Action Plan for | within timelines on 17-12-2018 and the

lowering the ambient air pollution in | revised action plan on 11-03-2019,

the non-attainment cities 26.06.2020. Micro action plan submitted
to CPCB in December 2021.

Constitution of _the 6 member  The EFS&T Department, Government of |
committee called Air Quality Monitoring | Telangana issued G.O.Rt.No.182, dated:
Committee (AQMC) under the overall | 20.11.2018 constituting Air  Quality
supervision and  coordination  of | Monitoring Committee (AQMC).

Principal Secretary, Environment of the | AQMC is reviewing the progress of
concerned State/Union Territory and | implementation.

may be further supervised by the Chief
Secretaries concerned

CPCBs, SPCBs and State Pollution TSPCB is having a online complaint
Control Committees shall develop a | redressal system and toll free number
public grievance redressal portal for | (10741).

redressal of public complaints on air

pollution along with a supervisory

mechanism
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Gist of the Orders

Remarks

Strengthening of the AAQM network

| MOEF&CC will provide the requisite
funds for the purpose.

Proposals prepared and in the process of
strengthening.

A proposal as per the population criteria
communicated by CPCB was submitted |
to CPCB on 08-02-2019. The total
number of AAQ stations required for
Telangana State are 73 out of which 54
AAQ stations will be new {22 CAAQMS &
32 Manual)

cities.

including non-attainment

Non-attainment cities (4 nos.):
e Hyderabad & Patancheru - 8 more
CAAQMS are required and 8 CAAQMS
installation is completed.

1 CAAQMS - yet to
receive funds from CPCB and 1
Manual AAQMS. (Nalgonda additional

monitoring station is commenced)

Nalgonda -

AAQMS shall be connected to Central
server of CPCB for reporting analysis of
results in a form of Air Quality Bulletin
for general public at regular intervals at
least on weekly basis and ambient air
quality on continuous basis on e-portal.

CAAQMS of TSPCB are connected to
CPCB server, the data and Air Quality
Index is being uploaded into the website
of TSPCB on weekly basis. TSAIR app
also provides the online data

a. Constitution of District Level Air Quality Monitoring Committee: EFS&T
has issued the G.O.Rt.No.33, dated 14.03.2019 constituting the District Level
Air Quality Monitoring Committee for implementation of the action plan in

HMDA and Nalgonda.

- State Steering Committee: Government has issued GO Rt.No.84, dated 07-

06-2019 constituting the Steering Committee headed by the Chief Secretary for

overall guidance for the National Clean Air Program(NCAP) program to review

implementation of the action plan on quarterly basis.

* Hon'ble NGT orders on 15.03.2019:
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i. Based on the parameters applied, if there are other cities not included in
the 102 non-attainment cities, the CPCB is directed to include the same in
the list of non-attainment cities.

ii. The Chief Secretary of thz states may finalize Action Plans within three
months for reducing the Noise Pollution Levels and submit the same to the
CPCB.
TSPCB in consultation with the stakeholder departments prepared an action plan to
reduce the noise pollution in Hyderabad City. The Action Plan is approved by the Chief
Secretary, during the first state steering committee meeting held on 09.07.2019. The
action plan on noise is communicated to the CPCB for approval on 12.07.2019.

= The Hon'ble NGT vide order dated 06.08.2019 mentioned additional Non-
Attainment cities in the Country and directed that an action plan shall be
prepared as per the guidelines given in the order dated 08.10.2018 within
three months. Sangareddy Town of Telangana state is also included in the
list. In compliance to the Hon'ble NGT orders, an Action Plan for Sangareddy is
submitted to CPCB and letter received from CPCB regarding the approval of
the action plan on 26.06.2020.

= The Hon'ble NGT vide order dt.20-11-2019 directed as follows:

Gist of the Orders Remarks

Let assessed number of stations be installed within one | 8 CAAQMS installation is
year and quarterly progress reports furnished to CPCB by | completed.

| the SPCBS/PCCs... Indefault of i ) Nalgonda town additional
all the s/PCCs.. Indefault of compliance, SPCB/PCCs monitoring  stations have
will be liable to pay compensation @ Rs. 5 Lakh per | been commenced.

month starting from 01.01.2021. Failure may also be

reflected in the ACRs of the Member Secretaries of

SPCBs/PCCs.

Let SA and CC be completed within three months by the | Work awarded to IIT

SPCBs/PCCs utilizing available data, based on which | Kanpur for an amount of
Rs.100.3 Lakhs. for SAS, EI

& CC. Emission inventory
direction para II of order dated 06.08.2019 quoted above. | report submitted in

SPCBs/PCCs may furnish action taken report to CPCB so ;lanuary,2022 Sl ssanipliol
is under progress.

MoEF&CC may take further follow up action in terms of

that CPCB can file an appropriate report before this
Tribunal. For any default, compensation will be liable to | A joint Source
be paid @ of Rs. 5 lakh per month after 01.04.2020. Apportionment study by

Failure may also be reflected in the ACRs of the Member | CPCB along with TSPCB is
finalised for  Nalgonda
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Secretaries of SPCBs/PCCs. MoEF&CC may file compliance
report before the next date.

town.

SAS study for Nalgonda
and Sangareddy- tenders
were received from IIT,
Kanpur, Bombay and Teri,
Delhi. L1
Institute has been finalised
by technical committee and
IIT,

is under

tender awarded to
Bombay. Work

progress.

The review of master plans may now be carried out in the
light of the studies within six months from the date of
such studies in above terms. Mechanism for shifting
industrial units from residential areas may be evolved
immediately. Let both these aspects be complied by the
all the States/UTs and reports furnished to the CPCB. The
Chief Secretaries concerned may monitor compliance. In
default, the concerned States/UTs will be liable to pay
compensation @ Rs. 5 lakhs per month after the
stipulated timeline already mentioned.

Three
Estates developed to
facilitate the shifting of the
sector

new Industrial

specific industries
like steel, oil and textile

industries.

PGRPs may be developed for the remaining NACs and
report furnished by the SPCBs/PCCs to CPCB within two
months. In default, SPCBs/PCCs concerned will be liable
to pay compensation @ Rs. 2 lakhs per month from
01.02.2020. CPCB may file a compliance report. Failure
may also be reflected in the ACRs of the Member
Secretaries of SPCBs/PCCs.

PGRP developed. A toll free

number is  established,
TSAIR app is commenced,
complaints through web
portal and also on social
media like twitter are being
maintained. Complaints are
regularly addressing to
respective stakeholders to

take necessary actions.

Compliance may also be ensured for the remaining cities |

and report furnished to CPCB by the States/UTs by
31.01.2020. In default, compensation will be liable to be
paid @ Rs. 10 lakhs per month from 01.02.2020. The

compensation may be recovered by the States/UTs from

Action plan for the
additional city is submitted
and approval is received for
the action plan through

their letter dated:26-06-
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the erring officers and appropriate entries may also be
made in the ACRs of the Heads of the Departments
concerned.

1 2020. Quarterly progress

report is being submitting
regularly to CPCB.

Let the approved action plans be executed accordingly in
term\s of the timeline provided therein and compliance
report furnished by Chief Secretaries of the concerned
States/UTs to CPCB on quarterly basis starting from
01.04.2020. CPCB may file compliance report before this
Tribunal. Failure on this regard may be visited with
adverse consequences.

Under implementation and |
compliance report is being

submitted

The status of the implementation of the Micro Action Plan for reducing the air pollution

in the non-attainment cities of Hyderabad and Patancheru, Nalgonda and Sangareddy

is placed as Annexure —III.
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10. Status report on compliance of Hon’ble NGT order in O.A.N0.1038 of 2018
on the news item published “The Asian Age” titled “"CPCB to rank industrial
units on pollution levels”.

> The Hon'ble NGT vide order dated 13.12.2018 in O.A.No.1038 of 2018 has

observed that Central Pollution Control Board during the year 2009-10 has carried
out compretrensive environmental assessment of 88 industrial clusters across the
country and rated them on the concept of Comprehensive Environment Pollution
Index (hereinafter referred to as CEPI). Out of 88 Indust-ial clusters, 43 industrial
clusters in 16 States having CEPI score of 70 and above were identified as Critically
Polluted Areas (CPAs). Further 32 industrial clusters with CEPI scores between 60 &
70 were categorized as severely polluted areas (hereinafter referred to as SPAs). It
was suggested that areas having CEPI score between 60 to 70 i.e., severely
polluted industrial cluster shall be kept under surveillance and pollution control
measures should be effectively implemented. Whereas the Critically Polluted
Industrial Areas need further detailed investigations in terms of extent of damage
and formulation of appropriate remedial action plan. Three industrial clusters were

monitored in the Telangana State and the CEPI scores were assessed as below:

S.No. | Name of the industrial cluster CEPI Score |
1 Patancheru-Bollaram 75.42 (Critically Polluted Area)
2 Kattedan 60.17
3 Kukatpally 66.46
]

The Hon’ble NGT vide order dated 13.12.2018 directed that a Committee shall be
constituted by the concerned State which shall prepare and finalize the time bound
action plan with regard to identified polluted industrial clusters in accordance with
the revised norms laid down by the CPCB to restore environmental qualities within

norms.

In compliance to the Hon'ble NGT orders, the EFS&T Department, Government of
Telangana vide G.O.Rt.No.2, dated 10.01.2019 constituted the Committee for
preparation of Action Plan for restoration of environmental qualities in respect of
identified three Polluted Industrial Clusters (PIA) viz. (Patancheru-Bollaram,
Kukatpally end Kattedan) taking into account the critical parameters pertaining to
these areas and submitted final Action Plans to the CPCB on 11.03.2019.
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> Accordingly, the Board is monitoring the industries in the said areas and initiated

action against non-complying units. The compliance of action points for the quarter
Jan, 2022 to March, 2022 are as follows:

Action Points

Action taken till date

Monitoring  of  industries  for
compliance of emission standards
and up-gradation of Air Poliution
Control equipments.

All Industries have upgraded the ccntrol
equipments and are regularly monitored for
compliance of emission standards. The 17
category industries have installed online
emission monitoring equipment and connected
to TSPCB and CPCB server.

Ensure installation of multi stage
scrubbers with online pH meters to
control process emissions / vent
condensers to solvent storage tanks.

All Industries using scrubbers and upgraded
single stage scrubbers to multi stage scrubbers
with online pH meters.

Prepare plan for improvement of
infrastructure of roads.

IDA Bollaram:

1. The status of improving infrastructure
facilities in IDA Bollaram was reviewed and
directed to concretize to reduce air
pollution.

2. No solid waste dump happened in the area.

IDA Patancheru:

All roads in the Patancheru Industrial Park are
BT/CC roads and are in good condition.

IDA Kukatpally:

All roads in the IDA are BT/CC roads and are in
good condition.

IDA Kattedan:

All roads in the IDA are BT/CC roads and are in
good condition.

The Board has procured 2 mechanical sweeping
machines under NCAP and handed over to
TSIIC for deployment in IDA Patancheru and
Jeedimelta.

Maintain pot holes free roads for
free-flow of traffic

Repair and maintenance of pot holes are being
regularly carried out.

Regular check and control of burning
of municipal solid wastes.

The Government has issued GO Ms.No.27
prohibiting open burning of municipal waste.
No incident of open burning noticed during this
quarter,

Regular operation of ZLD systems /
ETPs or ensuring sending effluents
to CETP regularly.

There are 6 industries (4- Bollaram & 2-
Patancheru) having ZLD systems. M/s Dr Reddy
Laboratories is having common ZLD system for
3 units and 45 units (33 —Bollaram & 12 -
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Action Points

Action taken till date

Patancheru) are members of CETP.

The members of CETP are transporting the
effluents to CETP using tankers fitted with GPS
and online vehicle tracking and manifest
system. Tha CETP is regularly monitored and
the treated effluents are within the standards.
The CETP installed OCEMS and connected to
TSPCB server.,

The ZLD systems have installed camera and
flow meter and connected to TSPCB and CPCB
server.

Regular monitoring of above industries are

carried out.

Regular monitoring of CETP and
ensuring compliance of standards.

The CETP is monitored on daily basis for
ensuring compliance of standards. The CETP
installed OCEMS and the same is connected to
TSPCB and CPCB server. The CETP is meeting
the standards.

Regular monitoring of the Industrial
area to identify the unauthorized

dumpings.

TSPCB has constituted night patrolling teams to
monitor IDAs regularly to identify any
unauthorized dumpings and no incident of
illegal dumpings happened during this quarter.
11 industrias in Patancheru-Bollaram were
reviewed for non-compliance. 2 industries were
issued closure directions and 9 industries issued
with directions during this quarter.

Concretizing of storm water drains in
the industrial area and connect to

STP.

Bollaram Municipality is maintaining existing
storm water drains regularly and proposal for
concrete storm water drains is under
consideration.

TSIIC-IALA  Patancheru,  Kattedan  and
Kukatpally are maintaining storm ware drains
regularly.
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11. Status on Rejuvenation of water bodies, Ground water
extraction/contamination and re-charge (Original Application No. 325 of
2015 in the matter of Lt.Col.Sarvadaman Singh Oberoi Vs Union of India &
Ors).

» An Original Application has been filed before the Hon'ble NGT, New Delhi regarding
identification, protection and restoration of water bodies in the State of Haryana.
The Hon’ble NGT while considering the above application stated that the scope of
the Application (OA) needs to be extended to the entira Country in the interest of
protection of Environment and directed for Preparation of action plans within three
months and the report to be furnished by the State Govt to the CPCB and the CPCB
may examine all plans received from State Governments and furnish its comments
to the Tribunal within two months thereafter.

i. The CPCB may prepare and place on its website guidelines in the matter of

restoration of water bodies in the light of above order within one month.

ii. The matter may also be monitored by Central Monitoring Committee
constituted in terms of order dated 08.04.2019 in O.A No. 673/2018 -
Polluted River Stretches, as this matter is connected to the steps required for

remedying the polluted river stretches as already explained.

» The Hon'cle NGT has initiated proceedings in the matter of OA No. 496 of 2016 as
per the naws item published in “Hindustan Times” dated 19.06.2015 titled “Dirty
flows your drinking water” authored by Ritam Haldar” with regard to
Having regard to significance of RWH for conservation of water, joint
Committee of CPCB and Ministry of Jal Shakti may secure status of
implementation and action plans from all States and UTs and furnish
combined status report in OA No. 325/2015 on or before 30.11.2019. The

Chief Secretaries of all States / UTs may oversee compliance in their
respective areas.

» The Hon'ble NGT directed that the Joint Committee of CPCB and Ministry of Jal
Shakti may secure status of implementation and Action Plans from all States and to
furnish combined status report in O.A.No.325 of 2015 on or before 30.11.2019 and
the Chief Secretaries may oversee the compliance in their areas.

> Revised complete action plan with all the details was submitted before 31st July,
2020 to CPCB and also a presentation was made before the CPCB Expert committee.
IZCAD addressed collectors for implementation of the orders. The compiled report
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on the actions informing that 6697 out of 10434 villages are covered under Mission
Kakatiya is submitted to CPCB.

> Format for submission of information on proposed action plans for “restoration of
polluted water bodies (lakes and ponds)” in compliance to Hon’ble NGT orders dated
25.02.2020 in O.A. No. 325/2015 is annexed at Annexure-IV.
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12. Status of work in compliance of the directions passed in 0.A.No0.173/2018,
Sudarshan Das Vs. State of West Bengal & Others order dated 04.09.2018.

> The Government of Telangana has introduced New Sand Mining Policy in the year
2014 and framed Telangana State Sand Mining Rules, 2015, vide G.0.Ms.No.03,
dated 08.01.2015, to have sustainable sand mining in the State of Telangana and
authorised Telangana State Mineral Development Corporation Ltd (TSMDC), for
excavation, regulation and supply of sand in the State of Telangana on allocation of
feasible areas. TSMDC is following all the guidelines of sustainable sand mining in
the State of Telangana.

» TSMDC has deployed staff in the stockyard with Sand Reach Officer, Sand Reach

Assistant and Security Guards to monitor Sand Mining and Transportation activities.

> Sand availzble areas identified in tre Districts. I, II, III, IV & V order streams and
also the reservoirs that require de-siltation.

> District Level Sand Committees conducted detailed survey and identified the areas
to be de-silted and quantity of the sand to be extracted. After identification,
necessary Environmental Clearance obtained wherever required.

> Identified sand bearing areas and prepared Mining Plan and got approved.

Obtained nacessary Environmental Clearance for operation of sand reaches.

> Identified reservoirs for de-siltation i.e. Mid Maniar, Lower Maniar, Annaram
barrage, Madigadda barrage and Musi reservoir.

> Established a robust mechanism to monitor the sand operations and its
transportation to the customers. Sand Mining activities are monitored by TSMDC,
through a website Sand Sales Monitoring and Management System. Transparency
and Accountability is maintained by Online Booking of Sand, Electronic Transit Pass
Generation, Authentication of Vehicles along with Gross weight through RTA and
Authentication of Customers through Aadhar database. As an additional Security
measures Security Paper is used for generating Transit Posses through Computer

Printing and Tab Printing where Power supply is not available.

> TSMDC empanelled nearly 28 weigh-bridges at strategic points nearer to the Sand
Stockyards in Telangana State to ensure proper weighment of Transport Vehicles.
The powers of Enforcement are vested with Mines Department, Revenue, Police
and RTA to curtail illegal sand mining and transportation.

> “Sand A Mobile” application is provided to the enforcement authorities to verify
genuinity of transportation vehicles en-route.
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> Unique QR code is adopted in transportation of sand.
> Sand operations carried out strictly between 6:00 AM to 6:00 PM.

> Air pollution in the en-route villages controlled by sprinkling the water on the roads.

It is ensured that all the trucks are covered properly with the tarpaulin cloth to
avoid dust pollution.

> Strictly adhered to the protection of the structures by leaving the buffer zone
upstream and downstream of the structures. For road safety, deployed trained

people in all the junctions in the Villages were sand Lorries are passing through.

> 27 sand bearing area closed after expiry of Environmental Clearances.
> Closed Circuit cameras were installed in 69 sand reaches.

> District Survey Report (DSR) are prepared for following 9 districts where sand is
available for extraction i.e., Jayashankar Bhupalpally, Mulugu, Bhadradri

Kothugudem, Karimnagar, Peddapalli, Suryapet, Rajanna Sircilla, Gadwal and
Mancherial.

» TSMDC also prepared scientific study report on impact of de-siltation of sand for
Medigadda and Annaram Barrages of Jayashankar Bhupalpally District and Mid
Maniar Barrage of Rajanna Sircilla District. The reports were submitted before
Hon'ble NGT on 14.02.2020.

> GPS tagging is under progress for sand transportation lorries for general bookings.
Till now 9107 lorries installed GPS.

» The compliance of Hon’ble NGT orders and latest status is annexed as Annexure-V

> The compliance of Hon'ble NGT orders is as follows: -

Hon’ble NGT directions Compliance.

Demarcation of the sand reaches While identifying the sand reaches they
were demarcated by fixing geo-coordinates.

Compliance to the guidelines issued | The guidelines issued in EIA 2006 and
in Environmental Assessment (EIA) | Sustainable Sand Mining Management
2006 and Sustainable Sand Mining | Guidelines 2016 are strictly adhered to and
Management Guidelines 2016. while  mining the sand. Obtained
Environmental Clearance/CFE/CFO for 72
sand bearing areas and another 5 sites
obtained EC & awaiting CFE/CFO. 26 sites
yet to obtain EC/CFE/CFO.
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13. Status report on the compliance of the Hon'ble NGT order in
0.A.No0.148 of 2016 filed by Mahesh Chandra Saxena Vs South Delhi
Municipal Corporation & Ors on Utilization of treated wastewater from
STPs.

» The Hon'ble NGT vide order dated 27.11.2018 in Original Application (OA) No. 148
of 2016 filed by Sri. Mahesh Chandra Saxena Vs South Delhi Municipal Corporation
(SDMC) & Ors directed as follows:

i. All the States to prepare and furnish Action Plan within 3 months for
utilization of treated water.

ii. The State Government shall furnish the Action Plan to CPCB within three (3)
months.

iii. The CPCB may review such action plans and issue appropriate directions in
the matter.

iv. The CPCB shall furnish a report of compliance to the Hon'ble Tribunal by
30.04.2019 by e-mail.

» The State Government submitted the action plan for utilisation treated water from
STPs to CPCB on 04.09.2019.

» The Hon'ble NGT vide order dated 11.09.2019 directed as follows:

" 11. In view above, we direct that the States / UTs which have not yet
furnished their action plans may do so on or before 30.11.2019, failing
which defaulting States / UTs will be liable to pay compensation @ of Rs.1
Lakh per month till Action Plans are filed. The States / UTs which have
furnished the Action Plans may remove the deficiencies noticed above by
30.11.2019, failing which they will be liable to pay compensation @ of Rs.
1 Lakh per month. The compensation may be deposited with the CPCB,
which may be used for restoration of the Environment”,

> The CPCB vide letter dated 07.10.2019 informed that the Action Plan on Utilization
of treated waste water for the State of Telangana was examined and suggested to
revise the action plan by incorporating the missing data viz., (i) Explore potential
water demand of identified bulk users of water and (ii) To explore possibility of
setting up of treatment facility in industrial clusters to meet their raw water
requirement instead of drawing ground water.

> The revised action plan incorporating the gaps observed was submitted to CPCB on
22.01.2020.
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» The Hon'ble NGT vide order dt.26.09.2020 disposed of with a direction that it will be
appropriate that this aspect is also now monitored by the CMC headed by the
Secretary, Ministry of Jal Shakti and assisted by the CPCB and NMCG. Ministry of
Urban Development may also nominate an officer of not below the rank of Joint

Secretary in the said Committee and the subject will be henceforth considered in OA
593/2017 and OA 673/2018.

> The quarterly Status of Sewage Management in the State of Telangana in the format
of CPCB is annexed at Annexure- VI,
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14. Status of setting up and proper functioning of ETPs/ CETPs/ STPs in the
State of Telangana (OA/593/2017).

> The Hon’ble NGT vide order dated 04.07.2017 in OA No. 593 of 2017 directed the
SPCBs to file a statement on the status of functioning of STPs/ETPs/CETPs.

> As per the orders of Hon'ble NGT, the CPCB has developed an online portal in its

website so as to upload the status of ETPs / CETPs / STPs every month by the State

PCBs. Accordingly, the Board is uploading compliance status of industries (ETPs) /
CETPs / STPs every month in the CPCB website, so as to file the report before the

Hon'ble NGT.

> Status of ETPs / CETPs / STPs in the State at the end of 4t quarter of

2021-22 (January, 2002 to March, 2022) is as follows:

o Status of ETPs: The Telangana State Pollution Control Board has identified

2168 number of water polluting industries existing in the State. Out of 2168

industries, 2161 industries having functional ETPs and 7 industries are not having

ETPs and issued with closure directions. The status of ETPs and action taken

report s as follows:

—

No. of industries which require ETP

2168 |

' No. Industries having functional ETP

2161

w

' No. of industries complying

2109

No. of industries non-complying

52

Closure directions issued

29

Show cause notice/directions issued

23

No. of industries operating without ETP

Closure directions issued

o Status of CETPs: There are 7 CETPs existing and 1 CETP is proposed in the

State cf Telangana and the status is as follows:

1

No. of CETPs

2

- No. of CETPs complying

No. of CETPs non-complying

3*

Closure directions issued

3*
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5 | Details of under construction/proposed CETPs 1

*One CETP M/s ILF&S Ltd, Fabcity is not in operation due to Susiness reasons

Status of STPs: There are 440 STPs (Municipal-32 nos. & Other-408 nos.)
existing and 438 STPs are complying with discharge standards. 432 STPs
(Municipal-130 nos. & Other-312 nos.) are proposed in the State of Telangana
and the status of STPs is as follows:

A | Municipal STPs
1 No. of STPs 3
2 No. of STPs complying 30%
3 No. of STPs non- complying 0
4 Show cause notice/directions issued 0
5 Details of under construction/proposed STPs 130
B | Other than municipal STPs
il No. of STPs 408

‘ 2 No. of STPs complying 408
3 No. of STPs non- complying 0
4 Show cause notice/directions issued 0
5 Details of under construction/proposed STPs 312

*2 STPs under maintenance
ol
CHIEF SECRETARY,
GOVERNMENT OF TELANGANA
Chief Secretary

Govt. of Telangana
Hyderabad 500 083.
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ANNEXURE -- |

Format for providing information w.r.t. directions of the Tribunal dated 29.01.2021 in the

matter of 804/2017 pertaining to State of Telangana for the quarter January, 2022 to

March, 2022.

Recommendations / Directions

Status

Whether the State/UT Govt/Admin has taken action
to monitor the implementation of recommendations

given by CPCB in its action taken report December,
| 20207

A. If yes, kindly provide details (viz., committees
constituted, meetings conducted,  Office
memorandum issued etc.)

B. If no, please provide the action plan with
timeline.

a. The State is implementing
the recommendations of the
monitoring committee and
submitting the status reports
through TSPCB. The issue
of compliance of Hazardous
waste particularly  with
respect to monitoring
committee recommendations
is reviewed by Chief
Secretary along with the
issues in O.A. Nc 606 of
2018 and submitting the
compliance to the Hon'ble
NGT in the quarterly reports
being filed.

Implementation of Rule 5(1)

a) Name of the Department / Government Agency
authorized for implementation of Rule 5(1).

b) No. of areas earmarked / industrial space allotted
for recycling, pre-processing and other utilization
of hazardous waste in the existing and upcoming
industrial park, estate and industrial cluster.

a) The Telangana State
Industrial Infrastructure
Corporation is the concemed
authority for allocation of
industrial space in the
existing and  upcoming
industrial park, estate and
industrial clusters.

b) Industrizl Space for pre-
processing facility at IDA,
Rakamcherla was allotted by
TSIIC and the facility is
functioning.

There is one existing HWM

facility i.e., TSDF and incinerator

along with AFRF at Dundigal
and two more facilities are
proposed as detailed below:

1. TSPCB has entrusted
establishment of TSDF for
Hazardous waste to M/s
Ramky Enviro Engineers Ltd
at Dundigal(V), Quatbulapur
(M) in an area of 200 acres.
This is an already existing
facility. Further, they are in
the process of expansion of
this project with Waste to
Energy Plant and E-waste
recycling plant.

2. Hyderabad Pharma city at
Yacharam, Kandukur &
Kadthal(M). RR District. This
is new industrial park. It is
proposed to develop
integrated Solid waste
treatment facility with an
area of 100 acres with 50
acres in Phase-l and
balance 50 acres in Phase-




- 55~

Recommendations / Directions

Status

Il. The facilities proposed are
secured landfill for

hazardous waste & sanitary, '

Integrated recycling facility,
engineered landfills  for
MSW, incinerator and waste
to energy plant.

Zaheerabad National
Investment  Manufacturing
Zone (NIMZ) at Sangareddy
District. This is a new
Industrial park. An area of 32
acres has been allotted for
solid waste management
facilities in multiple spaces in
different phases. The
hazardous waste generated
will be sent to TSDF at
Dundigal.

Implementation of Rule 5(2)

a) Name of the Department / Government Agency
authorized for implementation of Rule 5(2).

b) Total No. of Workers involved in recycling, pre-
processing and other utilization activities of
Hazardous & other waste.

c) No. of workers registered and recognized which
are involved in recycling, pre-processing and
other utilization activities.

d) No. of groups formed of workers to facilitate
setting up of recycling, pre-processing and other
utilization activities.

e) No. of skill developments activities undertaken
for the workers involvad in recycling, pre-
processing and other utilization activities.

f) No. of annual health monitoring check-
ups/camps carried out for the workers involved in
recycling, pre-processing and other utilization
activities.

g) No. of workers (involved in recycling, pre-
processing and other utilization activities)
moriitored in the above annual health monitoring
check-ups/camps.

b)

d)

g

Director of Factories (Labour
Employment, Training and
Factory Department)

1795 No. of workers
involved in recycling, pre-
processing and other
utilization activities of
Hazardous and Other waste.

Presently, there is no system
of registration of workers
involved in recycling units.

Groups of workers were not
formed to facilitate setting up
of facilities.

1367 No. of workers
involved in skill development
activities. A webinar was
conducted on 29.06.2021 on
awareness  program  for
workers on health and safety
engaged in  Hazardous
related operations.

85 No of health monitoring
check-ups/camps carried
out. Conducting of Health
camps are regular activities
and will be carried out
regularly.

1610 No. of workers are
monitored in the above
health camps and medical
examination and health
camps are organized on
regular basis.
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No.

Recommendations / Directions

Status

Implementation of Rule 5(4)

a) Whether integrated plan for effective
implementation of Rule 5 of HOWM Rules, 2016
has been prepared by State Government.

b) Annual report for the implementation of the Rule

5 of HOWM Rules, 2016 has been submitted to

MoEF&CC.

i.  If yes, date of submission of annual report:
ii. If no, provide timeline for submission of
annual report.

a) Integrated plan is yet be
prepared. However, the
concerned departments are
implementing the Rule 5 of
the HOWM Rules, 2016 by
registering and recognizing
the workers involved in
recycling, pre-processing
and other utilization
activities, skill development
of the workers, regular
monitoring and health
checkups.

b) No. However, TSPCB is
submitting the annual returns
to CPCB. The CPCB may
prepare a standard format for
providing annual report.

Status on recommendations pertaining to State Pollution Control Boards /

Pollution Control Committee

Board shall ensure timely submission of annual
returns by all occupiers and in case of non-
compliances (i.e., in respect of non-submission/ after
lapse of timeline) action may be taken in accordance
with the provision laid down under the HOWM Rule,
2016.

Complied. The Board is issuing
notices to the industries in case
of non-compliances (i.e., in
respect of non-submission/ after
lapse of timeline)

Board shall verify and validate the inventory data
before accepting the same and adopt the CPCBs
guidelines while preparation of HW inventory report.

The guidelines issued by CPCB
for preparation of HW inventory
report are strictly followed and
the Board is verifying and
validating the inventory data
being furnished by the industries
in accordance  with  the
guidelines.

Board shall prepare annual inventory report cn
hazardous and other waste generation and its
management, as per CPCB’s guidelines and ensure
submission of same within stipulated timeframe as
laid down under HOWM Rules, 2015.

The Board is preparing annual
inventory report on hazardous
and other waste generation and
its management, as per CPCB’s
guidelines and submitting same
within stipulated timeframe.

Board shall ensure verification and reconciliation of
closing of manifest document for all the cases in
Hazardous waste handling/ generating units.

In how many units verification of reconciliation and

closing of manifest documents have been carried
out?

218 units  verification  of
reconciliation and closing of
manifest documents have been
carried during Jan,2022 to
March, 2022.

Board shall expedite/initiate action on development
of sectorial process based reasonable HW
generation range/environmental benchmarking /
guidelines far HW recycling/utilization and approach
for waste management hierarchy.

Please provde details on the sector identified an
progress made on development of the said
documents within 01 month to CPCB.

Not developed. The major
categories of industries
generating hazardous waste in
the State are Bulk drug
industries. As the processes
and stages are different for
same product, the hazardous
waste generation range may not
be arrived for particular product.

The CPCB may takeup far other
sectors for development to have
uniformity and circulate to the
SPCBs for implementation
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No.

Recommendations / Directions

Status

10.

Board shall ensure regular updation of website with
respect 1o all enforcement actions along with details
of industries and action taken thereof. Provide the
link of the same.

Regular updation of website with
respect to all enforcement
actions along with details of
industries and action taken
thereof are being takenup.

https://tspcb.cag.gov.in/Closure
%200rders/Closure.aspx
https://tspcb.cag.gov.in/Direction
s%20issued/Directions.aspx.

11.

Board shall immediately upgrade the laboratory
facility where all HW parameters as required under
the HOWM Rules can be analysed. Provide the
information regarding the laboratory facility available
with the Board as per Appendix-I

Details enclosed as Appendix-I

12.

i. Board shall invoke the powers conferred under
clause 23 (1) and (2) of the Rules, related to all
damages caused to the environment or third
party due to improper handling and management
of the hazardous and other wastes, and non-
compliance respectively.

i. Board shall prosecute habitual an serious
defaulters under provisions of the Environment
(Protection) Act, 1986. Other alternative
regulatory actions including refusal and
revocation of Authorisation can also be explored
following the due process. Provide details as per
table given below™

No. of units against which action

N6 of of has been taken

Def [Ha
ault |bit Rul Rul Rul
e e e
23 23 23
Pef Ly | @ | @

ter = Enf | Enf
s orc orc
ed ed

Progsc
ution
under
E(P)
Enf | A

ors
986
ed L

FIR

Lod
ged

ing |ual
unit

1 9 |- | NI | NI | N0 | = -

*The Board issued closure
orders to the 9 units for causing
air_and water pollution under
Weater and Air Act _and not
exclusively for violation of
Hazardous waste Rules during
Jan,2022 to Mar, 2022

13

Beard shall initiate action for conducting
environmental audit of common/captive TSDFs, as
per CPCBs guidance document for conducting audit.
The said guidance document is under finalization
and shall be communicated to SPCBs/PCCs after
finalization.

The Board issued work order to
third party ie., M/s EPTRI,
Hyderabad for carrying out
environmental audit of common
TSDF, as per CPCB guidance
document and EPTRI has
submitted draft audit report.

14.

Board needs to take cognizance of hazardous waste
accounted and managed while enforcing the other
relevant rules (w.r.t. domestic hazardous waste and
hazardcus waste generated from e-waste rules like
fluorescent lamp other mercury containing lamp) and
aiso, ir preparation of HW inventory and other
interventions. Provide status in this regard.

| The Board

is submitting the
details w.r.t domestic hazardous
waste in preparation of HW
inventory and other
interventions.

15.

Whether any safety protocols followed by hazardous
waste generating & handing units and operator of
TSDFs?

If yes, provide details of the same.

In case safety protocol not followed by such units,
board may initiate action for development and
implementation of same by all hazardous and
handling units.

Yes. All the hazardous waste
generating  units  especially
chemical and Pharma units
have developed safety SOPs
which are being followed. Safety
protocol followed by Integrated
common TSDF is enclosed.

16.

Details on the audit of hazardous waste generating &
handling units be provided.

i. Number of units operating in State
e Generating units
e Recyclers
o Ultilizers
o Co-processors

ii. Name of the auditing agency

Number of hazardous waste
generating units operating in
State : 3179

Generating units: 3072
Recyclers: 56

Utilizers: 36

Co-processors: 10
Pre-processors: 5

No auditing carried out during |
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S. Recommendations / Directions Status
No.
iil. Frequency of audit. 2020-21. Auditing and cross
iv. Numbers of units audited during 2020-21 verification of the data is being
V. Status on compliances and action taken done by the Board officials
(provide list and status as per table given below) | during the consent verification
|'S. | Name & [ Type of | Auditing | Date | Status | Action and f_urnlshlng the report in the
No | Address of | facility agency | of on taken combined verification resort.
st audit gl | CPCB is carrying out audit
through third party.

— | CPCB carried out third party
audit of the inventory furnished
by HW industries in assaciation
with EPTRI and NIT, Warangal.

17. | Whether any on-site and off-site emergency plant to | 78 Major Accident Hazard
avert accidents and fire and other environmental | industries are located in
damage is being followed by hazardous waste Telangana. All the industries
generators/handling units? have prepared on-site and off-
If yes, provide details of the same. site emergency plans to avert
In case safety protocol not followed by such units, ?cmdgnts. Ul Inspector of
board may initiate action for development and actorles department 's regularly
implementation of same by all hazardous and | €@¥INg out mock drills for Off-
handling units, site emergency plans.

All'  the hazardous waste
generating  units  espedially
chemical and Pharma units
have developed safety SOPs
which are being followed.
Action Point 15: Clearance of Waste Oil/Sludge NA
from Ships:
18. | SPCC/PCC shall submit point wise information as NA
below:
1. Total no. of ICDs/CFSs available in the State/UT.
2. Please provide the following details for each of
the ICDs/CFSs in the State/UT.
a) Whether ICDs/CFSs has been authorized
after scientific evaluation:
i. If yes, please provide categories of
waste for which unit is authorized.
ii. I no, action taken to ensure
authorization of unit.
b) Whether the ICDs/CFSs has submitted
Annual report to SPCB/PCC:
i. If yes, whether the same has been
incorporated in the annual inventory
report of State/UT.
ii. If no, action taken against the ICD/CFS.
Action Point 18: Collaboration between
regulating authorities:
19. | a) No. of Interaction programmes conducted by | a) Nil
| SPCB/PC w.r.t import and export related issues.
b) No. of Interaction programmes wherein | b) Nil
SPCB/PC participated w.r.t import and export
related issues.
Action Point 26: Display of Information Outside
the Factory Gate:
19. | a) No. of Hazardous waste handling an generating | a) 3179
units in State/UT: b) 2433 installed display
b) No. of Units installed Display Board as per Boards.
direction of Hon’ble Apex Court: c) 2433

| €) No. of Urits verified (during 2020-2021):

Nil
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S. Recommendations / Directions Status
No.
d) No. of units found violating directions of Hon’ble | e) Nil
Apex Court w.r.t Display Board: f) Nil
e) No. of units against which Show Cause Notices | g) Nil
Issued for violation of directions of Hon’ble Apex | Notices issued to the non-
Cour: ' _ o complying industries for
f) No. of units against which Directions Issued for | jnstallation of display boards
violation of directions of Hon’ble Apex Court: outside the premises. Regular
g) No. of units against which other actions have | follow-up is taken up with
been taken for violation of directions of Hon'ble | Regional Officers for compliance
Apex Court on installation of display Boards
by all HW generating units
Action Point 27: Institutional Reforms:
21 | a) Whether, adequate manpower is available with | a) No. However, 12 persons on

Board:
e If no, provide the steps taken to ensure
availability of adequate manpower and
timeline for the same:

b) Steps taken to ensure regular training of the
manpower of SPCB/PCC.

c) R&D work carried out by the SPCB/PCC:

e If yes, provide list of topics of R&D work
carried out (attach project report of the
same):

e If no, provide steps taken to take up R&D
work either on its own or with collaboration
with other SPCBs/PCCs and technical
institutions:

internship were recruited.

b) Conducted a webinar in
association with Federation
of Telangana Chambers of
Commerce and Industry on
22.03.2022 on  Solvent
Management - Compliance
Requirements.

c) No R&D activities carried
out.

Presently, there is no
proposals to takeup any
R&D activities.
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Appendix-{

FORMAT FOR PROVIDING LABORATORY FACILITIES AVAILABLE WITH SPCB/PCC

A. General Information

S.No. Particulars Details
1 Name of SPCB Telangana State Pollution Control
Board
2 Name and designation of the official (head Dr. M.S. Satyanarayana Rao,
of the laboratory) Joint Chief Environmental Scientist
3 Contact number 9177301452
4 Year of establishment of laboratory facility 2014
5 Number of instruments / equipment Instruments / equipment list enclosed
available at HO {Please enclosed list of (Annex-A)
instrument / equipment)
6 Whether laboratory is accredited? (Y/N) Yes
7 Provide the accreditation details and name NABL Accreditation Certificate No.TC-
of parameters accredited 7123 valid up to 12.04.2022 in the field
of chemical with 103 parameters
(Annex-M)
8 Whether laboratory participated in any Yes
analytical quality control (AQC)? (Y/N)
9 Provide year-wise details of AQC analysis 1. Z-score of AQC sample supplied by
Year No. of parameters Z-score CPCB is enclosed (Annex-X)
2015 | Conductivity, Annex- 2. Z-score of AQC sample supplied by
T.Hardness, CI', F, X CPCB is enclosed (Annex-Y)
S0,% Ca™? Mg™ B, 3. Z-score of AQC sample supplied by
Cr*® and TSS M/s.EPTRI, Hyderabad is enclosed
2016 | Benthic macro Annex- (Annex-Z).
invertebrates D
2017 | pH, EC, Zn, Fe, Cu, Annex-
Mn, B y4
10 | Whether laboratory patrticipated in any Yes
proficiency test (PT)? (Y/N)
11 Provide year-wise details of PT analysis 1. Z-score of PT No.20E01P2P1
Year No. of Z-score supplied by M/s.Green Economy
parameters Initiatives Private Ltd., Mohali is
2020 BOD, COD, Annex- enclosed (Annex-B).
(20E01P2P1) | DO, 0&G, pH, B 2. Z-score of PT No.20A01P2P1
TDS, TSS supplied by M/s.Green Economy
2020 PM10 & PM2.5 | Annex- Initiatives Private Ltd., Mohali is
(20A01P2P1) C enclosed (Annex-C).
2020 Arsenic, Lead Annex- 3. Z-score of PT No0.20A03P2P1
(20A03P2P1) | & Nickel D supplied by M/s.Green Economy
Initiatives Private Ltd., Mohali is
enclosed (Annex-D).
12 | Whether any audit (internal / external) has Yes
been conducted? (Y/N) If yes,
[ 13 | Details of such audit Enclosed (Annex-E)

B. Analysis Facility

Laboratory facility el L
S.No. Parameters at HO (Yes / No) Test method followed | arrangement
| for analysis
1 | Heavy metals AAS/ICP 3111 B, APHA 23¢ -
| Editon 2017 (AAS) /
3120 B, APHA 23¢
_ Edition 2017 (ICP)
2 Pesticides and GC-MS/MS APHA 23 edition 6630 / --
organics _ 6440 / 6410B
3 Ammonical Nitrogen | Kjeldahl Apparatus | 4500-NH; C, APHA 23" --
Edition 2017
4 Bacteriological Laminar Flow 9221-E, 9-77 to 9-78, -

parameters (Faecal | System/
coliform, Total Bacteriological
coliform & Faecal Incubator

9221-A,B,C, 9-68 to 9-75
9230-AB, 9-117 to 9-119
of APHA 23" Edition
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| Streptococci)

2017

| Biochemical Oxygen
| Demand (BOD)

BOD Incubator

IS 3025 (Part 44), 1993

| Chemical Oxygen
Demand (COD)

COD Digestion
System

5220 B, APHA 23¢
Edition 2017

Ambient air
parameters i.e.,
RSPM, SO,, NOx

Respirable Dust
Sampler / PM,
Sampler,

Make: Envirotech

1S:5182 methods

Emission parameters
i.e., SPM, SQ,, NOx

Stack Monitoring
Kit, Make:
Vayubodhan

IS: 11255 methods

* %k %k % %
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Annexure-l|

National Mission for Clean Ganga

Format for submission of Monthly Progress Report in the NGT Matter OA No. 673 of 2018 (in
compliance to NGT order dated 24.09.2020)

For the State of Telangana for the months of January, 2022 to March, 2022

Overall status of the State:

I. Total Population: Urban Population & Rural Population separately: 3.9 crores

Il. Estimated Sewage Generation (MLD) : 2750
lll. Details of Sewage Treatment Plants(STPs):

e Existing no. of STPs and Treatment Capacity (in MLD)  : 32 No.s & 899.55 MLD (1
STP with 11MLD commissioned)

¢ Capacity Utilization of existing STPs 1 765.58 MLD

* MLD of sewage being treated through Alternate technology  : Nil

® Gap in Treatment Capacity in MLD : 1850.45
e No. of Operational STPs :30No.s
® No. of Complying STPs :30 No.s
¢ No. of Non-complying STPs : Nil

Details of each existing STP in the State: Details are placed at Annex-I

Details of under construction STPs 48 STPs (1458.9MLD) in the State and complete details are

placed as Annex-ll and the gist of which is as follows:

o Polluted River Stretches: Works commenced for construction of the STPs in
HAM model for 17 STPs (15 (349.5MLD) under Priority —| and 2 STPs (27MLD)
under Priority-Il) with a capacity of 376.5MLD

o Tendering process in Priority | & II- 14 STPs with a capacity of 883 MLD an
estimate of Rs.2585.34 crores in Priority-I for which administrative sanction is

issued and tender process is being initiated under HAM mode.

o Other than Polluted River Stretches: 17 STPs with a capacity of 199.4 MLD are

under different stages.

Details of proposed STPs in the State: Total 82 STPs with a capacity of 655.50MLD details are

placed at Annex-lIl

a o DPRs Ready- 52 STPs with a capacity of 555.67 MLD (includes Priority-Il to
Priority-V)

® PHED-42 STPs with a capacity of 215.17MLD,
* HMWSSB-10 STPs with a capacity of 340 MLD

o DPRs under preparation - 30 STPs with a capacity of 99.85MLD
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1V. Details of Industrial Pollution:

a. State details
No. of industries in the State: 10655 Nos. (Including Red, Orange, Green & white)
No. of water polluting industries in the State: 2193 No.s
Quantity of effluent generated from the industries in MLD: 603 MLD
Number of industrial units having ETPs: 1519 (including 172 ZLD)
Number of industrial units connected to CETP: 674 Industries with 7.0 MLD
Number and total capacity of ETPs (details of existing/ under construction /
proposed): 1519 (including 172 ZLD) with capacity 602.35MLD.
Quantity of Hazardous Sludge generated from the Industries in TPD based on annual
report: 3,33,334 TPA
Compliance status of the ETPs: 29 industries are not complying. Closure directions
issued to 11units and directions issued to 18 units.
Number and total capacity of CETPs (details of existing / under construction /
proposed):
Details of existing CETPs: Total 7 nos. details placed as Annex-1V
= 4 No.s under operation with capacity 7.0 MLD and complying standards
= 2 issued with closure directions for non-compliance

= 1 not in operation due to business reasons

Under Construction: 1 No with capacity 480 KLD and is likely to be completed by June,

2022. There is excess capacity and the proposed CETP is for future use.

b) Details of the industries in PRS

No. of water polluting industries in the State: 773 Nos

Quantity of effluent generated from the industries in MLD: 356.48 MLD

Quantity of Hazardous Sludge generated from the Industries in TPD based on
annual report: 1,12,451TPA

Number of industrial units having ETPs: 358 (including 84 ZLD)

Number of industrial units connected to CETP: 415 Industries with 7.0 MLD
Number and total capacity of ETPs (details of existing/ under construction /

proposed): 358 (including 84 ZLD} with capacity 351.12 MLD.

V. Solid Waste Management:

a.

Total number of ULBs and their population: 142 (including GHMC) & population of

2.06 crores.

Current Municipal Solid Waste Generation in ULBs: 10,409 TPD (GHMC- 6098 TPD
and remaining 4311 TPD by the 141 ULBs)).

Municipal Solid Waste Management in the rural bodies of PRS is placed as Annex-V



d. Number, installed capacity and utilization of existing MSW processing facilities in
TPD (bifurcated by type of processing eg- Waste to Energy (Tonnage and Power
Output), Compost Plants (Windrow, Vermi, decentralized pit composting), bio-

methanation, MRF etc:
Details of the facilities existing in the ULBs.

e. The Greater Hyderabad Municipal Corporation (GHMC) has an Integrated MSW facility
with a capacity of 7000 TPD capacity in operation at Sy.No.173, Jawahar Nagar,

Medchal-Malkajgiri. The capacities of different facilities are as follows:

Facility Number of Capacity Present Processing
Facilities

Material Recovery 1 7000TPD 6794TPD
Plastic Recycling 1 50TPD S50TPD
Composting 4 4000 TPD 3805 TPD
Bio methanation 1 5TPD 5TPD
RDF 2 3000 TPD 2989 TPD
Waste To Energy Plant 1 19.8 MW RDF of 1400 TPD
Secured Land fill Capacity 1 1309870 MT 1289870 MT

and utilisation details

f.  The details of facilities of the 141 ULBs is placed at Annex-V the summary of which is as
follows:

Total Solid Waste Generation in the State is 10, 409 TPD (GHMC-6098 TPD and other than
GHMC 4311 TPD)
® GHMC area Integrated MSW capacity of 7000TPD exists.

® In the remaining ULBs, the composting and DRCC are available in all the 141 ULBs and
1870 TPD of the waste is processed. The gap in the treatment is 2441 TPD and the
actions proposed are detailed below.

e A total of 856TPD is generated from 32 ULBs located within PRS(GHMC is in Musi
stretch)and the waste processed is 343.05TPD. The details of which are placed as

Annex-V|
Door to Source Composting Dry Biogas
Door Segregation| /Vermin- | Resource
Collection composting | Collection
Centres
100 % 39% 141 ULBs 141ULBs 2 Bio methanation plants (13.5TPD)

covering 2 ULB’s (GWMC (3.5) &
SIDDIPET (10))




—65"

g. Waste - to — Energy Plants: (Number/names of towns/capacity)

—_—

Sl Plant Location Plant Status of Operation

No. Capacity

1 /198 MW Capacity at | 19.8MW WtE was commissioned in August
Jawaharnagar 2020 and in operation to its full
(Expansion to 48MW is under capacity
consideration) Obtained EC for the expansion

2 111 MW Waste to Energy | 11.0MW | Construction of plant was completed
Capacty by M/s RDF Power in 2018 but the promoter IL&FS fell
Projects, Bibi Nagar into financial crisis. Recently the

IL&FS was taken over by M/s Ever
Enviro Resource Management Pvt.
Ltd. and planning to revamp the
plant.

3 [12 MW Waste to Energy | 12.0MW | Land was acquired by the
Capacity Yacharam, concessionaire M/s SVGPPL.
Ibrahimpatnam Presently, It is under financial closure

to commence the plant construction. |

4 | 14.5 MW Capacity at Dundigzl 14.5MW | Construction of plant is under

progress and expected to
commission it's operations by the
| | end of 2022. |

Action plan to bridge gap between Installed Capacity and Current Utilization of processing
facilities (if Gap > 20%)

i. Initiated on-site composting across the state of Telangana for Bulk Waste generators and

Individual Households.

ii. C&DMA vide Cir.Roc.No.178853/2021-H2, Dt.12.10.2021 have issued instructions along with
action plan and timelines for 100% Source Segregation of waste in Phase wise manner i.e., 1%t
Phase- Source segregation in Commercial, Institutional and other bulk waste generators (22™
Oct to 30" Nov, 2021), 2" Phase- Source Segregation in Organized Residential Colonies, RWAs
and apartments (1°* Nov to 30™ Nov, 2021) and 3™ Phasa- Source Segregation in Slums,
unplanned colonies and other areas (18" Nov to 30™ Dec, 2021)

iii. Enhancing capacities of DRCC to meet 100% Dry Waste handling within 6 months.

iv. Government have constituted a tender committee vide G.O.Rt No.150 MA&UD Dept.
dt.11.3.2020 for processing of RFP on Biomining and Processing of legacy waste for 123
ULBs grouped into 09 clusters. The Financial bid opening was conducted virtually on 31%
July 2021, after detailed discussions, the bidders have voluntarily given a rebate rate @ of

Rs.550/- per MT as agreed to Gol norms for funding u/ SBM 2.0.
v. The following clusters are awarded to the bidders as per their preferences:

° C1 (Medchal-Makajigiri, YadadriBhuvanagiri and Janagaon) 16 ULBs, awarded to M/s
Sagar Motors Ltd., also agreed for Rs. 550/- per MT (agreed rate of Gol u/ SBM 2.0
funding) for following earlier clusters allotted (earlier rate Rs.630/-)

° C2 {Nalgonda, Suryapet) 11 ULBs, awarded to M/s Harshita Infra engineering Pvt Ltd
in JV M/s Siri Constructions and M/s. GSR Constructions.
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° C3 (Ranga Reddy) 08 ULBs, awarded to M/s Cube Bio Energy Pvt Ltd. in JV with M/s.
Suman Realti and Industrial Services and M/s. Sudhakara Infratech Pvt Ltd.
) C4 (Khammam, Bhadradri Kothagudem and Mahbubabad) 12 ULBs, awarded to M/s

Cube Bio have also given a rebate rate of Rs.550/- per MT for the earlier clusters 4 &
7 as agreed by Gol for funding u/SBM 2.0. (earlier rate Rs. 630/-)

. C5 (Mahabubnagar, Nagarkurnool, Wanaparthy) 18 ULBs, awarded to M/S SDS
technologies in JV M/S Neptune Automation and M/S Virogreen India Pvt Ltd.

° C6 (Karimnagar, Jagitial, Rajanna Sircilla, Hanumakonda and Warangal) 14 ULB's,
awarded to M/s Annapurna Constructions JV with M/s Hind Agro and chemicals.

° C7 (Kamareddy, Nizamabad and Nirmal) 10 ULBs, awarded to M/s Cube Bio have

also given a rebate rate of Rs.550/- per MT for the earlier clusters 4 & 7 as agreed by
Gol for funding u/SBM 2.0. (earlier rate Rs. 630/-)

o C8 (Adilabad, Mancherial, Peddapalli, KomaramBheem & Jayashankar Bhupalpally)
14 ULBs, awarded to M/s Sagar Motors Ltd., also agreed for Rs. 550/- per MT

(agreed rate of Gol u/ SBM 2.0 funding) for following earlier clusters allotted (earlier
rate Rs.630/-)

. CS (Siddipet, Medak, Sangareddy, Vikarabad) 20 ULBs, awarded to M/s Shrusthi
Contech Pvt Ltd in JV M/S Eco India Project Pvt Ltd and P.H Jadhav.

vi. Work order has been given to above 07 bidders on 25.02.2022 for commencement of work
in ULBs. Work already commenced at GWMC, Karimnagar, Bhongir, Suryapet, Dundigal and

Ameenpur ULBs and around 1,18,639 MTs of legacy waste has been processed.

Vii. As per SBM-2.0 norms a State Level High Power Committee resolution has been submitted
to Gol for funding towards biomining of legacy waste in 123 ULBs with an estimated cost of
Rs.178.60 Crs, out of which Central share is Rs.69.08 Crs. Government of India have released an

amount of Rs.27.63 Crs as 1% installment towards biomining of legacy waste.

° Legacy dumpsites: No. and area (in acres) of uncontrolled garbage dumpsites.

i.  No. of Dumpsites: 151
1.  Total Areain Acres: 965.31

Initiated Bio-remediation in the 5 ULBs and quantity of legacy waste processed is
99,177 MTs

. No. and area (in acres) of legacy waste within 1km buffer of both side of the rivers:
34 dumpsites with 212.5 acres. Works have commenced in 17 dumpsites and in the
remaining dumpsites tenders are in process on cluster basis. The details are placed

at Annex-IX

h. Construction and Demolition Waste: No. and capacity of C&D waste processing plants

in TPD (existing, proposed and under construction):
o Existing: Two C&D recycling plant with 500 TPD capacity each
o Jeedimetla in GHMC area is commissioned in the month of April, 2020.

o Fathullaguda in GHMC area is commissioned in the month of April, 2021
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o Proposed: Greater Warangal, Karimnagar, Nizamabad and Khammam corporations have

identified land for setting up of the C&D waste. Remaining ULBs are collecting the C&D

waste separately

VI. Bio-medical Waste Management:

e No. of Hospitals and Health Care Facilities: 7273 Nos

e Total Bio-medical generation in the state: 23,810 Kg/day

e Treatment capacity in the state: 77500KG/day (incineration capacity -44000kg/day, auto

claving-33500kg/day)

e Status of Treatment Facility/ CBMWTF: 11 CBMWTFs and complying with standards.

VII. Hazardous Waste Management:

e Total Hazardous Waste generation:

Details of the Waste In Tons Per Annum
Recyclable Waste (TPA) 92562
Incinerable Waste ( TPA) 2324
Utilisable waste (TPA)* 127103 (co-processing)
Landfillable Waste (TPA) 111344

Total in Tons Per Annum(TPA) : 3,33,334

e No. of ndustries generating Hazardous waste: 3179

e Treatment Capacity of all TSDFs : 1 No of integrated commonTSDF with capacity 25

million tons for 25 years and Common incinerator of capacity 1.5 TPH.

e Avg. Quantity of Hazardous waste reaching the TSDFs and Treated: 1,15,000 TPA

e Details of on-going or proposed TSDF: Nil

VIll.  Plastic Waste Management:

Item Quantity
Quantity aof plastic waste generated, 1082 TPD
Quantity aof plastic Waste utilized in recycling 125.84 TPD
Quantity of waste Co-processed in Cement kilns 130.00 TPD
Quantity of plastic waste used in production of Waste to oil 40.20 TPD
Quantity of waste utilized in production of Refuse Derived Fuel (RDF) 451.00 TPD
(part of RDF at Jawaharnagar)

Total plastic waste Managed 747.54 TPD
Gap 334.46 TPD

No. of Registered plastic manufacturing units (TPD)

251 (587 TPD)

No. of ULBs having facilities for Collection of Segregated waste

142 (291 DRCC)

GPs having facilities for Collection of Segregated waste

12770

No. of reg'stered Producers/brand owners/ importers

316

Number of registered plastic waste recyclers with capacity

30 (136.08 TPD)
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To address the gaps, the ULBs are increasing the DRCCs, 100% segregation of waste at
source and EPR implementation by Producers, Importers, Brand Owners (PIBOs)
Awareness Programs for phasing out the single use plastic are being conducted as per
the new PWM rules
Spl Task Force committee is constituted under the Chairmanship of the Chief Secretary
142 ULBs banned plastic carry bags of thickness less than 75 microns. Initiated Spot-
fines to regulate plastic waste

C&DMA vide Cir.Roc.No.133211/2021-H2, Dt.11.10.2021 have issued instructions along
with Action Plan for Ban and Elimination of Single Use Plastic less than 75 microns of
thickness from 14"™ Oct, 2021 to 30" June 2022 and also for plastic less than 120
microns of thickness from 1% July, 2022 to 31* Dec, 2022.

As per the action plan MCs shall take up the following activities within the prescribed

time frame mentioned in the action plan:

o Issue of Notification by MCs for imposing ban on sale and use of plastic carry
bags and Single Use Plastic of less than 75 Microns cf thickness.

o Constitution of City level Task Force comprising of Municipal Commissioner,
Health Officer, Sanitary Supervisor, Sanitary Inspector, Representatives from
NGOs (2 Nos), 1 No. Police Constable

o Setting up of a plastic waste management cell at ULB level comprising of
Health Officer, Sanitary Supervisor, Sanitary Inspector and Environmental
Engineer.

o To setup provisions for Online public grievance/complaints portal, phone
number to receive and redress complaints from public.

o Readiness with different |IEC material indicating the ban on sale and use of
Plastic and fine provisions on violators.

o Display of boards banning the sale and use of plastic carry bags less than 75
micros and SUP, at the establishments who sale and use such items and taking
their commitment on implementation of ban.

o Conduct of raids by City Level Task force at least twice in a week to implement
the Ban and impose fines on the violators. Deposit the banned items in the
Plastic Waste Management Cell for safe disposal.

o Setting up/ear marking of plastic collection and storage rooms/sheds. (existing
DRCC/ any sheds at the ULB to be utilized and details of such storage should be
entered in the record books)

o Conduct of special raids on implementation of ban at all Govt. offices,
educational institutions and other big establishments.

o Conduct of regular awareness, in person and through IEC Encouraging the use
of biodegradable items in place of plastic waste at various establishments.
SHGs to be trained to supply such items.

o Conduct of regular awareness on alternative to plastics to establishments and

practicing with items which are found alternative to plastics.
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Details of Alternate Treatment Technology being adopted by the State/UT:

In-Situ Remediation:

The NEERI has prepared DPRs for In-situ remediation for 5 drains and for one
drain at Kokapet was awarded to NEERI. The NEERI has yet to commence the

work and delay is reported to be due to Covid -19 surge.

i) Feacal Sludge Septage Management{FSSM) as interim measure:

Existing facilities:

a. Co Treatment Facilities: 7 nos with 70KLD facility in the a. Priority —I stretch

(1. Amberpet, 2. Nallacheruvu, 3. Peddacheruvu, 4. Miralam, 5. Khajaguda 6.
Nanakramguda and & 7.Nagole)

HMWSSB has empanelled 87 Septic Tank Cleaning Vehicle Operators for
transporation of septage and safe disposal at co-treatment facilities at
existing STPs. These operators are provided training for safe handling of

septage and issued safety equipment.
b. FSTPs: 11 no.
One number with 40KLD capacity at Nalla Cheruvu in Priority-I stretch

16 FSTPs have been established on Priority stretch IlI-V with 570KLD
capacity. The details are Siddipet-20KLD, Bhongir-15KLD, Nalgonda-75KLD,
Kamareddy-30MLD, Shadnagar-25KLD, Nirmal-30KLD, Boduppal-15KLD,
Korutla-25KLD, Adilabad- 35KLD, Jagityal-35KLD, Jangaon — 20 KLD, Medchal
— 10 KLD, Khammam — 95 KLD, Peerzadiguda — 15 KLD, Jagityal — 35 KLD,
Nizamabad — 90 KLD

Under Construction: 14 no.s as detailed below

a. Co-Treatment Facilities: 1 no with 10KLD facility in the Priority —I stretch at
khajikunta

b. Feacal Sludge Treatment facilities: 14 no.s as detailed below
e |eeja — 10KLD, Meerpet — 35 KLD, Badangpet — 20KLD, Gajwel — 15
KLD, Gadwal — 20 KLD, Narayanapet — 10 KLD, Mahbubnagar — 50
KLD, Yellandu- 10 KLD, Suryapet — 35 KLD, Ramagundam — 60 KLD,
Vemulavada — 10 KLD, Metpally — 20 K_D, Bhainsa — 15 KLD, Bodhan -
20KLD

Proposed FSTP:
Tenders has been invited for construction of FSTP in another 68 newly

formed ULBs, with 495 KLD capacity for Rs.140.00 Crs. Bids have been

received and the same are under evaluation.
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i) Rain guard / wet land construction on Kukatpally nala which joins

Hussainsagar lake pilot project is taken-up by HMDA for a length of 300 RMT
to reduce the BOD load of the water passing through it.

Identification of polluting sources including drains contributing to river pollution

and action as per NGT order on in-situ treatment: -

In-Situ remediation is proposed only in priority 1&Il and in priority Ill to V stretches it is
not feasible as Flat terrain is not available, Steep slope gradient leading to high velocity

and Flow of greater than 5 MLD

Details of Nodal Officer appointed by Chief Secretary in the State/UT: - Member
Secretary, TSPCB

Details of meetings carried under the Chairmanship Chief of Secretary in the

State/UT: -

a. One meeting is conducted on 31* March, 2021 and the subsequent review of the
progress is being monitored on file due to COVID situation.

Latest water quality of polluted river, its tributaries, drains with flow details and

ground water quality in the catchment of polluted river: -
Water quality of the Rivers are placed at Annex-VII.
Ground water quality carried out in PRS are placed as Annex-IX.

Ground water regulation: - The WALTA Act has been adopted by the State of
Telangana through G.0.Ms.No.18, Panchayat Raj and Rural Development (RD-II)
Department, Government of Telangana dated 31.01.2015.
® Ground Water Department has identified (1358) Villages as Over exploited,
considering Ground Water Estimation Resources assessment for the base year
2012-13. The same number of villages are notified by Authority i.e. Telangana
State WALTA authority through G.O.Ms.No.114. Panchayat Raj and Rural
Development (RD-l) Department dated 25.10.2018
® As per TSWALTA ACT no extraction of Groundwater is permitted in Over
Exploited villages for agriculture and Industrial except for drinking purpose

Good irrigation practices being adopted by the State: - Annexure-X

Rain Water Harvesting: -

The Government of Telangana is implementing the policy of construction of the RWH
structure where construction is more than 200 Sq.mtrs.

e  The details of the RWH structures in Urban Local Bodies are enclosed as Annex-XI
®  The details of the RWH structures at Rural places is enclosed as Annex-XII
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XVIl. Demarcation of Floodplain and removal of illegal encroachments: -

Government of Telangana constituted a committee to collect the data of past history of
flooding and mitigation measures taken and for identification of new areas of flood
mitigation. The relevant Sl sheets of 1 in 50,000 scale for all the river stretches have been
collected. The HFL Contours corresponding to the maximum flood in the river have been

marked on <he above SI sheets as per site enquiry and past history.

Further the Musi River Development Corporation Limited(MRDCL) has conducted Drone
survey to generate Digital Elevation Mode (DEM) with 1mtr interval with Hydro flattened
barrier & Digital Surface Mode (DSM), High-Definition Video from captured images,
Topographic survey drawing including contours at 0.5mtrs interval, Digital Ortho Photos of
S5cms GSD, 3- Dimensional Photo Realistic Model etc., from Osman Sagar, Himayat Sagar to

Gowrelli at ORR East.

Demarcation of River Musi Boundary and buffer zone was established by conducting
Differential Global Positioning System (DGPS) for a length of 55 Kms in coordination with

Revenue and Irrigation Dept.,

The following zctivities are being taken up for cleaning the Musi by MRDCL.

a. Cleaning and clearing of Juliflora, Shrubs etc. and removal of silt for free flow of River
without stagnation is completed in the stretch of 55 km

b. Formation of walkway and Landscaping on Musi edges under Ecological restoration of
River Musi nearing completion at Nagole bridge, Chaderghat Bridge and at Muslimjung
Bridge to MGBS

c. 6 No’s of Hydraulic excavators are being engaged throughout the year for cleaning the
river.

d. Supply, Installation and Maintenance of Floating Trash Barrier for Removal and Disposal
of collected trash” from the Musi River has been installed across the Musi at (10)
locations along the Musi River.

XVIIl. Maintaining minimum e-flow of river: - All the rivers in Telangana are Rain fed non-
perennial rivers and hence maintenance of e-flow is practically not possible
XIX. Plantation activities along the rivers: - The Govt. of Telangana is executing the
plantation program called Haritha Haram under which every year massive plantation
is being taken up in the entire state.
XX. Development of biodiversity park: - One Bio-diversity park in the Musi Catchment
area in Hyderabad is developed and is open to public from the year 2015 onwards.
XXI. Reuse of Treated Water: Govt. of Telangana has released a policy for reuse of the
treated water
e Treated Waste Water is being used for the purposes of gardening by Shilparamam
(Tourism Dept.), Botanical Garden (Forest Dept.), GHMC, HMDA, Horticulture
Dept, R&B Dept. for gardening and watering the plantations in medians of the

roads etc. The treated waste water is also being used for agriculture purpose along
the Musi River.

e NCC Company Pvt. Ltd., is also using treated waste water for road works.

10
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® So far 66 MLD treated waste water has been reused.

* HMWSSB has engaged a consultant for demand assessment and identification of
the potential users for reuse of treated waste water from the existing & proposed
STPs and preparation of detailed project report is in progress.

e HMWSSB has organized workshops with various stake holders for creating
awareness on utilizing the treated waste water from existing STPs and
identification of potential users.

Online Continuous Effluent Monitoring Systems (OCEMS):

HMWSSB has completed installation of the OCEMS at all the existing 20 STPs and
integration with TSPCB website is under progress. The mobile app of the same is
uploaded in all the MoM officers of HMWSSB for continuous monitoring of effluent

parameters.

Model River being adopted by the State & Action Proposed for achieving the bathing
quality standards: - River Krishna is adopted as the model river and the same is
communicated to the NMCG.

Status of Preparation of Action Plan by the 13 Coastal States: - Not Applicable

Regulation of Mining Activities in the State/UT: -

Action against identified polluters, law violators and officers responsible for failure
for vigorous monitoring: -
Action against the industries are being taken for violations if any.

11
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Annex-I

Details of existing STP

Existing | Capacity Opergtional
STP Being tatls Compliance
No. Location Capacity | Utilized el Status of STP
1 | Amberpet 339 319.65 Working | Meeting
2 Nagole 172 172 Working | Meeting
3 | Nallacheruvu 30 30 Working | Meeting
4 | Attapurl 51 47.10 Working | Meeting
5 | Attapur 2 23 23 Working | Meeting
6 | Pedda Cheruvu, Nacharam 10 9.84 Working | Meeting
7 Miralam Tank 1 10 9.86 Working | Meeting
8 | Miralam Tank 2 5 4.80 Working | Meeting
9 Durgam Cheruvu, SLP 5 5.00 Working | Meeting
10 | Patel Cheruvu, Nacharam 25 2.50 Working | Meeting
11 | Saroor Nagar 25 250 Working Meeting
12 | Langer House 12 1.20 Working | Meeting
13 | NMK Lake 4 393 Working | Meeting
14 | Safilguda, Malkajgiri 0.6 0.60 Working | Meeting
15 | Khajakunta, Metro, KKP 12 12.00 Working | Meeting
16 | Khajaguda, Gachibowli 7 7.00 Working | Meeting
17 | Nanakramguda, 4.5 4.50 Working | Meeting
18 | Nagarjuna Circle 0.5 0.50 Working | Meeting
19 Linganm Kunta, BHEL 30 17.48 Working Meeting
20 | Gopanapally, SLP 4.5 3.57 Working | Meeting
21 | Necklace Road 20 20 Working Meeting
22 | Pattigadda 30 30 Working Meeting
23 | Rangadhamini Lake, KKP 5 5 Working Meeting
24 | Krishnakanth Park, 0.5 - Not working | -
25 | Amber Cheruvu, Pragatinagar 2.5 - Not working | -
26 | Bommakal Road, Karimnagar 38 3 Working Meeting
27 | Chakali Gadda, Vikarabad 13 7.50 Working Meeting
28 | Dubba Nizamabad 31.5 7 Working Meeting
29 | Yellammagutta Nizamabad 15 3 Working Meeting
30 | Thallagadda Miryalguda 11.5 1 Working | Meeting
31 | Chinthala Cheruvu Siddipet 7.25 6.25 Working Meeting
32 | Narsapur Cheruvu Siddipet 11.00 6.50 Working | Meeting
Total 899.55 | 765.58
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Details of under construction STPs in the State (GHMO)

No. Location Capacity in Physical Progressin %| Status of | Completi
MLD I&D on
Timeline
Package-lil
1 Ambar Cheruvu (Pragathi 37.0 Work started. 1&D 2 years
Nagar) Detailed Drawings & | Structures 2023
2 Chinna Maisamma 14.5 designs are work
approved for some of | commence
3 Nalla Cheruvu (Kukatpally) 15.0 STPs and for other q
4 Khajakunta 22.0 |[STP’s under
m ” " approval. Site
5 Yellammakunta Lake (Jaya 13.5 leveling, marking and
Nagar} excavation is in
6 Fathe Nagar 100.0 progress. For 3 STPs
7 Vennelagadda 50 |PCC completed and
laying of raft for SBR
8 Fox Sagar Lake 14.0 | pasins s in progress.
9 Shivalaya Nagar Cheruvu 14.0
10 Pariki Cheruvu (Kandri Gutta) 28.0
11 Durgam Cheruvu 7.0
12 Khajagude 21.0
13 Miyapur Patel Cheruvu 7.0
14 Gangaram Cheruvu 200 |
15 Kamuni Cheruvu 20.0
16 Mullakathuva Cheruvu 33.50
17 Gayatri Nagar (Chintal) 5.00
Total | 371.50
Package-I
18 New Alwal Lake 15.50 | Work started. Detailed
Drawings are being
19 R K Puram Lake 5.50
approved for some of
20 Banda Cheruvu 15.00 STPs, designs are
under preparations.
21 Kapra Lake AT Site leveling, marking
22 | Rama Cheruvu 30.00 and excavation is in
progress
23 Pedda Cheruvu 17.50 .
24 Nalla Cheruvu 86.50
: 25 Amberpet 212.50
Total | 402.50
Package-Ii
26 Miralam Site 1 30.00 | Work started. Detailed
P 11.50 Drawings are being
27 LTRSS ) approved for some of
28 | Bapughat STP at Attapur Site | 48.00 |STPs, designs are
under preparations.
29 Kokapat Lake 15.00 Site leveling, marking

13
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30 Ibrahim Cheruvu | 56.00 |and excavationisin
. rogress
31 | Nagole 32000 |8
Total | 480.50

Details of under Construction STP's in the State (Urban other GHMC) and not pertaining to

PRS:
| S. City/Town Location of STP Capacity of | Physical Completion
No STP in MLD | Progress in % | Timeline
1 | Miryalguda Ramnagar Bandam 5.45 97% 31-03-2022
2 | Nalgonda Sheshammagudem 17.16 77% 31-03-2022
Arjalabavi 2.55 11% 31-05-2022
3 | Nagar Kurnool | Bus Depot Backside 3.20 60% 31-03-2022
Bus Depot Backside 2.30 81% 31-03-2022
Khammam Dhamsalapuram 20.00 12% 30-06-2022
Suryapet Pullareddy cheruvu 10.00 81% 31-03-2022
10.00 5% Works stopped
Nallacheruvu by locals
6 | Gajwel Rajareddy Pally 1.5 83% 31-03-2022
Pidichedu Road 3.5 83% 31-03-2022
Pragnapur (By Pass Road) 1.25 70% 30-04-2022
Pandavula Chervu 0.5 84% 31-03-2022
7 | Devarakonda ; Bellamoni Kunta 1.50 8% 31-05-2022
(Nainoni Kunta)
Peta Cheruvu 1.50 0% 30-07-2022
Reddypuram 100 0% (to be
Started)Site
T alienation not
completed
Pragathinagar 15 12% 30-06-2022
Ursugutta 5 21% 30-06-2022
Total 199.41
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Annexure-lil

Details of STPs proposed in the State (Urban other GHMC)

15

No. | STP- | STP- | STP | STP- R
S. ULB Name of 1 2 3 a Total Statl.JS of of ]
No. STPs MLD Project | completion*
MLD | MLD | MLD| MLD *
1 | Bellampally 2 8.50 4.5 13.00
2 | Mandamarri 3 7.00 6 1 14.00
| 3 | Ramagundam | 3 | 32.00 9 4 45.00 Proposed to
4 | Jagtial 4 1410 49 | 06 | 056 | 2016 A/S take up
5 | Metpally 2 | 430 ]| 53 9.60 awaited under
6 | Bhainsa 2 [ 750 ] 2 9.50 Hybrid
7 | Korutla 1 1271 12.71 annuity
8 | Manuguru 2 | 500 1.2 6.20 Model as
9 | Armoor 3 | 410 | 65 | 08 11.40 e oyt
| 10 [ Dharmapuri | 2 | 2.00 | 1.70 3.70 Dt:ZF(ir(;lSO.ZO
| 11 | Chennur 2 | 3.00 | 250 5.50 21 of MA &
12 | Kyathanpally | 2 | 4.00 | 3.20 7.20 UD
13 | Luxettipet 2 3.00 | 2.00 5.00 (TP&E.2).
14 | Mancherial 4 7.50 3.00 | 3.00 | 3.00 16.50 According]y
15 | Naspur 3 8.00 | 5.00 | 5.00 18.00 , this office
16 | Khanapur 2 3.00 | 1.80 4.80 DPR under | vide Letter
17 | Nirmal 3 | 850 | 6.00 |5.50 20.00 | prep. Dt:01-11-
18 | Manthani 2 | 200 | 1.75 3.75 2021 has
19 | Gadwal 2 | 12.90] 336 16.26 A/S requested
20 | Kollapur 3 | 057 | 433 | 1.24 6.14 awaited Govt to
21 | leeja 2 | 481 | 211 6.92 AEEOIEL LS
22 | Alampur 2 | 160 | 15 3.10 | DPR under s
appointmen
23 | Makthal 2 2.60 2.6 5.20 prep. o
24 | Palwancha 4 2.00 2.8 9.3 | 2.00 16.10 consultant
25 | Huzurabad 2 475 | 1.7 6.45 AJS M/s. Green
26 | Jammikunta 2 490 | 14 6.30 S — Design and
27 | Parkal 2 4.00 2.6 6.60 Engineering
28 | Bhupalpally 3 6.00 | 2.2 |0.63 8.83 Services
29 | Kothapalli 2 | 150 | 1.10 260 | DPRunder | Pvt,Ltd
30 | Sultanabad 2 3.00 | 1.50 4.50 prep.
72 315.02
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Annexure-I1V

Common Effluent Treatment Plants (CETPs):

There are 7 CETPs

The details are as follows:

in Telangana State,

out of which 4 are under operation.

[ S. Name of the Facility Type of processing Capacity Status
No. _ plant
1 | M/s.Jeedimetla LTDS- Chemical followed | LTDS-1500 KLD | In operation

Effluent Treatment by biological treatment

Plant, Jeedimetla, HTDS-MEE HTDS-200 KLD Meeting the

Hyderabad. discharge

, standards.
2 | M/s.Patancheru LTDS effluent is treated | LTDS-3000 KLD In operation

Effluent Treatment | by Chemical methods

Plant, Patancheru, | followed by Membrane Meeting the

Hyderabad. bio-reactor discharge

standards.
3 | M/s.Indian Drugs and | Waste water of industries | 150 KLD In operation

Pharmaceuticals Ltd, | from Food Processing,

Balanagar, Hyderabad. | Formulation Units, Oil Meeting the
Extraction Units etc. discharge
located in Hyderabad and standards.
Mahaboobnagar Districts
and sewage generated
from IDPL Hostel and
township.

4 M/s.MANA Treatment | The CETP receiving the 2000 KLD In operation

Plant Ltd., / M/s Indwa | Low TDS industrial and

Technologies Pvt. Ltd., | domestic effluents from Meeting the

Mallapuram (V), Uppal | 48 member industries discharge

(M), Medchal District. from IDA Mallapur, 37 standards.
member industries from
IDA Nacharam and 48
member industries from
other areas.

5 | M/s.IL&FS Common Effluent HTDS-300 KLD Not in operation

Environmental Treatment Plant (Zero

Infrastructure & | liquid discharge system) LTDS-200 KLD

Services Ltd., Plot. | to treat HTDS effluents —

No.14, Fab City, | 300 KLD and LTDS

Maheshwaram (M), | effluents — 200 KLD from

Rangareddy District. member industries.

6 | M/s.Kunoor  Leather | Common Effluent 485 KLD Not in operation

Park Ltd.,(CETP), | Treatment Plant to treat

Kunoor Village, | the pre-treated industrial

Bhongiri Mandal, | effluent generated from

Yadadri-Bhongiri tannery units.

District.

7. | M/s.Enumamula Common Effluent 300 KLD Not in operation

Common Effluent | Treatment Plant to treat

Treatment Plant, | the pre-treated industrial

Enumamula, Warangal | effluent generated from

Urban District. tannery units.

Annexure-VI placed in the last due to page orientation in landscape

16




-78-

Annexure-V

Details of Solid Waste Management facilities of 141 ULBs of Telangana

S.No ULB Total Existing Utilization Proposed MSW Facilities
MSW MSW Capacity of the & Completion Timeline
Generati | facilities existing MSW
| onin TPD facilities
1 Adilabad 66 DRCC, 16.5 Work under progress for
WTC MSW processing,
2 Palwancha 38 DRCC, 7.6
WTC Completion Timeline: 9
3 Kothagudem 36 DRCC, 10.8 Months
WTC
4 Manuguru 14 DRCC, 7.14
WTC
5 Yellandu 22 DRCC, 1.76
WTC
6 Korutla 38 DRCC, 6.08 Tenders Called for MSW
WTC processing,
7 Dharmapuri 9 DRCC, 0.72
WTC Completion Timeline:1
8 Jagitial 50 DRCC, 17.5 year
WTC
9 Metpally 29 DRCC, 15.95
WTC
10 Raikal 10 DRCC, 0.4
WTC
11 Jangaon 14 DRCC, 1.26 Work under progress for
WTC MSW processing,
12 Bhupalpally 13 DRCC, 1.2
WTC Completion Timeline:9
Months
13 Alampur 6 DRCC, 0.54 Tenders Called for MSW
WTC processing,
14 Gadwal 18 DRCC, 1.8
WTC Completion Timeline:1
15 leeja 12 DRCC, 8.64 year
WTC
16 Waddepalle 8 DRCC, 0.4
WTC
17 Banswada 16 DRCC, 12.32 Work under progress for
WTC MSW processing,
18 Kamareddy 44 DRCC, 27.72
WTC Completion Timeline:9
19 Yellareddy 13 DRCC, 7.15 Months
WTC
20 Karimnagar 95 DRCC, 54.15 Tenders Called for MSW
WTC processing,
21 Choppandandi 10 DRCC, 1
WTC Completion Timeline:1
22 Huzurabad 18 DRCC, 9.36 year
WTC
23 Jammikunta 28 DRCC, 8.96
WTC
24 Kothapally 9 DRCC, 1.8
WTC
25 Khammam 190 DRCC, 34.2 Work under progress for

17
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S.No ULB Total Existing Utilization Proposed MSW Facilities
MSW MSW Capacity of the & Completion Timeline
Generati | facilities existing MSW
on in TPD facilities
WTC MSW processing,
26 Sattupalli 21 DRCC, 1.47
| WTC Completion Timeline:9
|27 Madhira 26 DRCC, 7.54 Months
WTC
28 Wyra 9 DRCC, 0.9
WTC
29 Kagaznagar 25 DRCC, 1.75
WTC
30 Mahabubnagar 106 DRCC, 74.2 Tenders Called for MSW
WTC processing,
31 Bhoothpur 5 DRCC, 0.35
WTC Completion Timeline:1
32 Jadcherla 25 DRCC, 3.75 year
WTC
| 33 Dornakal 8 DRCC, 1.6 Work under progress for
WTC MSW processing,
34 Mahakubabad 18 DRCC, 6.3
WTC Completion Timeline:9
35 Maripeda 9 DRCC, 0.72 Months
WTC
36 Thorrur 10 DRCC, 0.7
WTC
37 Mancherial 21 DRCC, 5.04
WTC
38 Bellampally 25 DRCC, 2.25
WTC
39 Chennur 12 DRCC, 0.84
WTC
40 Kyathanpally 9 DRCC, 0.45
WTC
41 Luxettipet 12 DRCC, 0.96
WTC
42 Mandamarri 21 DRCC, 1.89
WTC
43 Naspur 33 DRCC, 2.64
WTC
44 Medak 29 DRCC, 26.68 Tenders Called for MSW
WTC processing,
45 Narsapur 11 DRCC, 6.82
WTC Completion Timeline:1
46 Ramayampet 9 DRCC, 6.3 year
WTC
47 Thoopran 12 DRCC, 6.72
WTC
48 Bocuppal 51 DRCC, 51 Work under progress for
WTC MSW processing,
49 Dundigal 48 DRCC, 41.28
WTC Completion Timeline:9
Months
50 Kompally 28 DRCC, 28 MSW processing facility
WTC commenced
51 Medchal 22 DRCC, 22
WTC
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S.No uLB Total Existing Utilization Proposed MSW Facilities
MSW MSW Capacity of the | & Completion Timeline
Generati | facilities | existing MSW
on in TPD facilities , i =
52 Peerzadiguda 46 DRCC, 32.2 Work under progress for
WTC MSW processing,
Completion Timeline:9
Months
53 Dhammaiguda 47 DRCC, 15.04 MSW processing facility
WTC commer.cced
54 Ghatkesar 22 DRCC, 11 Woark under progress for
WTC MS\W processing,
55 | Gundlapochamp 19 DRCC, 12.35
ally WTC Completion Timeline:9
Months
56 Jawaharnagar 121 DRCC, 38.72 MSW processing facility
WTC commenced
57 Nagaram 25 DRCC, 3.75 Work under progress for
WTC MSW processing,
58 Nizampet 171 DRCC, 171
WTC Completion Timeline:9
59 pocharam 40 DRCC, 29.2 Months
WTC
60 Thumkunta 19 DRCC, 8.93
WTC
61 Atchampet 11 DRCC, 7.59 Tenders Called for MSW
WTC processing,
62 Kalwakurthy 7 DRCC, 0.35
WTC Completion Timeline:1
63 Kollapur 8 DRCC, 2.8 year
WTC
64 Nagarkurnool 13 DRCC, 13
WTC
65 Miryalguda 50 DRCC, 26
WTC
66 Nalgonda 64 DRCC, 16
WTC
67 Chandur 8 DRCC, 1.76
WTC
68 Chityal 14 DRCC, 14
WTC
69 Devarkonda 16 DRCC, 3.2
WTC
70 Haliya 14 DRCC, 1.4
| WTC
71 Nandikonda 7 DRCC, 4.2
WTC
72 Kosgi 13 DRCC, 6.37
WTC
73 Makthal 11 DRCC, 0.77
WTC
74 Narayanpet 12 DRCC, 0
_ WTC _
75 Nirmal l 66 DRCC, 25.08 Work under progress for |
WTC MSW processing, '
76 Bhainsa 24 DRCC, 2.4
WTC Completion Timeline:9
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S.No ULB Total Existing Utilization Proposed MSW Facilities
MSW MSW Capacity of the & Completion Timeline
Generati | facilities existing MSW
on in TPD facilities
77 Khanapur 6 DRCC, 0.3 Months
WTC
78 Armoor 30 DRCC, 12
WTC
79 Nizamabad 188 DRCC, 86.48
WTC
80 Bheemgal 12 DRCC, 0.84
WTC
81 Bodhan 40 DRCC, 12.8
WTC
82 Ramagundam 115 DRCC, 51.75
WTC
83 Peddapalli 21 DRCC, 17.64
WTC
84 Manthani 14 DRCC, 7.84
WTC
85 Sulthanabad 9 DRCC, 0.36
WTC
86 Sircilla 46 DRCC, 46 Tenders Called for MSW
WTC processing,
87 Vemulawada 23 DRCC, 12.65
WTC Completion Timeline:1
88 Jalpally 33 DRCC, 19.8 year
WTC
89 Narsingi 36 DRCC, 32.76
WTC
90 Shadnagar 32 DRCC, 30.4
WTC
91 Turkayamjal 10 DRCC, 0.5
WTC
92 Adibatla 9 DRCC, 9
WTC
93 Amangal 10 DRCC, 1.7
WTC
94 Badangpet 30 DRCC, 24
WTC
95 Bandlagudalagir 35 DRCC, 19.25
WTC
96 Ibrahimpatnam 9 DRCC, 9
WTC
97 Manikonda 35 DRCC, 9.8
WTC
98 Meerpet 60 DRCC, 15
WTC
99 PeddaAmberpet 27 DRCC, 27
WTC
100 Shamshabad 25 DRCC, 5
WTC
101 Shankarpally 15 DRCC, 6
WTC
102 Thukkuguda 9 DRCC, 1.35
WTC
103 Ameenpur 29 DRCC, 13.05
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S.No uLs Total Existing Utilization Proposed MSW Facilities
' Msw Msw Capacity of the & Completion Timeline
Generati | facilities | existing MSW :
onin TPD facilities -
WTC
17104 | Andolejogipet 11 DRCC, 9.35
WTC
105 Bollaram 25 DRCC, 0
WTC
106 Narayankhed 11 DRCC, 0.55
WTC
107 Sadasivpet 21 DRCC, 18.9
WTC
108 Sangareddy 49 DRCC, 14.7
WTC
109 Tellapur 8 DRCC, 6.4
WTC
110 Zaheerabad 55 DRCC, 0
WTC
111 Gajwel 11 DRCC, 11
WTC
112 Siddipet 47 DRCC, 45,12
WTC
113 Cherial 14 DRCC, 7.7
WTC
114 Dubbaka 9 DRCC, 0.45
WTC
115 Husnabad 12 DRCC, 3.12
WTC
116 Kodada 32 DRCC, 29.12
WTC
117 Suryapet 65 DRCC, 35.75
WTC
118 Huzurnagar 21 DRCC, 2.94
WTC
119 Neredcherla 6 DRCC, 0.42
WTC
120 Tirumalagiri 8 DRCC, 5.2
WTC
121 Vikarabad 30 DRCC, 13.5 NA
WTC
122 Kodangal 5 DRCC, 2.45 | Tenders Called for MSW
WTC processing,
123 Parigi 10 DRCC, 2
WTC Completion Timeline:1
124 Tandur 40 DRCC, 22 year
_ WTC
125 Wanaparthy 32 DRCC, 10.88
WTC
126 Amarchinta 6 DRCC, 0.48
WTC
127 Atmakur 12 DRCC, 1.08
WTC
128 Kothakota 14 DRCC, 0.84
WTC
129 Pebbair 14 DRCC, 2.8
| WTC
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S.No ‘ULB |  Total Existing Utilization Proposed MSW Facilities
MSW MSW Capacity of the & Completion Timeline
Generati | facilities existing MSW
oninTPD facilities
130 Narsampet 20 DRCC, | 3.6 Tender yet to be called
WTC
131 Parakala 13 DRCC, 4.16
WTC
132 Wardhannapet 8 DRCC, 1.6
WTC
133 Warangal 404 DRCC, 242.4
| WTC
134 Bhongir 33 DRCC, 31.68 Work under progress for
'_ WTC MSW processing,
| 135 Alair 3 DRCC, 0.4
WTC Completion Timeline:9
136 Choutuppal 22 DRCC, 1.54 Months
L WTC
137 Mo=hkur 14 DRCC, 1.12
WTC
138 Pochampally 4 DRCC, 1.26
| WTC
| 139 | Yadagirigutta 12 DRCC, 0.96
WTC |
140 Kothur 6 DRCC, 3.3 Tender yet to be called
WTC
4311 1870.26
Annex-VI

Details of the ULBs in PRS and the Solid Waste Management

|
Total quantity of waste Total quantity of
River Stretch Name of ULB generated in ULB (in waste Processed (in
Tonnes/Day ) Tonnes/Day )
Musi Miryalaguda 50 35
Manjeera-nakkavagu - 0
Huzurabad 18 10.9
Jammikunta 28 5
Parakala 13 j
Maneru {P-Ill) -
(Karimnagar LMD to  [Bhupalpally 13 4
Somanpalli)
Sulthanabad 9 1
Kothapalli 9 6.5
Karimnagar 95 50
Karakavagu (P-11)
Palwancha 38 13.7
Kinnerasani (P-I1V)
Godavari (P-Iv)(Basar to Mancherial 21 19
|
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Total quantity of waste

Total quantity of

River Stretch Name of ULB generated in ULB (in | waste Processed (in
Tonnes/Day ) Tonnes/Day )
Bhadrachalam) Ramagundam 115 25.7
Dharmapuri 9 5.5
Jagityal 50 22
Korutla 38 17.6
Metpalli 29 10
Manuguru 14 21
Bellampally 25 3
_ |
Chennur 12 7.5
Kyathanpally 9 2.85
Luxettipet 12 1.4
Manadamarri 21 24
Naspur 33 6
Khanapur 6 1.1
Nirmal 66 3.2
Armur 30 8.4
Manthani 14 17
Bhainsa 24 2.3
Gadwal 18 4
Krishna (P-V) (Thangadi to [Alampur 6 11
Wadapally) leeja 12 0.9
Kollapur 8 204
Makthal 11 11
Total 856 343.05
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Annex-VII

Details of Legacy dumpsites in the Polluted River Stretches witin 1 KM Buffer

No. ‘

River Stretch Name of ULB Area
Musi Miryalguda 6 1
Manje=ra-nakkavagu -
Maneru (P-111)
(Karimnagar LMD to Huzurabad 4 1
| Somarpalli)
Jammikunta 2.16 1
Parakala 3 1
Bhupalpally 3 1
Sulthanabad 0.2 1
Kothapally 5.2 1
Karimnagar 7.5 0
_ Karakavagu (P-IIf) Palwancha 3 a
Kinnerasani (P-1V)
Godavari (P-1V) i
(Basar to (Bhadrachalam) Mancherial ekt :
Ramagundam 10 1
Dharmapuri 3 il
Jagitial 14 2
Korutla 5.05 1
Metpally 10 1
Manuguru 6 1
Bellampally 10 1
Chennur 10 1
Kyathanpally 7 1
Luxettipet 1.2 1
Mandamarri 5 1
Naspur 10 1
Khanapur 5.51 2
Nirmal 13.22 1
Armoor 11 1
Manthani 1 1
Bhainsa 15.2 2
Krishna (P-V)
(Thangadi to \f\ladapally) avel e £
Alampur 2 1
leeja 4 1
Kollapur 5 1
Makthal 4 1
Total 212.5 34

No. of drains falling into rivers and no. of drains having floating racks/screens installed
to prevent solid waste from falling into the rivers

Details of the lagacy dumpsites where Bio-mining works taken up as per CPCB Guidelines.

S. Quantity of

No Name of city Dumpsite Location waste at
dumpsite (T)

1. Armoor Near Issapally Village, Armoor 452235

2. Bellampally Kannala Basthi 51100

3. Bhainsa Kunchiwali Pahad 31299

4. Bhupalpally Kasimpally 25182.08

5. Chennur Near Buddharam Road 12034.05 |
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. Quantity of
No Name of city Dumpsite Location waste at

dumpsite (T)
6. Khanapur Gangaipet At Maskapur Gp 58254
[/ Kyathanpally Mandamarri 24528
8. Luxettipet Godhavari River Near Gangamma Thalli Temple 19162.5
3. Mancherial Vempally Village (Land Allotted But Not Handed Over) 89936
10. | Mandamarri Chethlapur 42249.48
11. | Manthani Near Madhura Pochamma Temple (Temporary) 8942.5
12. | Manuguru Annaram 24528
| 13. | Naspur Mupidi Pochamma Temple 58254
14. | Nirmal Edulapuram Shivar 122640
15. | Palwancha Srinivasa Colony 81760
16. | Ramagundam Jallaram 293825
17. Sulthanabad Yadav Nagar Near Railway Track 51100

Annexure-VIlI

Water Quality of Rivers — October and November, 2021 results are placed in the following pages

in landscape

Annexure-IX

Ground Water Quality — separate attachment
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Annexure-X

Good Irrigation practices being adopted by the State

Monthly Progress Report by States / UTs in the matter of
Hon'ble NGT in O.A. No.673/2018 Dt.06.12.2019.

Status of adopting Good Irrigation Practices:

The Government of Telangara is adopting different lrrigation Practices for
improving crop yield. The Government of Telangana is adopting surface Irrigation,
Sprirkler Irrigation anc Lift Irrigation based on the different type of sails, claimants,
crops asd resurces

The Government of Telangana state has taken up the massive programme of
restoring miror irrigation sources under the name "Mission Kakatiya” (mana coru -
mana cheruvu) in a decentralized manncr through community invoivernent. The

Government is aiming to complete the restoration of all the tanks in phased manner.

The program was launched on 12-03-2015 by our Hon'ble Chief Minister Sri
Kalvakuntla Chandrashekar Rao., So far restoration of 27625 no. of water hodies
with a cost of Rs.9795,39 Crores were taken up in different phases for restoration
of ayacut of 21.39 Lakhs Acres out of whnich 21438 tanks are restored with an

expenditure of Rs. 5160.00 Crores restoring an ayacut of 15.05 Lakh acres.
The main works taken up are,

1} Strengthening of Bunds and Repairs to Sluices and Weirs.
2) Restoration of irrigation Channeis

3) Repairs to Cross Masonry and Cross Drainage works,

A) Restoration of feeder Channels

5) Destiing.

Further, Gevernment vide G.0. Ms. No. 8 lrrigation & CAD {M.1) Dept., dt:
08.03.2019 has accorded administrative approval for an estimated cost of Rs 3815
Crares for construction of 1200 Nos of check dams en 4th order to 8th order streams
in the command areas of Major & Medium Irrigation Projects. It is also propased to
complete the construction of check dams within two years in phased manner,

As on date, 638 no. of Check dams were technically sanctioned for an amount
of Rs,2906,26 crores and works are in progress.
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_88 —

Annexure-XI|

SI.No. Name of the District Name ¢.)f.the Muniéipajlity Total No. of
/ Municipal Corporation RWH
1 2 3 4
1 Jangaon Jangaon 100
Jangaon Total 100
2 Warangal Urban \Warangal 380
Warangal Urban Total 380
3 Warangal Rural Parkal 7
4 Warangal Rural Narsampet 17
5 Warangal Rural Wardhannapet 6
Warangal Rural Total 30
6 Mahabubabad Mahabubabad 5
7 Mahabubabad Dornakal 133
8 Mahabubabad Maripeda 459
9 Mahabubabad Thorrur 7
Mahabubabad Total 604
10 | Jayashankar Bhupalpally 7
Jayashankar Total 7
11 Karimnagar Karimnagar Corpn. 689
12 Karimnagar Jammikunta 46
13 Karimnagar Huzurabad 83
14 Karimnagar Choppandandi 575
15 Karimnagar Kothapally 3407
' Karimnagar Total 4800
16 Jagityal Jagityal 792
17 Jagityal Korutla 288
18 | Jagityal Metpalli 25
19 Jagityal Raikal 4680
20 | Jagityal Dharmapuri 25
Jagityal Total 5810
21 Rajanna-Sircilla Vemulavada 379
22 Rajanna-Sircilla Sircilla 318
Rajanna-Sircilla Total 697
23 Peddapalli Ramagundam Corpn. 350
24 Peddapalli Peddapalli 156
25 Peddapalli Manthani 10
26 Peddapalli Sulthanabad 56
Peddapalli Total 572
27 Khammam Khammam Corpn. 42
28 Khammam Sattupalli 5
29 Khammam Madhira 4
30 Khammam Wyra 9
Khammam Total 60
31 Bhadradri (Kothagudem) Kothagudem 7
32 Bhadradri (Kothagudem) Yellandu 21
B Bhadradri (Kothagudem) Manuguru 6
34 Bhadradri (Kothagudem) Palvancha 40
Bhadradri (Kothagudem) Total 74
35 Adilabad Adilabad 18¢
Adilabad Total 189
36 Nirmal Nirmal 51
37 Nirmal Bhainsa 34
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SI.No. Name of the District Name of the Municipality | Total No. of
38 Nirmal Khanapur 4
Nirmal Total 89
39 Komaram Bheem Kagaznagar 11
Komaram Bheem Total 11
40 Mancherial Mancherial 59
41 Mancterial Bellampally 25
42 Mancterial Naspur 9
43 Manckerial Chennur 8
44 | Mancterial Kyathanpally 382
45 Manckherial Luxettipet 192
46 Mancherial Mandamarri 36
[ Mancherial Total 711
47 | Ranga Reddy Pedda Amberpet 52
48 Ranga Reddy Badangpet Corpn. 1507
49 Ranga Reddy Ibrakimpatnam 93
50 Ranga Reddy Jalpally 97
51 Ranga Reddy Meerpet Corpn. 589
52 Ranga Reddy Shadnagar 89
53 Ranga Reddy Shamshabad
54 Ranga Reddy Turkayamjal 33
55 Ranga Reddy Manikonda 177
56 Ranga Reddy Narsingi 53
57 Ranga Reddy Bandlaguda jagir Corpn. 102
58 Ranga Reddy Adibatla 299
59 Ranga Reddy Shankarpaliy 25
60 Ranga Reddy Thukkuguda 559
61 Ranga Reddy Amangal 19
62 Ranga Reddy Kothur 42
Ranga Reddy Total 3736
63 | Vikarabad Tancur 232
64 Vikarabad Vikarabad 211
65 Vikarabad Parigi 127
66 Vikarabad Kodangal 81
Vikarabad Total 651
67 Medchal-Malkajgiri Medchal 137
68 Medchal-Malkajgiri Boduppal Corpn. 220
69 Medchal-Malkajgiri Peerzadiguda Corpn. 356
70 Medchal-MaZlkajgiri Jawaharnagar Corpn. 64
71 Medchal-Ma1lkajgiri Dhammaiguda 77
72 Medchal-Ma1lkajgiri Nagaram 38
73 Medchal-Ma1lkajgiri pocharam 45
74 Medcnal-Ma1lkajgiri Ghatkesar 19
75 Medcnal-Malkaijgiri Gundlapochampally 54
76 Medcnal-Malkajgiri Thumkunta 51
77 Medcnal-Malkajgiri Nizampet Corpn. 1710
78 Medcnal-Malkajgiri | Kompally 1284
79 Medchal-Ma1lkajgiri Dundigal 213
Medchal-Ma1lkajgiri Total 4268
80 Nizamabad Nizamabad Corpn. 223
81 | Nizamabad Bodhan 160
82 | Nizamabad Armur 217
83 Nizamabad Bheemgal 13
Nizamabad Total 613
84 Kamareddy Kamareddy 73
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SI.No. | Name of the District Name of the Municipality | Total No. of
85 Kamareddy Banswada 83
86 Kamareddy Yellareddy €

Kamareddy Total 162
87 Yadadri Bhuvanagiri Bhongir 32
88 Yadadri Bhuvanagiri Mothkur 5
89 Yadadri Bhuvanagiri Choutuppal 167
90 | Yadadri Bhuvanagiri Alair 5
91 | Yadadri Bhuvanagiri Pochampally 11
92 Yadadri Bhuvanagiri Yadagirigutta 13
Yadadri Bhuvanagiri Total 233
93 Suryapet Suryapet 316
| 94 Suryapet Kodada 32
95 [ Suryapet Huzurnagar 2
96 Suryapet Neredcherla. 0
97 Suryapet Tirumalagiri 0
Suryapet Total 350
98 Nalgonda Devarakonda 12
99 Nalgonda Nalgonda 38
100 Nalganda Miryalguda 41
101 | Nalgonda | Nandikonda 0
102 | Nalgonda Chityal 35
103 | Nalgonda Haliya 254
104 | Nalgonda Chandur 32
105 | Nalgonda Nakrekal 5
Nalgonda Total 417
106 | Siddipet Siddipet 70
107 | Siddipet Gajwel 95
108 | Siddipet Dubbaka 5
109 | Siddipet Husnabad 135
110 | Siddipet Cherial 104
Siddipet Total 409
111 | Sangareddy Sangareddy 31
112 | Sangareddy Sadasivapet 28
113 | Sangareddy Zaheerabad 39
114 | Sangareddy Andol-Jogipet 8
115 | Sangareddy Narayankhed 25
116 | Sangareddy Bollaram 364
117 | Sangareddy Teilapur 1678
118 | Sangareddy Ameenpur
Sangareddy Total 2173
119 | Medak Medak 6
120 | Medak Thoopran 5
121 | Medak ! Ramayampet 2
122 | Medak Narsapur 5
Medak Total 18
123 | Mahabubnagar Mahabaobnagar 133
124 | Mahabubnagar Bhoothpur 33
125 | Mahabubnagar Jadcherla (Badepally) 44
Mahabubnagar Total 210
126 | Narayanpet Narayanapet 131
127 | Narayanpet Makthal 73
128 | Narayanpet Kosgi 42
Narayanpet Total 246
129 | Jogulamba Gadwal Gadwal 6
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| sl.No. Name of the District Name of the Municipality | Total No. of
130 | Jogulamba Gadwzl leeja 45
131 | Jogulamba Gadwal Waddepalle 6
132 | Jogulamba Gadwal Alampur 6
Jogulamba Gadwal Total 63
133 | Wanaparthy Wanaparthy 10
134 | Wanaparthy Kothakota 3
135 | Wanaparthy Pebbair 3
136 | Wanaparthy Atmakur 2
137 | Wanaparthy Amarchinta 1
Wanaparthy Tatal 19
138 | Nagarkurnool Nagarkurnool 15
139 | Nagarkurnool Kollapur 68
140 | Nagarkurnool Kalwakurthy 18
141 | Nagarkurnool Achampet 8
Nagarkurnool Total ‘ 109
GRAND TOTAL 27811
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Deviation from

recycling the plant machineries are being operating within vast shed
enclosure to restrict fugitive emission from activity. The concessionaire has
installed sprinklers at the unloading bay of jeedinielld recyding facillly W

restrict the dispersion of dust.

Approved Total Funds Funds Funds Additiona
RD1 Road dust Present Status Target Target Date Action Plan Annual Target Field type Attachment Attachment Contents Allocated released Utilized NM““MMQ
- Target
cani Construction Activities Number
Ensure nﬂm:ﬂuo;mln_omq construction Concessionaire engaged for the C&D Waste management project transport
. materials in covered vehicles the C&D waste in tarpaulin covered carriages. Clause included in the X - .
C8D1.1 concession agreement. Regular Activity No Deviation Zero incldance Text -
Strict enforcement of CPCB guidelines for |As per the CPCB guidelies and also as per the conditions laid in N T
construction (use of green screens, side | Environmental Clearance issued by SEIAA (under category Air Quality
covering of digging sites, etc.) Monitoring and preservation condltion No.II {v)), the same are being o . . )
CaD1.2 followed and insisted while grant of building permission in addition to Regular Activity . . Number . )
incarporating specific condition in the building permit order.
Coveling of constiuction site. As pet the CPCB yuidelies did dlsu as per Lhe conditions lald In
Environmental Clearance issued by SEIAA (under category Air Quality
Monitoring and preservation condition No.II (v)), the same are being
C&D1.4 followed and insisted while grant of building permission in addition to = : - - . . .
incorporating specific condition in the building permit order for the buitt up
area above 20,000 Sq.mts.
B Enforcement of Construction and Regular inspections are being carried out to enfirce the C&D waste B T
Demolition Waste Rules management. (104) instances of violations observed and lavied a total Regulatory activity regular No Deviation - Text No - - - - -
penalty of Rs, 184500 in this quarter. o
C&D1.8 Engagement of consuliant to Improve the effectiveness of C&D Waste Regular Activity Regular Activity No Deviation Regular Activity) Text -
Management project - - - -
Control measures for fugitive emissions as per the conditions lead in environment clearance issued by SEIAA (under |Regular Activity Regular Activity NIl Regular Activity)
from material handling, conveying and category transport condition No. VII), the same are being followed and
screening operations through water instead insisted while grand of building permission for the builder area about
Sprinkiing, curtains, barriers ana duse 2UUUU Smuts, Managed by the skilled labour and specialised equipment for
C&D1.9 |suppression units. housing project. GHMC adopted wet processing technology for C&D waste Yes/No S - - - -
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VE6.7

Steps for promoting battery operated vehicles
Etichshaw/ECait

Framed guidelines in 2017 for registration of F-1 ickshaw | e-Cart, As
per G.O.MS.19, Tr.R&B (Tr.I) Dpt., Dt.07-07-2017, g-rickshaws and e-
carts are restricted to ply on National Highways and GHMC limits.

1) Number of Autorickshaw -22, E-Rickshaw/E-Cart -01, Goods
Lamages - 76, Motor Cab-4, Motor Cdr-136, Mulur Cyde -1717 aid oll
together 1956 battery operated vehirles in different categories are
registered for the period .

Itis a regular activity

1. Steps taken for setting up EV Charging station (attachment)

2. No. of Public EV Charging Station: 25 Nos

3. No. of total EV Charging Station to be setup FY 2025-26*: 196 No's
(171 EVCS & 25 Battery Swapping Stations)

4. Upfront Electrical Infrastructure Cost for

a) 3 No. of EVCS under Fame-I and

b) 118 No's of EVCS under FAME-IT in GHMC Limits along with

c. Development of web Link and Mobile App for day to day operations.

It is a regular activity

No deviation as
itis a regular
activity

Itis a regular activity

Text

2. Tnstallation of 50 No's of EYCS in GHMC Limits hy TSREDCO alang
with Web link and App development

3, Installation of 25 No's of Charging cum Battery Swapping Stations
along with retorfitment of 250 No.s  3-Wheglers autos in GHMC

Limire

Nil

VF7.

Traffic Congestion

Overall Grade VE7.1+VE7.2../total

VEZ7.1

VE7.2

Conducting audit of traffic intersections and install
functional traffic signals at all major intersections

1. Requirement study for ATSC & PSS completed.

2. Commissioning of 02 nos. of model junctions at Megha hills,
Madhapur (ATSC) and Sarojini Devi Hospital (PSS) completed.

3. Foundation work completed for 40 nos. of A15C junction and U1
no. of PSS

4. O&M of existing signals is being carried by M/s. IBI group India Pvt
Ltd under HTRIMS project

Synchronize traffic movements/Introduce intelligent
traffic system for lane-driving

Cyberabad Police Commissionerate:

The Traffic Signals in GHMC limits of Cyherabad Commissinnerate are
synchronized under HTRIMS (Hyderabad Traffic Integrated
management System) JBI O&M (QOperations and Management)
including Hyderabad and Rachakonda Commissionerate. ITMS project
has been extended in Cyberabad Commissionerate in (7) stretches
with (28) locations and (32) VMBs, The objective of TTMS is to model
a highly complex, city wide ITMS that can automate the process of
traffic management by predicting the optimal traffic routes, traffic
signal junctions, minimizing the traffic congestions and waiti
integrating with mergency services such as ambulances, fire
vehicles, etc., modelling external factors and city road network
topology, VIP movement clearances  best possible traffic routing;
optimizing traffic junction signals and disseminating the traffic
information, guidance, and awareness to the citizens and road users.
Traffic policemen at signal and bottleneck spots co-ordinate with the
help of VHF man pack to synchronize traffic movements.

Based on regular
interval Assessment

Time Lines as enclosed

17.09.2022

As Regular Activity

No

no

1. Brief Note on
status

2. Project Timelines

Status and project
timelines

59,86 Cr

15Cr

Hyderabad Police Commissionerate

At present hyderabad traffic integrated management system signal
system regulating traffic in hydetabad city. Soon Int
management system will replace HTRIMS. Hyderabad city-wide
Integrated & Integent traffic managerment systemn (ITMS) is dimed al
providing a universal view of traffic flows; modeling traffic flow
optimization; best possible traffic routing; optimization;best traffic
routing; optimizin traffic junction signals and disscminating the traffic
information.And awareness tw the eltizdis did 1udyd usk s,

Based on regular
interval assessment

Rarhakonda Palice

As Regular Activity

No Procurement of (10) VHF Man

pack sets

Rachakonda Police Commissionerate:

The Traffic Signals in GHMC limits of Rachakonda Commissionerate
are synchronized under H1RIMS {Hyderabad | raffic Integrated
management System) including | lyderabad and Cybcrabad
Lommissionerates ITMS project Has been exteiided in Rachidkuida
Commissionerate in (4) stretches with (23) locations and (09) VMBs.

Rased on regular
interval assessment

As Regular Activity

No

Regular Activity

VHF Mdnpdck: 100 Nus

Text

0.013

0,013

0.013

0.013

Text

0.08

VE7.3

Prepare plan for construction of diversion ways/
bypasses to avoid congestion due to nondestined
vehicles

Nehru Outer Ring Road of 168 km, 8 Lane expressways encircling the
city is constructed to bypass the non-destined vehicles

Regular Activity.

As Regular Activity

No

Regular Actlvily

Number (2)
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conversion of public transport and educational
Institute’s buses and taxis te clean fuel

Unly regiviration of BS VI vehicles are permitted from 01.04.2020

Itis a regular activity

It is a regular activity

No deviation as
itis a regular
activity

Itis a regular activity

Nil

dls-incentivizing the growth of vehicles

n of tax on second ve

Rs.162.26 Lakh on colle

Itis a regular activity

Itis a regular activity

No deviation as
itis a regular
activity

It Is a regular activity

Nii

VE11.5

o increase fine on vehicl: owners (niat drivers) where
the visible smoke is emitted and noticed.

Cyberabail Police Commissionerate:

Efforts are being made to impose penalty on owner rather than driver.
Imaaes are being captured through digital rameras and e-challan is
generated against the violators and communicated to vehicle's owner

Regular Activity

Regular Activity

No

Purchase of Iron Barricades: 100
Nos.

Number

Hyderabad Palice Cnmmissinnerats

[Efforts are being made to impose penalty on owner rather than driver,
« Images are being captured through digital cameras and e-challan is
generated] against the violators and communicated to vehicie's owner.
= Barricades are strategically placed to slow down the vehicles during
chetk-up drives

Regular Activity

No

Purchase of Iron Barricades:
100 Nos.

Text

(L1 (@ Rs 10,000)

Rachakonda Police Commissionerate:

Efforts are being made to impose penalty on owner rather than driver.
» Images are being captured through digltal cameras and e-challan is

generated against the violators and communicated to vehicle's owner.




|64 -

EIPENE]
*SUOISSILID 0) SPIRPUR)S S3INSOJIUS JNSNOJ.|
J011U02 10§ 39S ©HQ Y] 0) ISeNYXS /sAauLUIYD : i ‘uonejuaws|dwy Joy Japio 1sneyxe /Asuwnyd Jo ubisap pue idl
Y}i#m S24NSO[IUS DJ3SNOIE PIpIA0Id BARY SYUN 3U L S9A ON/S9A UOI}eIASP ON Juasuod auy w pazelodiodus Buieq s uoRIpuoD| uoissiwe Builesw S185 5 AlUO MO
$)9$ 10}eJDUDD
woJiy uopnjjod e Jo jos3u0) T1dI
URYPLIANIN TIONIP ALY 110 S|IPYAQ “a2e(d UBYE) AJ[EN1IR SBY LOISIBAUCD
s eyl mouy 03 Buppayd due)dwiod ¢ ol
INSU3 pue sujiy paao.duil
SOA ON/59A uopeIABD ON Joy suoneny1ads ubisap aq1osald
= i 40 Bunyys 10y Anjiqissod ayy buiyess b'Gdl
() Joquiny UONEIASP ON Aq SJIUN pPazUOYINeun Jo aInsol)
*Su|y d1g 10) Juswdinba jo.nuo; 1/SIp PSIApUl 790103 O]
(7) Joqunn uonelAsp oN B} 2 uonnjjod Jje SARJBYS 1500 e BUIASA- | suyiy yorq Lelp [eanjeu Jo uofsisauoy| &Sl
AbOJOUYD3) JeINPOLW/a)Iqo! JoJ 1SDIUL
0 uoissaldx3 o) peqesspAH ul paseq mEBzm_.: ‘syun pazioyneun
i . [221UYIDL PANADY 0 LS e IED) ] S0 RUDAUL) PR 1 I PUlsa)
ay) Joj paniwiad aq |Im [eip nmusuc_mﬂ___m_oﬁ_hm 40:35n Buipniou; Buouows efnbas
> [t fo . u g
UXEHAPUN UOJIIL Y] UO S|ILI0d SIA ON/SOA UoREIADp ON uuzo__am o W__; I [RTENE W %J 11343 pue supy Yd1q 4o :o_umuc_ﬁa._m 7'SdI
. ' e 2)e|ndns 1eyy bune)s 1013)j03 PLASIP Suoifal ’ .
(2) Joquiny LONLIADP ON 2A1322d504 0} JUDS JOND| UGHEJIUNWWOD \ ' T Pug 1o} s31BojouI] MU Bundepy vadi
s xoug
woyj uonnjjod Jie jo josjuo) Sdl
*5011)5NPUl JUDWDD puE uoly'1pd)s‘euleyd s5e
pajuswaldwy . 1ONS SAINSAPHL SN PP SALSNPLL 10 1TRAMIA samnsnpuy Uy Afojouyaay g sjany| ¥l
Buiag nansayduejed g Appasebuel ‘jeydpaw-glds.l. SIA ON/S9A Uo|1eIASp ON und) buoy piay Bunsaw Axjod 9N ‘ssedoud Japun| Jaues)d buisn Joj j03010:d e ysiiqeisy
STEo FETy
pue unydins ybiy yum sjany (ersnpu;
E AuIp a1 M ‘33400 13d ‘jio sseuIy| 7 b1
‘sseuboud u) a1e Ajddns seb 0) bujuiepad| uo ueq Juabin pue [R0d / poom/ oD
S31JISNpUl 8Y3 4O 5|IRYdg . SIA pajuswaidwi bulag UONEIASP ON wud) buo syom aujpedid ay| “uonejuawsaldw 1apun 12d wol) ONJ/OND 0} UOISIDAUOD
‘suoiiedydde
[elasnpul 10j (9Nd) seb reimeu padid jo @sn
a1 GITER 33 10j SaLISNpUl 0 SHBUBq jqiBuel-uou pue
- mw_:msz = 9/qiBuey ayy buipsebal s,uoneuojul buipirold T'pdl
. S|EId1JO JIUN [BLRSNPUI [ENPIAIPUI PUR
SUOIIRIDOSSE |BIISNPUl Y)IM UODRIIU Jejnbay
sausnpul 03 sajyosd Auedwiod S3L1SNPUI Ul S|BNY I3Uea|d
seb |esmeu Buisn sauysnpul Jo 1si| SOA AJIAIIE SNONUNRUOD) UCHEeIASP ON w3} buoq 194 yum buofe {lew Aiopnponul buipuss spJemo) Buiyiys pue uondnponup
SoISHpul Ul [onj UeS)| vdI
gob | <SIUls
Buinuiuod pue u onejusws|dwi uonejuswajduwit b 1dI
Japun Apeslly : NANIBYdUElRd '} peqetopAH JsquinN SNONURUOD uofjeIASp ON | AjiAde Snonuiuo) dspun si ueg paniuuad Buieq s1 Ajsnpur buinjiod oy solIsnput Bunnjjod uo ueg
$8004d Jopun o1e [ EVENE]
SaNIepAW bunjiys J9pun s pug QLBUIWENRY pue A(PuIyaNg ‘ULleNeIpUT )
pue padojanap JUILLILIDAOY) 3Y) *3'1 syded JeIsnpul 23141 a3 jje ul padojpasp E'Tdl
S9I)1|108) 224) SnonuRUo) uopelAsp oN 1enbay Aq pasepag Adljod Apealje uaaq aAey SaNI|IDB) 2INJINNSRIYUT sasnpu] 6unnjjod Jo buiys
PSTTSST SUOTIISND SSIsIU ONZ
‘saujsnpu; buiAjdwosuou ¥ Panss| 3INS0[d WISNPUT “ONT ‘(2202 udIel
OUQp-SUONIRIIQ ‘ouz i JIE U0 uoHIE Auanoe senbay .mmnrmtmac Sity) J0j PaNSS! $INOU AINSOI spun egsnpuy| € Hdl
-21nsoj) PosO[2ud SDLIISNPUL JO I517| dI DINXBUUY SIA (2) sequinN| sejnbas buiye] s gDdSL UONRIASP ON Apapend pUE S3D130U BSNED MOYS JO JSguInp -oug BuiAdwod-uou Jsuiebe uondy
SolfsTpur
11 Aande senbay 3 Aq uoissIws Jo BdNnpal ) T'Td]
Pasojaua ONJ Buisn sausnpur Jo isi|| dI-2anxauuy SSA JaquIny uojeIAaP ON | Al1AI2E SNONURUOD 9Nd Buisn aue sarysnpul £6| sauIsNpul Jo Buoyuow Ajisuaiul o
paainbay pa3edo||y jbie)
spund |e | pazynn | pasesjes | spung ue|d uonpPy paaoiddy wbie] 1dI
uomIppy | spung spuny jejor S1UDJUOY) JUDWIYIERNY JusBIYOENY aodA3 pjaid 39b.1e] [enuuy Wwo4y UoRIABQ o1eq 39bie) snje3s jJuasald |o43u0d uonnjjod J1e |euysnpur

S3ANILSNANI







- 165

%05 JO UTHINpeT

¥ sda1s ay3 Lo sjieIq SOA xel ue) sdANS| Wd Yum sadipeld uonanasuod Janad bundopy| 117140
'sM) ualuyIpne
110 AqQ pasaeRd B1e SUOIPBULD H4 Aiape 19)911d '$0D IO Aq pesaE[al BB SUOIPAUUO]
- - 21153W0Q-UON SISeq snonuiuod ug 6'140-24nxauuy| (2) tsquiny|  Ayae sanupuoa SINUNUOD Ayape Jeinbay 9d1 J152W0Q-UON S1Seq SNONUNUOD UQ S3LMieg Ul DT 0 3SN| 0T°T4A
*SpIoH asnoH ejesoud Jad se uopenauad
AINTE %9b TZT SI YJIUM S1 Ul PISES|] B SUO[IIBULOD suoijedljdde onsawiop
= c 35| SUOIIBUU0Y D1 JO Jsquiny G1d0-Sinxauuy f3quinN Auape sanuiuod Sanuiuod 5 9d1 543 €1°T 18I0Y TZ-0Z0¢ 4O b0 40 SY 10J 3U3S018% K [3NY PIOS WON 947 01 YNYS|  6'T4A
‘8107’ |udy
Auape LT SA1D3Y2 euebueja JO 31€IS U] L) pases|al (ANiid) euifoy,
- - - oN pAL|  AuAnoe sanunuod UONEIASP OU|  S3NUNUOD Anpe Jenbay 3Je SUOIPIBULOD SYXET Z2'0T ANWd JSpun elem{ln LOURl ueypeld jo uone) uiadig| 8 T4
(Gaare [
u} sefolq 1§ sease uequn uy 941) sRN HtimoeE
- - SAMS AN 1O SIPRg Sap ™oL uey sdays|  JBuUEa|I BjqEpio)e Jo Aupqe|ieae Ases amsug|  9'T4a
B R E T R )
SUDISS|LUID SINP3J 0 J3PIO Ul S3A0]S IUSSOIY
BuIsn s1ayMEY/SIOPURA B3] [[eWS O] dUBUL
40 sueaW BUIPIAGI Se [[aM SB SUOIIDAUUD O
- - WIS 3y U s1IFRQg SOA. hET) usye] 5d315 P3zIpIsans BuipiAcsd Joy S3WBYIS 3dnpour| €74
SGIRIEAE 918 SUOIISUU0,) Zp00¢ ©eIe BSOS U0 1D S[a00 ST U7 Sam
Al JWHS U] SIUSLIYSIRISY [UIUSWWU) U) Posdlad | -ilj JU SEJIILJ Pl LU0 JU pragsul (Bd | '3'1)
- - 35I| USOIIBUUOI DY Jo JBqWINN| 2T PUR T'T 40 S9A peL|  Apande sanunuod SINUUOd Aanpe seinbay SUDITIRUUOD JNSAWOQ-UON Dd] AjSnonunuo) [2ny J3ue3)> Jo 3sn pue uonourold Buunsul|  z'T4a
saluey dg (1@
ISULLIE Q) SUON IR Y AT B 1IPETAAQ) Se i
Ainype UdIYM SUOIIBUUGD ST ST EI'ETT %9 TZT eens
- . 1S)| USORIBULOI DY JO JRqWNN| 2T pUe T'T 40 SSA (z) fsqunn|  Apande sanunuos UONBIASD OU|  SaNUNUOD Awnpde sejnbay SI euebuef@] JO S]EIS AU U1 UOIUR.BUI D] WO MO| Ul SUOIDRUUDD 947 3y) burseanur|  1'T4a
13n4 dNsawoq 140
R TRE P R JIPEND S1q] U1 PojIrosd
Gudy Jie Jueyd BuipAsss Jnseid aY3 Jo { A Zpe Jebeuseyemer je jueld 4yl
343 Jo uonessdo pue pazi[enua) ayj Je uonesado ul pue payslqeIsd
UOIPNJISUOD B 4oy pung |jusuodwo) 9°Tag Ui papiaaud sjlejeq S2A ks uoneIAsp ou ¥ st juerd BuypA3s onseid Aoeded ||y 05 2)sem Aup Joj spueld BuipAdey +8d
PeR@duios pue dn =]
u33q sey syted Jofew s3yjo pue syied Aoy
ul syd 350dwod Zgp '315em J9eW pue uapsed
U1 ypm n3is uj 1sodwod siedsid o3 Jybnou yeosdde
315eM 3. NSHOH 315em Jnsiwndo ue yum syled Jofely uo sieedii=|  Bujuspiebund-6unsodwod Buimoy(o) [esodsip
. - - - . 315eMm JO UoIPS|Io]|  JO UORIBYI0D %00T uonesp ou|  seinbay | 24Ny NOIMOH JO LONI}IOI %00T [e=dls i sped 3 g0 asow vy Guisadiuog|  S) pue a1sem 2uNYNJILOH JO UoNd3|(0 2dotyd f4350]
S 7 - =
J0 Buljpuey Ul pRAOAUI JIPjOYRY RIS MEW pajetaltay
Y1 [ J9A0) 03 welboid ssaualeme *SP|0) | #5N10] | 40 "ou JO BulpuRY Ul PBAOAUI FRHOLSHEIS BL3
au1 buidojaasp 10§ pabebus wnuwiixe Aq 331nog ‘SP|OH ISNOH JO *OU WNLLIXe] lIe 1202 03 weuboud ssausieme sy) Bundo@aap
- - - u32q 3Aey sHadxs HOd 8 D3l 784 a.nxauuy SSauasemy Je uonebaibas uojjelasp ou Jejnbay Ag 231n0s e uonebaitas 10} paliebin usag asey spadxe D0d B 41 24n0S Je 3)sem Jo uonebaubas ainsug 7ag
‘sanpisal dosd pue djsem [eimndLGe
- - Uo[PIASP OIf - - papinoid uopeuLou oy Jo Bujuing jo Bujjjonuod Joj ssaualemy| 6188
DLI ybnouy) paysiiqessa a1e sJ¥A JO ON 28 2 '$13]U93 LOND3||0) D)SeMm
1sodwiod ojul 335eM Jsodwod|  'a1seMm aNYNJUOH waly 3sodwod Jo uojjessuab Alp ‘3152 JO BUISS330.d JO UONRZNRUIISP
. = - - bunsodwo) Jom Burpsauo) uoneinsp ou lenbay 0Jul 315eM Jom BUIPSAUO)| 40 paplrold aue siid 3soduwiod syled soN 90t UL 'T| Ssulydew Jsodwo) e dluebig Buipinold|  g'1dd
SER JO
uoneyodsues} pue 215em Jo uoneuodsuel | 'passadold pue pa1s||od sem MSIW ddL €059 “BAY $315eM
. - - UNPNISEIUT JO S|IeIRg -| uoneuodsues) pue uoalo) uod3|10) %00T uoneiAsp ou|  senbay pue uoNI3|(0]) %00T Pa123]100 U33q Sey pajetausb 1sem %00T | PIios Jediiunu Jo [0QU0d pue uopda||ed Jeinbay| 7 Tad
"MSIW PIETSISS
Jo Buypuey Ul paAjoAUL JapjoyayeIs By
pausiBal 11e 19402 0] weiboud ssaualteme ay) Buidojaasp|  '219 ‘saaea) ‘abequeb ‘anpisal doss 'ssew-0iq
- = = V/IN - - 31 DUSPIUL ON uoneIAsp ou 4e[nBay [Butuing 15BAA JO SDUIPIDUI ON 10y pabebus uaag aaey suadxe 38 B D31 | Jo Huing uado sulebe aaup aAlsualxa Ydunel|  §'Tad
10 “DWHO/WMSII/EBTO/WMS panss|
- vIN “‘ON Adod tejnany - JuaWwaI0uZ SJU3pIdUL ON UONBIASP OU| Uoiedynop | bujuing 33sep JO SoUIpIdLl ON panssy Jenoad|  “Bujuing sbequeb uo ueq aysidwod/uoniqyold|  +'Tad
- - = VN il BULDHUG| EUBHE3aT ([50S ON [V e T} =y TSRy {ons ON Us5a:d 18 suoneso] oy AL SUBHES0] DUy abegies ARuepl|  §©1ed
paine| sem Ajjwusd 00z 5y
pue payndal Bujuing sselwolq Jo JUspUL 1O sy
v/N v/N oN JuaWaduoug 32U3pidU] ON UoneIASP OU 1By | Gujuing 215eM JO IUSPIUI ON ‘siojejola uo Buisodw aue Ajjeuad pasodwy aq o1 fuuing uado Joj siEyneRd|  z'1eg
i *(ea) JUIRII0JUD S315eMm pIjOS [ediiunw
/N v/IN OoN SSOURIBMY 33UapIU] ON uoneINap ou Jein6ay | Buuing 335eM JO SOUSPIUI ON 31 AQ INO pauIed 313M JUSWRDIOHS IRINGIY Jo fuuing Jo [0:3u0d pue ¥aYd Jeinbay|  1'184
paunbay
Spung yabiey ueld vonOy aeq
Jeuonippy | pazijnn Spund | paseajas spung | pajedo]|y spund |e3op SIUBIUC) JuWYdIeRy wawypeERy adky pjaig jobue) jenuuy | paaoiddy wosy uoieiasg | jebie) 96ae) snjejs Juassid Bupung ssewojg| Tadg

DNINENG ONY SNIJWNG -S5¥W0T8 ONY TISYM.







—- 166 -

siojpweled |eaibojoisialy Jo sabeiaae Ajyjuol SOA eje( |ea1bojoia19| AjyIuol| 6°TOV
9'/C SOA (1) 412quiny (cw/6rl ur) ZON 10y sabeiaae jenuuy| g TOV
69 SOA (1) Jaquinp (gw/Br uT) ZOS 104 sabessae jenuuy| 7 1OV
LL S9OA (1) Jequinp (cw/6rl u1) OTINd 404 SebeIaAR |eNUUY| 9 TDVY
L€ SOA (1) 4aquiny (gw/brl u1) g'ziNd o) sebessae [enuuy| S TOV
‘paye1le 19ays ZzON 28esane -
Alyiuow ayx 2zoz,y2Je 01 TZ0Z,Idy wody (z1) 19quiny (gw/6rl ur) ZON 404 sebesane Ajyyuop| + 1OV
‘payoene 19ays zOs aseione -
Alyauow ays zzoz,ud4e 01 TZoz,|1dy wouly (Z1) 4oquiny (€w/6rl ug) ZOS 404 sebetane Ajyauop| £ 1OV
‘Payoenle 1aays OTINd 23esane mw>
Alyauow ayy zzoz,Ys4en 01 TZoz,|dy wodq (z1) JoquinN | (gw/Brl ur) OTINd 104 sobesare Ayuop| Z 1OV
‘pPayoene 193ys G ziNd @3esane =
Alyiuow syy zzoz,ya1e 01 Tz0oz,|dy woi4 (z1) oquinN | (gw/Br ur) G- ZINd 103 Sobeiane Ajyjuop| T TOV
(nAnseyouejed) susjuo) Juswiydeny uswiyoeny | adiy pieig juiod uonpy :wn““ﬂ
s19aweled [e2160j01233)4 JO SabeIaAR Alyjuopy S9A ejeq [ed2160jo13a AlYIUOK| 6TV
£0F SOA (1) J2quuiny (gw/6rl u1) ZON 404 sebruoae [enuuy| g 1OV
61 SOA (1) Joquiny (gw/brl ug) ZOs 104 sabesane jenuuy| £ 1OV
6 SOA (1) JoquinN (gw/6rl u1) 0TI 404 Sabesaae lenuuy| 9 TDV
9¢ SOA (1) J}oquiny (cw/brl u1) G'zINd 104 sabesaae lenuuy| S 1OV
‘pPayoene 133ys ZON 29esane =
Alyauow ayy 2zoz,Yd4eiN 03 TZOT,Idy wou (¢1) 5oquinN | (gw/Brl ur) ZON 4o} sebesare Ayuop| 4 TOV
‘payoe1ie 103ys zOS adelane N
Ajyauow aly zzoz Yo1eN 03 TZOT,|Mdy wod (Z1) 48quiny (gw/6rl u1) zOs 404 SabRIBAR AjYauop| £ TOV
‘payoe1le 139ys OTINd o8esane soA
Alyruow ayy zzoz,ud4en 031 TZ0z,|Hdy woug (21) JoquinN | (gw/Brl u) OTWd Joj sebesane Ayuow| z'TOV
"POyoe1e 133YS S ZINd 23eiane -
Alyauow ayy zzoz,yd4eN 03 TZ0Z Udy wo.4 (1) 4oquinN | (gw/Brl uT) §°ZINd 10y SaBeiaAe Aluop| T°TOV
(peqesapAH) sjusjuo) Juswydeny | Juswyoeny | adAy pioiy juiod uonoy :ﬂ_ﬂuw

v1iva ALITvNnO IV







~167~

Slojolieled

122160]04219I JO 6'TOV
sobeioae Ajyjuop ejeq e2160(0121914 Ajyluop
9'/7 (1) Joquiny {cw/6rl ur) ZON Jo4 sabesane |enuuy 810V
69 (1) 4aquiny (gw/Bri ur) zoS 4oy sabeisae enuuy| /£ TOV
LL (1) Jaquiny (€w/brl ur) OTINd J0) sebeiaAe |enuuy| 9" TOV
LE (1) soquinn|  (gw/Bri uL) §°ZiAd 104 SabesoAe enuuy| G TOV
9'cE 8'87 v'8T 59T 4 962 ST €L st 0'st vzt 912 (z1)49quinN|  (gwi/Brl uT) ZON 404 Sabesane Ajyjuop ' 1OV
9'8 St 9/ 9'9 R €8 9t 69 LS s 8V €S (z1) sAquiny (€w/br ut) ZOS -10) sabeiaae Aiyyuoly €10V
6 ¥8 98 €8 6 €8 9 ¥9 L9 09 95 €6 (z1) JoqunN| (cw/Bri ur) OTWd 10) sebesone Alyjuoly| ' TOV
St 9¢ Ve 1€ 9¢ L€ 2 = = = E 2] (21) soqwinN|  (gw/Br ul) §'ZWd 104 S8bRIDAR AJUIUOW 'OV
woweny | 22BN | Zz-a9d | zz-uer | 1z-0ea | 1z-aoN | 12190 | 1z-des | 1z-Bny | izinr | Lz-une | Lz-Aew | 1z-idy | ek prera Jutod uoRdy 2po) uoRoy
weind )y
Sigjolueied
|22160]019)3|A JO
sobesoae Ajyuop eieq |e2160]0130IW AlyIuoy 6'TOV
€0€ (1) J9quinN (gw/brl ur) ZON J0j sabetane lenuuy| 8 TOV
6v (1) Joquiny (cw/6rl ur) zOs 10) sebesane jenuuy| £ TOV
L6 (1) soquiny (gw/brl u1) OTINd 404 S9bRISAR [PRULY| 9 TOY
9¢ (1) 4oquunN|  (gw/brl ul) §'zINd 103 sabesaae [enuuy S' 1OV
143 TZ¢ 8TE €€ 443 £T¢ AT L9 8¢ 5§92 ¥'0€ SLE (¢1) 4oquunN|  (gw/Br ur) ZON 404 SebesaAe Ajyiuoly ' TOV
6'S L'S 0'S 67 (4 S'S S 0'S vy (47 9'¢ Ly (z1) JoquunN (gw/br ur) ZOS 104 sabesane Ajyuoly £ 10V
GET 1€T L€T vET 10T 66 s 19 LS 19 69 o€l (z1) 5oquinN|  (gw/Br u) OTWd J0) sobesane Aquoly| ' TOV
6t LY 15 9 LY ov LT 81 o1 6T 44 vt (z1) JoquinN|  (gw/Brl uL) G ZINd 10} SebeiaAR AjYuo 10V
wounpeny |28 [2z-9ed [zz-uer [1z-0ea [1z-AoN (12990 [iz-des [1z-Bny [izne  [iz-une [iz-Rew [1z-idy | edkpiew autod uondy apo uopdy

peqesapAH

v1iva AL1ivnod ui1v







—168 -

Annexure-1V

* FORMAT FOR SUBMISSION OF INFORMATION ON PROPOSED ACTION PLANS FOR
“RESTORATION OF POLLUTED WATER BODIES (LAKES AND PONDS)” IN COMPLIANCE TO
HON’BLE NGT ORDERS DATED 10.5.2019 & 25.02.2020 IN O.A. NO. 325/2015

S. Content
No
1 Name of the State/UT Telangana State
Contact Details Name of the | Name of the | Contact Mobile No. E.mail
. State/UT Nodal Officer Tel. No
(Department-wise) Department
HMWS&SB | Mr. D. 040- 9908639888 | sridhardammuhmwssb@grmail
Sridhar Babu | 23442881 .com
Dir (P-2)
1&CAD Sri MLA. 9701362416 | cemixbts@gmail.com
Hameed
Khan,CE,
Minor
Irrigation
HMDA Sri Krishna 9849909794 | ee-lp wkmda.zov.:n
(L&P) Rao, EE
| |
| T et e s Ovrspot it | S O Retoraton T
such as Lakes & Ponds i (Indl‘cate NRCD/MoJS/+/ith own resources of the
Total No. No. Of Water Bodies)
Type of State/UT
Water Og“d/?ter Total No. | Total No. Of
odies Tetal No. of : A .
L Identified Private/ Water Bodies osz.ater ok B dies
Government e - Bodies presently
Individual Selected for
Restoration restored under
so far restoration
1L>§:§; / 46,697 46,697 e 30,297 23,735 6562
3 Whether water bodies are
geo-tagged/ provided with Yes, the Geotagging of 44,672 water bodies has been completed.
Unique Identification ‘
Number (UIN)
4 Major causes of pollution in Improper disposal of Sewage (V)
identified water bodies Waste like Municipal Solid Waste (V)
(Improper disposal of Sewage
/ Industrial effluent / Waste Plastic waste (V)
5o . .
I z iy ..
L Wil Siolie W"fSte / Construction & Demolition Waste (V)
Hazardous waste / Plastic
waste / Construction &
Demolition Waste)
5 Other Problems Associated
with the Identified Water
Bodies
i , Silting (\))
(Silting/Weeding/Encroachme
nts/No Provision of inflow or
Poor Embankment (V)
outflow control measures/
Poor Embankment/Poor
Watershed Management in
Catchment/No Adequate
Buffer Zone / any other)
6 Water Quality Compliance No. of Water Bodies complying to
Status of Identified lakes, Type of 'dNOE'?fd Noa)f\lyt;ter ormare | Drivking Water | ——
. raentiiee: uahn . ] Q g a ualr
and pOl’ldS in the State/UT \Z’a(;evr water Monitoring Water Quality Quah;\;tecrrltena Criteria for
ody bodies Stations Criteria for Conventional A.gri-culture/
Bathing Fishing/Any
Treatment other criteria
43 (Class D)
| Lakes/ N AT . 128 (Class E})
| Ponds 235 235 13 (Class B ) Nil (Class C) S (D)
!_ | (Annexure-A)
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7 Proposed Water Body-wise | :
Action Plans for restoration (Pl attach water body-wise details as per Annexure-I)
of prioritised water bodies 5 . :
with timelines and Sanction | No.of | o jing | YOUEO |
. R . Departme | Total No. | Name of the ed programm i be
implementing agencies nt of lakes | programme | program es fnder complet
mes | completed process ed
1. Mission
Kakatiya 27625 21436 6189
(MK)
46531* 2. Repair,
(included Renovation
HMDA Restoration 1484 1117 367
lakes- Programme
Minor 2947, (RRR) 16240
Irrigation GHMC- | 3. Telangana 1182 1182 Nil
19) State |
et Community
Based Tank
Management |
| Programme
| (TSCBTMP) _ ,
Total: 30291 23735 (A) 6556 | 16240
| @ 7SI EON
| Corporate :
GHMC 166 |  social 6 (B) 0 (B) ‘ 6 (B) 6 (B)
responsibilit
| Yy |
Grand | 46697 30297 23735 6562 16246
total: | (A+B) (A+B) (A+B) J (A+B)
$ Any other relevant : | Water bodies taken up under Mission Kakatiya for restoration i.e., de-siltation,
information bund strengthening, feeder channels, sluice repairs, weir repair, irrigation

channels.
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Annexure-IV

(P1. Provide Following Details Water Body-Wise)

1

| Location details of the Water Body (Address with GPS

| | location)
| 2 | Details of Area and Dimensions of the Water Body e As per the data provided by stake holder
8 Water Depth (in m) (During monsoon and non-monsoon departments, there are 46,697 lakes in the’
period) _ State of Telangana, out of which 30,297
4 | Ownership of the water body lakes are sanctioned for taking up
Allocated Unique Identification Number (UIN) restoration programmes under various
6 | Details on Habitat (Surrounding Areas/towns with schemes.
?opulati'on and no. of industries in the surrounding area e 44672 lakes are geo-tagged, 1240 lakes
industrial estates in the catchment of pond or lake)
7 | Details on inflow/outflow, evaporation, flooding frequency, geo-tagged and are at approval stage, 619
» €vaporation, g Irequency,
magnitude of flow into the water body lakes yet to be geo-tagged.
8 | Major Plant and Animal communities present in the water o The lake wise information pertaining to
bacl S — | SLNo.1 to 11 is submitted to CPCB.
9 | Designated Use of Pond or Lake (Drinking/Irrigation/Aqua | :
Culture/Tourism/ Protected Bio-diversity
10 | Major Drains outfzll into Water Body
11 | Physical condition of the water Body
12| Water Quality of Water Body Water Quality Data of 235 lakes /ponds monitored |
(w.r.t pH, Temperature, Turbidity; BOD, COD, DO, | by TSPCB is attached along with water quality |
Salinity; Dissolved Gases; Dissolved or Suspended classification. (Class A-Nil, Class B-13, Class C-Nil,
Nutrients; Dissolved Organic Carbon; Conductivity, Heavy Class D-43, Class E-128, Dry -51)
Metals and Faecal Coliform)
13| Proposed Action Plans with action-wise implementing agency, estimated cost and timelines for completion 1|
14 | Status of Sewage Total sewage | Existing Gap in Proposed | Proposed | Implementing
Management in the inflow into Sewage sewage No. of Sewage Agency,
Catchment area the water Treatment | treatment | Treatment | Treatment | Estimated Cost
body Capacity | (in MLD) | Facilities | Capacity | and Time lines
(in MLD) (in MLD) (in MLD) | for completion
1800(*) 735 1065 62Nos. [ 1065 HMWSSB/
Rs.5000cr (appx)
(*) : Pertains to Greater Hyderabad Municipal Corporation & within the Outer Ring Road
15 | Status of Industrial Total Existing ‘ Gap in Proposed | Proposed | Implementing
Effluent Management Industrial Industrial | Industrial No. of Treatment Agency,
in the Catchment area Effluent Effluent | Effluent Treatment | Capacity Estimated
Inflow into | Treatment | Treatment Facilities | (in MLD) Cost and
the water Capacity (in MLD) Time lines for |
body (in (both completion
MLD) captive and |
CETPs)
| (in MLD)
| Total waste | Captive — Nil 1 0.48 MLD | TSIIC
water 593 MLD, Timeline-
generated CETP-6.3 Oct., 2020
from the MLD
industries —
603 MLD
16 | Waste Management Type of | Quantity of No. of Gap in Proposed | Implementin
in the Catchment waste Waste Treatment and | Treatment No. of g Agency,
area of water body Generation disposal and Facilities Estimated
in the Facilities and | Disposal of | and their Cost and
catchment Capacity Waste in the | (in TPD) | Time lines
area in the catchment for
(TPD) catchment area completion
area (in TPD) | (in TPD)
MSW 6,125 1 Integrated | Nil Il -
SWM facility
with 6500
TPD capacity
HW - - . - =
BMW - = = - _ -
| C&D 1000 TPD 1 No. 750 1 No | GHMC
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Approx in TPD proposed | One year
GHMC area with
| capacity
| 750 TPD
Plastic 500 TPD 1 Integrated -- - -
which is SWM facility
part of with 6500
MSW TPD capacity ‘ |

| Additional |
Measures

(P1. indicate action-
wise implementing
agency, estimated
cost and the
timelines for

‘ completion)

Training and Awareness Programme;
surroundings, any other actions

I & D of Sewage/Industrial effluent from drains to the nearby treatment or upcoming ‘
facilities; Restoration of natural drains: Silt control measures in natural drains
contributing to inflow; Inflow and outflow flood control provisions (with sluice gates |
as well as constructed wetlands on u/s ): Strengthening of Earthen embankment
surrounding the pond or lake with stone revetment or pitching); In-situ measures (like
desilting, de-weeding, surface aeration, floating adoption of biological treatment
options); Buffer Zone and Development of Bio-diversity Park; Recreational Provision,

Public Participation for Cleaning of
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TELANGANA STATE MINERAL
DEVELOPMENT CORPORATION LIMITED
(A State Government Undertaking})

An IS0 90¢1: 2015 Carporation

Ref: TSMDC/GM iSand)/140/2015/ % }

To

The Member Secretary,
Telangana State Pollution Control Board
Paryavarana Bhavan, A-3,
Industrial Estate, Sanathnagar,
Hyderabad-500 018

Dear Sir,

Department of Industries & Commerce
Government of Telangana

#5-2-915, HMWSSB Premises. Rear biock,

3rd Flocr, Khairatebad, Hyderabad - 500 G04. T8

Off: 040-23323150, Fax: (40-23373155,

Email tsmdcltd@gmail com: mdcitd@telangans, gov.in
www.tsmdc telangara.gov.in

The CIN of the Company is U14220TG2914SGC095923

Date: 11.04.2022

Sub: EFS&T Dept- Hon’ble NGT, New Delhi - Original Application No.606 of

Ref: 1. Mail received from TSPCB on 11.04.2029.

KEKERAERRIS KT

2018~ Compliance of SWM, C&D, PWM, BMWM Rules, 2016- submission
of 4% quarterly report on sand miring- Reg.

I invite perusal to the subject and reference cited, and inform that

TSMDC is only entity to excavate, store and sell the sand in the state of

Telangana and I am herewith furnishing report on 4t quarterly status from

January-2022 to March-2022.

2. Annaram Barrage
|

where de-siltation is
taken up.

Current status Desirable level of Gap between Proposal of Name and
compliance in terms | current status attending the designation of
of statues and desired gap with designated officer |
levels timelines for ensuring
compliance to
| | provisions under |
_ | | statute
1) De-siltation | Prepared ' General Manager
| a) Scientific Study (S&M) |
| De-siltation of | report on impact of ' .
TeSEervoirs. de-siltation | ‘
1 Medigadda Barrage No gap |
|
|

i conducted in 3 areas
|
|

1. Medigdda Barrage
ii. Annaram Barrage
iii. Mid- Maneru
Project

b) District Survey
Report for

_9 Districts where |




~173_

| sand is available for o o -
extraction.
1. Jayashankar
Bhupalpally
i1, Mukugu
1. Bhadradri
Kothugudem
iv. Karimnagar
v. Peddapalli
vi. Suryapet
vil. Rajanna
Sircilla
viii. Gacdwal
_ X Mancheral
) Extraction from EC,CFE & CFO required | i B
sand bearing areas. | (0 operaie sand bearing |
areas .
|
a) Total sand 72 The sand
bearing areas bearing areas
received with
EC/CFO/CFE | EC/CFE/CFO
only will be
b} Total Sand 5 operated
bearing area
received ECs
and waiting for
CFO/CFE
|
¢} EC/CFE/CFO | 26 i
istetiolbe rgqulred bCi and
! will be obtained
receive {4 sand reaches are by May-2022
_ o not feas:ble) N B | R
| III) de-casting De-casting of pattalands | Nogap | = -=e--
pattalands ebutting to river does not
No. 52 require EC as per
| sustainable Sand Mining
Managerment
| Guidelires.
IV) Compliance to other Complied ' No gap
issues
a) Issuing waybills with
security stationary
8 barcode. I N R |
b) issuing way bills Complied | No gap
through online
portal (SSMMS) | . I
‘ ¢) Daily quantities - Complied ' No gap
| keeping in the online to |
enable the customers to
book sand.
d) Daily reports about Complied ' No gap

sand extraction and
__ di=patches
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e) Ini case of vehicle
breakdown the
validity of waybill
shall be extended in

| the online

Complied

No gap

f) The validity of
transport permit can
be checked using

| website and android

application.

Complied
Sand App

No gap

i g) Geo-tagging of
vehicles transporting |
] sand

1)Geo  tagging
vehicles  carrying
bulk sand for sand
irrigation & Double
Bed room houses
completed

CPS tagging is
under progress for
sand

2)

of

I Installed

Till now 9107 |
lorries instailed

|
transportation GPS 1 month
lorries for generzl
| bookings
V) All sand extracting Complied No gap
areas fixed
| boundaries with
geo-co-ordinates
a) In some of the Installed 28 As and when
reaches way bridges weighbridges reaches become
have to be setup. operational

weighbridge will
be established

b} CC cameras have to
setup in some sand
reaches.

Installed CC cameras
in 69 sand reaches.

Thanking you,

Copy to: Director of Mines & Geology, Telangana, Hyderabad for information

As and wher: new
reaches start CC
cameras will be
mstalled
accozdingly

- Yours faithfully

(Dr.‘%f‘%m

Vice Chairman & Managing Director




.
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ANNEXURE-VI
Status of Sewage Management in Telangana state:
Sl.No. Action Point A ' B C=A-B D
Existing Status Desired / Gap Timeline
Projected
1. Estimated 2750 MLD 3870 MLD 1120 MLD | -
Sewage
Generation
2; Treatment 899.55 MLD 3778 MLD 2878 MLD | HMWS&SB has
Capacity undertaken sewerage
(Projection for master plan for a
05 Years to be proposed total
taken into sewerage treatment
consideration) plant capacity of
2073 MLD at 62
locations.
Identifications of
location and
allocation of land for
construction of STPs
is in progress. Public
Health dept,
prepared tentative
plan for construction
of STPs at 134 towns
in the state fcr 10
years and will be
taken up as per the
availability of funds.
3. Status of | 100% coverage in 8218 km,, in | 7543 km. | Sewerage master
Sewerage GHMC area. other ULBs | in other plan is proposed to
System (in Km) except areas. be implemented.
Sewerage | 169.1 GHMLC.
service 9
area sg.km
No of 49198
sewerage | 9nos.
connectio
ns ]
Populatio | 47.67
n 2018 lakhs
Populatio | 50.44
n 2021 lakhs
Length of | 5767.
sewer 05
main km
| Length of | 612
| 600 mm | kms
dia &
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[ above
Trunk | 172.0
mains 5 kms
Lateral & | 4958
sub /
mains 6083.
41
kms
No of 27421
manholes | 9/
23517
3

675.10km. in other
ULBs

No. of STPs | 32 STPs are 100% - The details of STPs
| provided. treatment of existing and
the sewage proposed are
generated enclosed.
| Has bulk users Yes | - - The Bulk users are
identified for | addressed letters to
reuse of treated | use recycled treated
Water such as water in lieu of
Industrial potable  water [/
Clusters, Metro ground water.
Rail, Indian Instructions issued to
railways, Municipalities
Infrastructure wherever STPs are
Projects, located to utilize the
Agriculture, Bus treated waste water |
Depots and PWD for Horticulture and
?(Y/N) industrial
Quantity of
treated
wastewater
being used by
Bulk User (in
MLD)
| |
Industrial | There are 4 CETPs - ' The  TSPCB s |
Clusters, with a total capacity encouraging the
of 7 MLD. Presently, industries to re-used
part of the treated the treated water
effluents from one of from CETPs for their
the CETP is being non process
used by the member requirement.
industries.
|
Metro Rail, HMRL is having two HMRL is - HMRL was addressed
recycling units witha | recycling a letter to use the
capacity of 50 KLD 100% of treated recycled
each. The same is sewage water from STPs for
utilized for washings | generated in their gardening
of wagons and their purpose.
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gardening within premises.
their premises.
Indian Railways, | 1300 KLD STPs are All the - The treated waste
available major water is being reused
Railway for washing and
stations gardening purpose.
have to
install STPs.
Infrastructure 344 nos. of As per the Providing | The treated waste
Projects, infrastructure norms of a water is being reused
projects have STPs of | GHMC/HMD | concession | for  flushing and
capacity 54.63 MLLD. | Aall the of 50% of | gardening purpose.
construction | sewerage |
projects cess to
having more | those
than 50 flats | premises
should have | who have
STPs. STPs.
Agriculture, The treated water - - Further reuse of
from 4 major STPs water will be
with a capacity of encouraged.

592 MLD is being let
into River Musi after
treatment. At the
downstream the
River water is being
utilized for
Agriculture purpose.

Bus Depots and

MAUD has addressed
a letter to MD, TSRTC
to recycled
treated wazer in lieu
of potable water /

use

ground water.

PWD. - . - Addressed a letter to
use recycled treated
water for real estate
projects.

No. of Water |- - - A condition is being

Aquatic Sources stipulated in the

(Lakes, Pond, Consent issued to

etc.,) being construction projects

developed to provide artificial
through treated recreation pond with
wastewater. treated waste water

in their premises.
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Overall status of Sewage Management in the State:

I. Total Population: Urbzn Population & Rural Population separately: 3.9 crores

Il. Estimated Sewage Generation (IVLD) 12750
Ill. Details of Sewage Treatment Plants(STPs):

e Existing na. of STPs and Treztment Capacity (in MLD) :32 No.s & 899.55 MLD (1
STP with 11MLD commissioned)
e Capacity Utilizaticn of existing STPs : 765.58 MLD

e MLD of sewage being treated through Alternate technology : Nil

e Gap in Treatment Capacity in MLD : 1850.45
e No. of Operational STPs :30 No.s
e No. of Complying STPs :30No.s
e No. of Non-complying STPs - Nil

Details of each existing STP in the State: Details are placed below

Details of under construction STPs 48 STPs (1458.9MLD) in the State and complete details are

placed and the gist of which is as follows:

o Polluted River Stretches: Works commenced for construction of the STPs in
HAM model for 17 STPs (15 (349.5MLD) under Priority —| and 2 STPs (27MLD)
under Priority-Il) with a capacity of 376.5MLD

o Tendering process in Priority | & Il- 14 STPs with a capacity of 883 MLD an
estimate of Rs.2585.34 crores in Priority-I for which administrative sanction is

issued and tender process is being initiated under HAM mode.

o Other than Polluted River Stretches: 17 STPs with a capacity of 199.4 MLD are

under different stages.

Details of proposed STPs in the State: Total 82 STPs with a capacity of 655.50MLD details are

placed at Annex-lI

o DPRs Ready- 52 STPs with a capacity of 555.67 MLD (includes Priority-II to
Priority-V)

* PHED-42 STPs with a capacity of 215.17MLD,
= HMWSSB-10 STPs with a capacity of 340 MLD

o DPRs under preparation - 30 STPs with a capacity of 99.85MLD
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Details of existing STP

Existing | Capacity Op:tr::Lc;nal
STP Being Compliance
No. Location Capacity | Utilized | °"5" | status of sTP
1 | Amberpet 339 319.65 Working | Meeting
2 | Nagole 172 172 Working | Meeting
3 Nallacheruvu 30 30 Working | Meeting
4 | Attapur1l 51 47.10 Working | Meeting
5 | Attapur 2 23 23 Working | Meeting
& | Pedda Cheruvu, Nacharam 10 9.84 Working | Meeting
7 | Miralam Tank 1 10 9.86 Working | Meeting
8 | Miralam Tank 2 5 4.80 Working | Meeting
9 Durgam Cheruvu, SLP 5 5.00 Working Meeting
10 | Patel Cheruvu, Nacharam 25 2.50 Working | Meeting
11 | Saroor Nagar 25 2.50 Working | Meeting
12 | Langer House 12 1.20 Working | Meeting
13 | NMK Lake 4 3.23 Working | Meeting
14 | Safilguda, Malkajgiri 0.6 0.60 Working | Meeting
15 | Khajakunta, Metro, KKP 12 12.00 Working | Meeting
16 | Khajaguda, Gachibowli 7 7.00 Working Meeting
17 | Nanakramguda, 4.5 4.50 Working | Meeting
18 | Nagarjuna Circle 0.5 0.50 Working | Meeting
19 | Lingam Kunta, BHEL 30 17.48 Working | Meeting
20 | Gopanapally, SLP 45 .57 Working Meeting
21 | Necklace Road 20 20 Working Meeting
22 | Pattigadda 30 30 Working Meeting
23 | Rangadhamini Lake, KKP 5 5 Working Meeting
24 | Krishnakanth Park, 0.5 - Not working | -
25 | Amber Cheruvu, Pragatinagar 2.5 - Not working | -
26 | Bommakal Road, Karimnagar 38 3 Working | Meeting
27 | Chakali Gadda, Vikarabad 13 7.50 Working Meeting
28 | Dubba Nizamabad 31.5 7 Working Meeting
29 | Yellammagutta Nizamabad 15 3 Working Meeting
30 | Thallagadda Miryalguda 115 1 Working Meeting
31 | Chinthala Cheruvu Siddipet 7.25 6.25 Working Meeting
32 | Narsapur Cheruvu Siddipet 11.00 6.50 Working Meeting
Total 899.55 765.58
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Details of under construction STPs in the State (GHMC)

No. Location Capacity in| Physical Progress in % | Status of I&D| Completion
MLD Timeline
Package-lil
1 Ambar Cheruvu (Pregathi Nagar) 37.0 Work started. Detailed 1&D 2 years
Drawings & designs | Structures | 2023
2 | Chinna Maisamma 145 . .
are approved for some work
3 Nalla Cheruvu (Kukatpally) 15.0 of STPs and for other | commenced
: STP’s under approval.
s S ialainta e Site leveling, marking
5 Yellammakunta Lake (Jaya 13.5 and excavation is in
Nagar) progress. For 3 STPs
6 Fathe Nagar | 1000 |PCC completed and
! I'laying of raft for SBR
7 Vennelagadda 5.0 basins is in progress.
8 Fox Sagar Lake 14.0
|9 Shivalaya Nagar Cheruvu 14.0
; 10 Pariki Cheruvu (Kandri Gutta) 28.0
| 11 Durgam Cheruvu 7.0
:' 12 Khajaguda 21.0
[ 13 Miyapur Patel Cheruvu 7.0
| 14 Gangaram Cheruvu 20.0
: 15 Kamuni Cheruvu 20.0
16 | Mullakathuva Cheruvu 33.50
17 Gayatri Nagar (Chinzal) 5.00
Total | 371.50
Package-I
18 New Alwal Lake | 15.50 Work started. Detailed
19 | RK Puram Lake 5.50 Drawings are being
approved for some of
20 Banda Cheruvu 15.00 STPs, designs are under
71 ” ok > preparations. Site
Qe Sake 00 leveling, marking and
22 Rama Cheruvu 30.00 excavation is in progress
23 Pedda Cheruvu 17.50
24 Nalla Cheruvu 86.50
25 Amberpet 212.50
Total | 402.50
Package-ll
26 Miralam Site 1 30.00 | Work started. Detailed
: 27 Miralam Site 11.50 DigWInEaaiEibeing
| approved for some of
28 Bapughat STP at Attapur Site 48.00 STPs, designs are under
' preparations. Site
2z Kolaipagliake HoE00 leveling, marking and |
30 Ibrahim Cheruvu 56.00 excavation is in progress
31 Nagole 320.00
Total | 480.50
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Details of under Construction STP's in the State (Urban other GHMC) and not pertaining to

PRS:
| S. | City/Town Location of STP | Capacity of \ Physical Completion
No STP in MLD | Progressin % | Timeline
1 | Miryalguda Ramnagar Bandam 5.45 ' 97% 31-03-2022
2 | Nalgonda Sheshammagudem 17.16 77% 31-03-2022
Arjalabavi 2.55 11% 31-05-2022
3 | Nagar Kurnool | Bus Depot Backside 3.20 60% 31-03-2022
Bus Depot Backside 2.30 81% 31-03-2022
4 | Khammam Dhamsalapuram 20.00 12% 30-06-2022
Suryapet Pullareddy cheruvu 10.00 81% 31-03-2022
10.00 5% Works stopped
Nallacheruvu by locals
6 | Gajwel Rajareddy Pally 1.5 83% 31-03-2022
Pidichedu Road 3.5 83% 31-03-2022
Pragnapur (By Pass Road) 1.25 70% 30-04-2022
Pandavula Chervu 0.5 84% 31-03-2022
7 | Devarakonda Bellamoni Kunta 1.50 8% 31-05-2022
(Nainoni Kunta)
Peta Cheruvu 1.50 0% 30-07-2022
Reddypuram 100 0% (to be
Started)Site
alienation not
N leRl-1C completed
Pragathinagar 15 12% 30-06-2022
Ursugutta 5 21% 30-06-2022
Total 199.41
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Details of STPs proposed in the State (Urban other GHMC)

S. T '\:;' ST1P STP -2 SLP S.LP Total Statgs of | Likely d?te f:
No. STPs MLD Project completion
| MLD | MLD | MLD| MLD |
1 | Bellampally 2 850 | 4.5 13.00 '
2 | Mandamarri 3 7.00 6 1 14.00
3 | Ramagundam 3 | 32.00 9 4 45.00
4 | Jagtial 4 | 1410| 49 | 06 | 056 20.16 A/S
5 | Metpally 2 4.30 5.3 5.60 awaited Proposed to
6 | Bhainsa 2 7.50 2 ] 9.50 take up under |
7 | Korutla 1 12.71 i 12.71 Hybrid
8 | Manuguru 2 | 500 | 12 : 6.20 annuity
9 | Armoor 3 [ 410 ] 65 | 08 11.40 Model as per
10 | Dharmapuri 2 | 200 | 1.70 3.70 Gout. MEo
11 | Chennur 2 | 3.00 | 2.50 5.50 Dt:25.05.202
12 | Kyathanpally 2 | 400 | 3.0 7.20 1of MA&UD
13 | Luxettipet 2 | 300 | 2.00 5.00 (L)
= ! Accordingly, |
14 | Mancherial 4 7.50 3.00 | 3.00 | 3.00 16.50 this office |
| 15 | Naspur 3 8.00 | 5.00 | 5.00 18.00 e N
| 16 | Khanapur 2 3.00 1.80 _ 4.80 DPR under VIZI)t'Ol 11
17 | Nirmal _ 3 [ 850 | 600 | 550 20.00 | prep. W
18 | Manthani 2 200 | 1.75 3.75 requested
19 | Gadwal 2 12.90 | 3.36 16.26 A/S Govt to
20 | Kollapur 3 0.57 4.33 1.24 6.14 awaited SecordlASior
21 | leeja 2 4.81 2.11 6.92 appointment !
22 | Alampur 2 1.60 1.5 3.10 DPR under of consultant |
23 | Makthal 2 2.60 2.6 5.20 prep. M/s. Green |
24 | Palwancha 4 2.00 2.8 83 | 2.00 16.10 Design and |
25 | Huzurabad 2 | 475 | 17 6.45 e Engineering |
26 | Jammikunta 2 4.90 14 6.30 . Services Pvt.,
27 | Parkal 2 | 400 | 26 | 6.60 SWaltey Ltd
28 | Bhupalpally 3 600 | 22 | 063 | 8.83
29 | Kothapalli 2 1.50 | 1.10 ' 2.60 DPR under
30 | Sultanabad 2 3.00 1.50 4.50 prep.
| 72 315.02




